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effectively intervene in the land dis-
putes between the farmers of the
two States.

(vi) NEED FOR GOVERNMENT'S STATE-
MENT REGARDING THE BASIg OF THE RE-
PORTED DETECTION OF FOREIGN NATIONALS
IN ASSAM BY THE STATE GOVERNMENT

SHRI G. M. BANATWALLA (Pon-
nani): Mr. Deputy-Speaker, Sir
there are shocking reports that the
work of detection of foreign nationals
has been launched by the Government
in Assam with 1951 taken s cut-off
year. Nearly 800 persons in Darrang
Distriet, suspected to be foreign na-
tionals, have been reportedly interro-
gated by the police on the kasis of
a revised questionnaire entitled ‘In-
terrogation Redort’. The question-
naire specifically asks whether the
respondent’s name is included in the
National Register of Citizens of 1951.
That 1951 is being taken as ths cut-
off wvear to detect foreiga nationals
is significantly evident from the point
that the questionnaire does not con-
tain any question about any evi-
dence except the NRC of 1951 and
the electoral rolls,

This is a shocking state of affairs
contrary to all assuranceg consistent-
ly given by the Central Government
with respect to just and fair furmula
acceptable to all for detection of
foreign nationals in Assam.

I urge upon the Government 10
apprise this House and the natiorn of
the basis and other details of any
operation launched in Assam for de-
tection of foreign nationals and to
withdraw the said revised question-
naire. Let the Government not fall
a victim to the pressures of the agi-

tationists, The Government should
make an early statement in the
House.

MR. DEPUTY-SPEAKER: Shri
Rasabehari Behera. Not here.
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GENERAL BUDGET 1982-83—GENE-
RAL DISCUSSION—Contd.

MR. DEPUTY-SPEAKER: Now
we resume further discussion on the
Budget (General) for 1982-63. Shri
Girdhari Lal Vyas may continue his
speech. He has already takep one
minute,

SHRI GIRDHARI LAL VYAS
(Bhilwara): Not one minute.

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND
HOUSING (SHRI BHISHMA  NA-
RAIN SINGH): Before you speak,
since large numbers of hon. Members
want to participate in this discussion
I request you and, through <you. the
House, to continue sitting beyond 6
p.m. today so that many hon. Mem-
bers can participate in the discussion.

Tomarrow, the hon, Minister = of
Finance will reply at 12 O’Clock
after Question Hour. If thig is agreed
upon, I hope the Members will be
happy.

MR. DEPUTY-SPEAKER: There is
alsg a half-an-hour discussion.

PROF. MADHU DANDAVATE
(Rajapur): I have one submission
to make to the Minister of Parlia-
mentary Affairs. At 6 O'clock in the
evening tomorrow, there is a discus-
sion on the remunerative prices for
potato. I would suggest that starting
a discussion at 6 O’clock ig very bad.
So.  tomorrow, we may drop the
lunch break and we may shift the
discussion to 5O’clock. That would
be better.

MR. DEPUTY-SPEAKER.: The
hon. Minister says that the speeches
of the hon. Members be over today
and the Finance Minister will reply
tomorrow.

wrATd WrEw ¥ (WerRY) o
Fwe 7 A | o foar o7 gF@Er )
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off g qUEAR : HiWA NEME
faar g, =g

SHRI SUNIL MAITRA . (Calcutta
North East): Sir, if time ig exiend-
©d then allow one or two Members
from our side also.

MR. DEPUTY-SPEAKER: Atter
6.30 p.m. those hon. Members who
‘will be present and interested to
participate will be allowed. I ami
even prepared to sit upto 10.30 p.m.

PROF. MADHU DANDAVATE:
Sir, what about my request.

SHRI BHISHMA NARAIN SINGH:
Sir, we are agreed for dispensation
of the lunch hour tomorrow.

MR. DEPUTY-SPEAKER: I hope
the House agrees for dispensation of

the lunch hour tomorrow and taking’

up the discussion at 5 p.m. instead of
6 p.m,

SOME HON. MEMBERS: Yes.

MR. DEPUTY-SPEAKER: Sou. it is
agreed. Now, Mr. Vyas may continue
with his speech ang try to finish in
ten minutes. Every Member will be
allowed ten minutes each,

it freemt @ s (wWieraTen)
J4reqeT  WEEq, EE] SE|
1977 & SA0 9E@T F WIHA HIGT
T Sa gy Ty v wifaw feafs
fqady | §F T 9 wiEw o
o d Wil Y% § IS g
asgr wifaw feafe gy = o€ 4,
¥fpa f5a swT ¥ SgA 9 W
Y mifgw feafa *1 famer, §@F
gal § saiEa fru, 399 2w #1
qgA T GgAT HIT @ T SFAT
q T @ A HW g T YA
famm f& Saqr  wE F o« S
Iq gHg zEE q§ #, 98 AW
fageyr € Wk & @ 3 JW F
wigT A8l TA1 gFEQ AW @Ay

SR we (mf) = feT wEe
arfes fear

aradEr smdr gfeer an
F gAl A 9§ TF AW N IJA-
ST fe wig &, A a® FE H
g gy g f& s 3w 3w oan
nifew fegfa «1 gurw & +§
FIH I g W fF fAieg =q
¥ wwgAm g1 shwdr gfewr gy
F WA F FIT TF W F Fr G
gfed qam gfar & @ 3@ 9
A% FT @ € 5 g 7 #
SR & dfg gg o§, Wi °9g
S g, Ffy B oar #wiv &ad gr
Ty fafrwa =9 & aw #r wifew
feafe wsgm  awnlr

A fAadew #var =Ear g
TH IFT & graa & HWIT STIET
wagw Fer wifer | fegar ew
aifesw feafa #r wwgm g,
IA9r g W wIgT A AT EATY
ar F S gEE gF oA T4 Hqv
SR @, SEEl gw faEr v
gEifad gl ¥ A wum HE
T faQdt g7 F @eEdt & wer ¥
HT ST FAT Al qFd, AT
wRarT artora | & dwr 1 wifos fegf
a99d g1 WL gW TE qUT AT
F X FLF AW & WEAATH HIT
wels a5l ¥® | TF &5 a§l &
IR W ¥ g UF &9 § oy
g | AT UG F FERE AT
MW TFE woATAT § | -
feraw azraf & %Ay ATXOT EHINT
g€ M9 5,000 T TWT ax agw
TATE g7 99 % @ g2ifgaw
ogrgt &1 SeITEq 9@ FT  Faw!
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w4 F@ 4 wfrw FT W@ &
gAY nteaat § f& o aer awl
¥ ga odifmam agral & QAT
I|E HT a%xT fo  gw fagw
ST #T TS QT A7 AF A
T8 qIg MAAr mrgw fewfa &
SATET FALA FAr wH

g7 A fywr # w3m T @
g ¥fEa § fag @@ A wgAr
Tigal g & ugfaan ozrgt F
3QTEA F LT H QAT A
AT & JF  FH g faar
2 | USEgrA 3 g ufvar ¥ a4
e da fodd O wewEar g
afea Fgi =aFr @rq dW ad &
™ 21z faw fawe gu ww
¥ a4 AT g4 &7 faaar sarga gmAr
Frfge ar , ag &g aFr g |
aF AR @ dE amd H, wgi qe
FT oF W FAT A fAwar g @53
AT WY IF @ fFg qq §
AW AR TAEAA A, gt q«@
faga 1 O armaar g &
qdar ot g9 A fFar mar §
SETq ga ara #1 g fr dar odr s
Al S1Y, f993 S@RA g =AW
g wifas feafa. 7ada & 1
fatidr &nr svsTe &1 fyfefasy
FT %, 9T TATAT HT I9GAT FT
B, AT A0F 7 AN ®e §
Far & 17 #7 wfew F@ &
Z9 ai% 8 IAr =fge #ww g
wew IO F1feT, faa8 gw1dr arfa=s
feafa waga TUsgedrE § I A 3 A
g F F W FTC gIT T 987 T
A MT TR & FJeAEA 7| 3FT2GY FIH)
" =trfge, artfs a8 T AT a6 9% |
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Sgt aF TXAwA I qEEH
geaTe § gg fa A€ @ & T =+
qnra Afedi &) TF AR AT TEH
Ui sqaeqT #) WX f UF ToT WA
Fdla gfama wfgaragl @A
§ & INAT ATA FATET ATIEIE, T
faragaga Arawas g | AW AR
0§ 709vdE AfE TGl §, TEFATA Q)
A TgwAT | I & =WE ° &
QTS F IIAT IQ(A A &7 L,
fraarfrgn w7 ey 8 afedi =
AlTa § SATHT gA IAd T9 W
fraral & @@ A 9= gFq &1 W@
cArA FH FIOMvEga 79 9 W FT
frara A9ga T W ¥m & wiw-

US| FATTAT | TA a¥h g7 5474 JAT

Fifgd |

TUSTATA FATH F GRT UTEAM &
g& U feged =) fag sag ufvar #ga
g ardl A wdar Al FEi v aga
TETATH 9T BESHS BT IN@1EA 21 9K |
zn e gasara & fagfr s ongfawar
N =rfge

g9 & # S ®UAT gAY, I9F
R UFEA™ 3 ATFHIT W7 IS
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FH A A AT F7 AqT F G FI
SFq A FFE! VTSRYT F o whigr
4 qgamar =ifgd 1« A wiv S
FTAAI ) TTReA 7 Fmar gy
FETATHFY, AT, AT AT WRAgT
TR gTa §, wETAr W SRS qr
TR AHATR | TN E qwr A &
T8 FEfRATMTaTH oIl ugwd 3 Feaw
FT FCI1Z4 Jga 9¢ aval & 1| &4
SR &\ sgeear fafega &v & ) s

ATEL |

JqT50E AGAT, AT e qA)
S F F AT e a Rw B
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amA war g faed afd 3 s
AT feara, asigy, drfea Mfva $n
QAT AT HTTZA TS ASITT Trgom &
Armiar arfas feafa ® garrsr saar
g1 A% 1375 7 W 0 FEF A®
feat ag1 ar faed 3 Mfva 7 97
faara, asgl F1 %@ 69T 49 |
AW gATwE & 9fer §  amho
ug 9gd) Al B *VE aHV T ned-
qwre At 71 nrfas feafa 7 gara
STaFarg | 93 9 FArT 58 $rm
F @ faar [rar sfgd o

Td M 3 U ga @y gery @
taa% arg o aa =a17 A far aut §,
f5eaqd &1 Asiam gradeas 9T &
AL E 1 TR ZAE B (e &
wiafirs wafa a& £ arawgwar
qfsas BFET A ) gA qYFTT JF FAIQT
g SUFT ¥ v Afqwa g gwIR qid
USEAA | 77 § qafs gad ;M
qgrersg,  AS©a, garw,  gharm,
Jez a1 Arfs 1541 & aga a€ dary
R IEm-Eg @9 9% & 1 gl
7TARATA § A78 w9 TaT qfeqs THev
d Farat agr g zafed daifas o
Y UAWTA F| fangey @ Wearga
™ F ATATAFAT § | BATR  OS¥GT+
qd g97 ArEr H @ias 9.1y faemie
g foaa  araT ov gafaso
FLh TSEAR F) SAAE A q@ar
gFar g |

fagra 3 17 o+, gAR vIeeame o
o @1 &g @91 wozre @0 mgeEr
B AEAT H AT @UFYF gAY -
fast od gizfan Seifaad & ag
s 1T f5® F 9y FT 9ar
FATAT 8 | {71 gEE § e gt av
g s ey capE amar aiar

1% |\ AT wFT AR W SEr

fadelt & #=raTa wvaE@ gfwa 93 200

PHALGUNA 24, 1903 (SAKA)

‘82-’83—Genl. Dis. 338"

FTF @Y gal g | As awTe agh
W gy Fam eyees tEiT 47 € @
T H FOTH faRey gara Fwa a7
B WI-gTq 200 F VT T FIH UG
A FAT TR § 1 FET G S 91 ;M7
sl & #49: § 99F fo% gardy vw-
T GIHT? § Aryaraq foun & fa oier
cHTE wAT F7 fases WY TG FAT H
T ) wrFvaEar F) Q0 faar e

TH) THTT B ZATR ASEAA H
A T F Tga TSTHETT § | AT
1 Fear o) § 9g faat & aw=
W9 #7 fadel wEr sar aFd § AfFa
JE ATSEHT AATH_Gw ag V@)
(FmaemA) A ¥l Fv @7 g |

TE TFHR A ) USEwE § faw
SEEIS g SAF) HIER Auw gra H
o arfs AwgA F Ticwrga fAd ad |
TS F DT F FTVEN g S
TATH 7 SNY AT EFT | TW AT Y
fl a7 7 fauwss @ Faw IO
w1fgd atfe gsrQ @t & fodr agt av
TIRANTTF QTEA SUSET ! & | TSR
4 3=iaT giaer | afas @ afgs agw

=

F AEEFAT § | T WAl A F)
A A famy eqTh ¥ &) Rlavgdar g |

za 9sal & arg § faw 7 gryv
TEJA S T AT Fal g |

SHRI MAHENDRA PRASAD (Ja-
hanabad): Mr. Deputy-Speaker, Sir,
India, after independence hag travel-
led a long way in the tough an?
turbulent jungles and mountains «
economy, conquering newer and
newer heights and achieving success
after success in the economic
sphere India, today, ig said to Dbe
one among the twelve most highly
industrialised nations in the world,
and so far as volume of agricultural
production is concerned. India js among
the first two or three nations in the
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worlq while in 1947 India was not
at all counted anywhere. A rise of
Rs. 1536.9 in per capita income in
1980-81 from Rs. 246 in 1950-51 in-
‘spite of population explosion is a
.commendable achievement.

It is unfortunate that the Indian
economy wag pushed to back gear in
1977, 1978 and 1979 and it took the
- whole yvear of 1980 ang quite a
substantial part of 1981 to bring the
economy to neutral gear by checking
its downward trend. It is heartening
to see the economy in first gear.
There is a substantial increase in
agricultural and industrial production
and the rate of inflation is credibly
brought down to 4.9 per cent in Ja-
nuary 1982 from 23.3 per cent in Janu-
ary 1980. But, economically. has India
achieveg all that should have bhecn
achieved? Have we done all that
was expected of us? There are count-
legs tearful eyes. We have got mil-
lions and millions of unaducated,
unhealthy. diseased and unsheltered,
unclothed people. There is misery,
there is poverty. Our industry and
agriculture are not fully catering to
the needs of our people. We have to
import industrial and agricultural
goodg in large quantity, Our addition-
al production in the farm and factory
is eaten away by additional mouths
through the gateway of population
explosion keeping ug almost tihere
where we were and making all our
additional progress invisible. Ours is
one of the poorest countries in the
world

The situation is sad and gloomy
" keeping in view our goal and objec-
tives. We have to ameliorate the
sufferings of our people and are
duty-bound to ensure for our people
a life of plenty and abundance. We
are amidst countless problems and
-the only solution to all problems is
production and production and pro-
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ductjon ang increage in production,
besides comntrol of population.® The
question is, how do wg increose our
production? Production needs invest-
ment and abundance of production
needs abundance of investment. But
i our policy consistent with en-
couragement to investment? We are
pursuing an unreal taxation policy
that discourages investment and by
implication encourages generation of
black money. We are pursuing a
policy which is creating more demand
and less supply, obstructing produc-
tion and creation of wealth, marring
the way of progress of our people.
Black money c¢reates unnecazssary de-
mands and disturbs the economy., We
will have to mop up all ‘he black
money and channelize it. through in-
vestment for productive purpcses
thereby helping supply and creation
of wealth. But, Sir, is it possible un-
der the present income-tax rules
where incidence of tax is as high as
the sky? Human beings by nature can
work only through fear or incentive.
Fear in a democratic coun‘ry like
India and unlike Communist count-
ries, cannot be exercised and used un-
bridled. Incentive in our country
and system is the only way that
will work effectively. The figure
of black money is put very high
and varieg from 25,000 crores to 50,000
crores of rupees. Let us imagmne
that we do away with all taxes, cor-
porate and non-corporate, as a re-
sult of which 25,000 crores of rupecs
comes in circulation through invest-
ment for prtductive purposes.
This massive investment will bring a
massive production of goods worth
Rs. 1 lakh crores, besides creating a
lot of employment opportunities. This
Rs. 1 lakh crores of natlional income
will bring to the Government exche-
quer through excise duty, as per the
structure of the excise duty rule,
not less than 20 to 25 thousand crores
of rupees. The revenue to the Gov-
ernment - exchegquer in 1980-81 was
Rs. 1310.79 crores from corporate tax
and Rs. 1506:39 crores from non-cor-
porate tax making a sum total of /Rs.
2817.18 crores, though the expenditure
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of Rs. 52.85 crores in 1989-81 in col-
lecting the tax money has been ig-
nored. By abolition of taxes the
Government will lose TRs. 2817.18
crores and gain Rs. 25,000 crores, a
net gain of Rs. 22,182.82 crores. The
Yyearly employment of this Rs. 25,000
croreg by the Government in natlional
efforts like construction of dams,
canals and roads, creation of comd-
munication and transportation facili-
ties and other productive efforts, be-
sides the yearly production of wealth
to the tune of Rs. 1 lakh crore and cre-
ation of lots of employment opportuni-
ties can bring revolution and create
wonder in the national economy in a
few years, wiping all the tearg of our
people by pushing them in the ocean
of plenty and  abundance, ensuring
defence of our country and a prestigi-
ous place, with our head erect, in the
camity of nations.

Sir, we have to do something about
our taxation policy. If we cannot
abolish it totally, we will have to re-
duce it substantially. This is not lo
suggest that the country should be
handed over to the moneyed people.
In a socialist and democratic country
like India, or in any other country,
such a situation cannot be allowed to
happen. Only our political leaders
should run the country and should he
at the helm of affairs of the country
and the moneyed people must be bri-
dled and should not roam about in
the national life unchecked and unhin-
dered, They wil] have to work under
the authority and conirol of our poli-
tical Jeaders, Therefore, a system
will have to be evolved, other than
taxation, whereby moneyed people
are restrained and forced to play to
the tune and directions of the politi-
cal leadership. The leadership of the
nation should not be allowed to slip
into the hands of moneyed people; it
should always remain in the hands cf
political leaders.

Sir, to pursue such a real peolicy on
taxation, as suggested by me, we will
require a person of great courage. The
country js luky to have, at the helm
of affaird, in Mrs. Indira Gandhi, a
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most courageous personality in the
world. We also have a courageous
person in Shri Pranab Kumar Mukh-
erjee, our present Finance Minister.
To know about his courage, one has
to talk to his teachers and Professor
Dutta to mention one name. During
the Janata regime, when so many
commissiong ang enquiries were insti-
tuted to harass and drive Mr, Gandhi
to doom Mr, Mukherjee was the first
and one, and I don't know if the only
one, among her Council of Ministers
to support Mrs, Gandhi in a commi-
ssion of inquiry openly at great per-
sonal risk. At that time Mrs, Gandhi
had no finance portfolio to offer, she
had only thorns and her company was
the most dreaded one. I hope Shri
Mukherjee will show the same coura-
ge and pursue a courageous policy to
take the couniry out of the rut.

Sir, ours is a socialist and welfare
State. We have adopted this policy
after a very very careful considera-
tion. We cannot think of pursuing any
policy apart from this in the present
circumstances. But our Godfather, as
a gocjalist, was Pandit Jawaharlal
Nehru. Pandit Nehru was the pioneer
and the leader of the socialist move-
ment in India in real sense. It is
under his leadership that socialism
was adopted as a national policy. Tt
was he who adocated socialism on
mass scale and got the consensus
imerged.

In favour of socialism on national
basis through mass movement on so-
cialism and got this concept of socia-
lism accepted as a national policy by
our countrymen, Ours is Nehru’s con-
cept of socialism. And to understand
Nehru’s Socilism correctly, we will
have o peep into the history of
Pandit Nehru’s life, and the forces
that influenced him to pursue socialis-
tic policy.

MR. DEPUTY-SPEAKER: Mr. Pra-
sad, you have got to conclude Now.

SHRI MAHENDRA PRASAD: I
will take only two minufes more, Sir.
Higs concept of socialism wag not dng-
matic; his was humane and dynamic
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One can read his autobiography 1o
understand Nehru’g gocialism, which is
the only fit one in the Indian context.
Remember, he was the only son of a
very rich and affluent father. He was
born with a silver spoon in his mouth,
and brought up in great Iluxury and
comfort, He was educated in England,
a dream at that time. Pandit{ Motilal
Nehru spent lavishly to keep him at
par with sons of wealthy English peo-
ple. So much so that his clothes were
said to be washed in Paris. A study of
his autobiography shows that he was
tender and a very-very kind-hearted
person. He had a heart full of emo-
tion, sentiment and feeling. He had
seen, through study and intensive
travel of England. the free, happy
rich and affluent life of English peo-
ple. Remember, Nehru of that accom-
plishment returns to his country. He
desires to see the same freedom,
happiness, richness and affluence in
the people of his motherland. His as-
pirations are dashed when he returns
and sees his countrymen. Knowledge
hungry ang restless Nehru takeg to
travel in the interior of U.P. and sees
the pathetic and pitiable and beggar
like condition of the poor Indians. He
is shocked and tormented. He is loved
and respected worshippingly by the
hungry naked Indians. He travels all
through the country, He finds the
same pitiable condition everywhere.
He compares his own life and thelife
of English people with the life of the
suffering slave Indians. His heart re-
volts, he decides to fight to mitigate
the sufferings of the people. He be-
comes a messiah. He loves the people
and the people love him abundantly.

The concept of socialism emergeg in
him out of the sufferlng of the people
of India, especialy when he gsees the
suffering farmers of U.P. in the interi-
or. He wants to heal the sufferings of
the people which he saw with his own
eyes, His socialism flows from human
feeling—the feeling for the sufféring
people. We are the followers of Neh-
TU'S concept of Sociaism.
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I am sorry, Sir, socialism through
its wrong application is caused to be
a hinderance in the national progress.
My request ig ta pursye ccrrect socia-
lism. Nehru’s socialism, the socialism
that does not come in the way of
progress of our country and country-
men. The real socialism will come
through great push to production,

Sir, the message of the present
Budget is very lightly saving—saving
for investment and investment for
production. The current-year is the
year of productivity. Sir, I support
the Budgel. I also support the loan to
India by the I.M.F. in the national
interest.

Sir, the message of my speech is:
massive increase in production thro-
ugh massive inducement o invest-
ment, along with ruthless control of
population, by a very strong and sta-
ble government that ensures total in-
dustrial and social peace.

(SHRI HARINATH MISHRA in the
Chair)

SHRI GEORGE FERNANDES (Mu-
zaflarpur): Mr. Deputy-Speaker, Sir,
I mean no disrespect to my friend,
the Finance Minister, when I sayv that
his maiden Budget is the biggest non-
event of the year. Both in terms of a
short-term expression of the views of
the Government’s policies and in terms
of a long-terms expression of the di-
rection in which they wish to take the
country, this Budget is a great disap-
pointment. But I don’t blame the
Finance Minister, because as I szid
outside the House when he became the
Finance Minister, that despite the tre-
mendous qualities that he has, he wilt
always be subjected to political direc-
tions where he would have to take
views with which he may not agree
and base his calculations and conclu-
sions on premises that may be politi-
cally very rewarding to the ruling
party, put that would cause grave
damage both to the short term and
long term interests of the country. In
fact in his opening paragraphs, i.e. in
the very third paragraph of his Budget
speech, he starts on a very wrong
premise.
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He says:

“As the House is aware, when the
present Government came into office
a little over two years ago, the coun-
try was faced with a gerioug and
deteriorating  economic gituation,
Gross National Product had declin-
ed by ag much ag 4.8 per ceni in
1979-80, the infratructure was in
shambles- and priceg had increased
at an annual rate of 23.3 per cent
by the enq of January, 19807

And it was against this background
that the Government whose Budget he
was to present, had to start working

There are two aspects of {his wrong
premise: one js that on which the Gov-
ernment is trying, or the Finance
Minister is trying, to base his enatire
approach, is not true; and the second
is that over a period of time, over
economic development has gone on at
a pace and in a manner that it has
not really had much to do with the
ordinary man in this country. I
woud like to deal with both these
aspects.

Let us first take this guestion of
shambles, total destruction, irection-
lessness and so on. Excellent political
slogans, if they can help you to get
a few votes, keep trying them. (Inter-
ruptions)

But it is very wrong when one base
on them one’s whole approach to the
next twelve months of economic ad-
ministration of this country, or to the
next flve or ten years of economic and
social projections that he wishes to
have for this country.

The Prime Minister flrst came to
power in 1966. She became Prime Mi-
nister in January 1966; and this Eco-
nomic survey which the Finance Minis-
ter was to present to the House just
a few days before he came with this
Budget, at page 71, presents a picture
of three decades—from 1950-51 to
1980-81—of the economic development
of our country. And I would appeal
to the Finance Minister, not as & poli-
tician, but as someone who really cares
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and is concerned and I would also
appeal to the ruling party, irrespective
of their political predilections, their
approach to us....

MR. CHAIRMAN: You may say; ‘to
the whole House'.

SHRI GEORGE FERNANDES: The
whole House is appealing to the rul-
ing party, that they do their home-
work, not merely on thg basis of what
they are told at the Dbeginning of a
session or at the end of a gession or in
political jumborees, but gn the basis of
tteh documentg which their own Gov-
ernment kepesg producing, so that their
own contribution in regard to policy
formulation may become meaningful.
1 will not go back to 1950-31; I will
not narrate the overall development
of this country in the last three deca-
des and more. If they feel that they
have done a magnificens job excepling
in those 2 1/2 years or 2 years and
9 months; if they believe that they
have done 4 magnificent job, then good
luck to  them. (Interruptions) Good
luck to you because the country can
have no luck wish you sitting there. As
I wag saying, this Prime Minister came
to power in 1966. According to their
Economic Survey in the year 1964-65,
the per capita national product of our
country at 1970-71 prices was Rs. 60T7.
The Finance Minister, I am sure,
knows this figure by heart. In the very
first year of the Prime Minister's tak-
ing over, from Rs. 607 it dropped down
to Rs. 558—the per capita national
product. It may sheck people there be-
cause they not accustomed 1o hearing
these things. In the second year of her
coming to power, it dropped down to
Rs. 551 while in the third year, it
shot up to Rs. 587, then to Rs. 589 and
so to till in the vear when sha demit.
ted her office in 1976-77 it was 682. In
other words, during the period of 11
years from 1964-65 to 1976-77, the
total inerease in the gross national
product, in the per capita national
product of this country was a piddiing
Rs. 45—if I may use that term—was
a piddling Rs. 45 in terms of the real
value of the rupee according to 1970-T1
priceg as per your Economic Survey
This is the development of which they
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are very proud that over the period
of 11 years the gross national product
of this country grew or the per capita
national product of this country grew
at about Rs. 3.50 per annum. This is
something which make them very
produd. (Interruptions).

Then we came to power. The Janata
Party returned to power in 1977. Dur-
ing the next two years, according to
their Economic Survey, because this
was presented by Mr, Pranab Mukher-
jee, the other day, whereas in 1976-77
the per capita national product was
Rs, 652, it shot up to Rs, 695 in 1977-78
and in the next year. 1978-79. it shot
up to Rs. 740, an increase of Rs. 62 in
just two years. Rs. 45 over a period
of 11 years at the rate of Rs. 3.50 a
Yyear and Rs. 62 over a period of two
years at the rate of Rs. 31 a year.

MR. CHAIRMAN: What is the Lase
yvear? . '

SHRI GEORGE FERNANDES: It is
1970-71; it was the same index which
is continuing (Interruptions)

Now we come to the year 1979-80.
In every document that this Govern-
ment has produced in the last, say one
yvear, the document they gave to the
International Monetary Fund, the
document they presented to tne coun-
try, in this Economic Survey and the
one preceding this, in any place where
they have to talk sense, in any place
where they have to move away from
politics and have got to come down to
economics, they say we went through
the worst drought in recent memory in
the year 1979-80. And, therefore, in
the year 1979-80. food-grains produc-
tion in this country really nlummeted.
No dispute on that. It haq nothing to
do with the Janata Governmnei, In
fact, I gaig one in this House that the
Prime Minister hag a very interesting
argument: if there iz a good harvest
when che is in power it ig becauge of
her; and whenever wa have a had
harvest it is because of... (Interup-
tions)

AN HON. MEMBER: Indra!
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SHRI GEORGE FERNANDES: God
Indra! she has said this and 1 must
say in fairness to her that she was
gracioug enough to smile; she appre--
ciated it, and so We want throug this
bad patch—a really bad patch. I have
with me the figures. I will not waste
the time of the House in gouting the
figures of every State, how the food-
grain production plummeted that year.
But take Uftar Pradesh. In 1978-79
when the Janata Party was very much
in power both at the Centre and in
Uttar Pradesh, the foodgrain produc-
tion in U.P. was 23 million tonnes.
The next year, the drought year, the
production came down to 16 million
tonnes, a drop of nearly 35 per cent:
In West Bengal where the Janata
Party was not in power, but where
very often our Marxist friends would
like to say, “as far ag we are .concer-
ned, we made a mistake then, we do
not intend making such mistake again™
in 1977-78 when Marxist were very
much in power in West Bengal, there
was a record foodgrain production
eight million nine hundred and sventy
thousand tonnes, almost nine million
tonnes. In 1978-79 Bengal went
through a drought, in fact many areas
of this country went through drought
in 1978-79, and in Bengal foodgrain
production came down to 8 million
tonnes, a drop of almost one million:
tonnes, And in 1979-80 the grain
production in Bengal dropped, be-
cause of this drought that we had
all over the country, to 7 million
tonnes. In other words, in two
years, West Bengal with a Marxist
Government, a very efficient Gov-
ernment despite what the hon. Mem-
bers from the other side, inspired by
their supréme leader may say, now
and then, a Government that has

been relating itself to the problems
of the people, wag not able to do
anything in the face of two yearg of
drought and the food production
came down from 9 million tonnes to
8 million tonnes in 1978-79 and to 7
milljon tonnes in 1979-80, But, in
West Bengal the Marxistg were in
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power and, therefore, —one can cer-
tainly use the drought, the absence
of fain ,to attack the Marxists just
as you can use it to attack the Janata.
But in Andhra Pradesh, where nei-
ther the Marxists nor the Janata
Party was in power, but your own
Party—Medak, 1nc1denta11y is in An-
dhra Pradesh, go you know—where
your chosen man hag been in Gov-
ernment, in 1978-79 the foodgrain
production was ten million six hund-
req and gixty thousand tonnes, and
in 1979-80, the following year of
drought the foodgrain production
come down to nine million five
hundred and twenty eight thousand
tonnes, a drop of 1.1 million tonnes!
Madhva Pradesh went through a
worse situatjon where from 11
million tonnes it came down to geven
million tonnes in 1979-80; and across
the country because of the worst
drought of the century as many peo-
ple have chosen to call it, the food-
grain production came down from

131 million to 109 mijllion tonnes, a .

drop of 19 per cent  with Uttar
Pradesh and Madhya Pradesh hav-
ing borne the brunt of the drought,
with a fall in foodgrain production to
the extent of glmost 35 per cent.
And now w:> have the Finance Min-
ister, and this Government, basjng
their entire approach to their polici-
€s, or to their not having policies on
thls 1979-80 gituation, the year of
the drought, when there was a fall in
the per capitq output,  the gross
national
come, And then comparing what
was happening durmg the last two
yearg to the previous whatever num-
ber of years that they were in Gov-
ernment or the period when we were
in Government!

I would like therefore first and
foremost to lay to rest this ghost
once and for all. and T hope (Inter-
ruptions).

DR. KRUPASINDHU BHOI (Sam-
balpur): In what respect?
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SHRI GEORGE FERNANDES: Yes
yes, in every respect, I would like to-
lay thig to rest. (Interruptzons)

AN HON. MEMBER: What about
infrastructure?

SHRI GEORGE FERNANDES:-
I will come to infrastructure, my
dear friend, I will not run away.
(Interruptions)

MR. CHAIRMAN: But ghosts ap-
pear generally in the night. (In-.
terruptions)

SHRI GEORGE FERNANDES:-
Unfortunately for them we are al-
ways appearmg as ghosts, He can
see the ghost all the time. He must
keep himself in hosh. When is:
the area and the period you want to
compare? Let us compare ihe three
years of Janata—Lok Dai—the years-
of drift, the years of indecision. the
years of every conceivablie pajorativa
term that you are capable of using—
in respect of any aspect of the na-
tional life—economic life social po--
licieg and particularly in regarg to
the overall development that took
place during that perjod. I will go:
back to no other document except
the hon, Minister’'s Economic  Sur-
vey of 1981-82 which bears the:
stamp of hig approval, Let us take-
infrastructure in an area which is
the most important in this country,
namely_ irrigation. Page 83 of your
Economic Survey giveg the total area
under irrigation in the country In
the five years preceding—the Eco-
nomic Survey talks of only years—
the three years of drift, the land’
that was brought under irrigation
was at the rate of 1.5 million hec-
tares per annum, In the three
yearg of drift, directionless, , lack of
policy and collapse of the infrastrue-
ture, the lang brought under irriga-
tion wag 1.9 million hectares per
annum, So, 1.5 million hectares per
annum  irrigation is achievement,
dynamism and leadership that must
be hailed from the housetops and’
1.9 milljon hectareg of irrigation per-
annum is drift, lack of direction and”



851 Genl, Budget,

[Shri George Fernandes]

lack of policy and must, therefore,
be condemned! (Interruptions)

MR, CHAIRMAN: Kindly listen to
"him. When you get an opportunity,
you may say whatever you like, This
sort of interference at every at every
stage is not good.

SHRI GEORGE FERNANDES:
If this was the infrastructure, what
‘was the output? Let ug view the out-
put in terms of what was available
as foodgrains. Where do you Iike
to gtary again, Mr, Firance Mimster?
Would you like me to start from 1956
or sometime after that? When you de-
mitted office, the per capita availabi-
"1lity of foodgrains wag 435 grams per
day in the year 1976-77  the year of
the greatest achievement, the dynamic
-decade had concluded and the second
dynamic decade had begun, the Em-
ergency was at its glory ang the av-
-erage Indian wag able to consuma 435
grams of foodgraing per day. And

the year that we came to power.

power ie. in  1977-78, 470 grams and
next year 480 gramg of foodgrains
became available,  When we come
to the year of drought, the food-
grain intake collapsed because there
was no grain produced in the coun-
try. It came down by 19 per cent,
But I would like the House to re-
member that in the entire post-In-
dependent period—except one vear
1972 when India did not import food-
grains; in fact, India exported half a
million tonneg that year—-there were
only three yearg in fres India’s history
or at least the history gsince 1956, when
no grain was imported that is, when
the Janata—Lok Da] were in Gov-
ernment, Not only did we not im-
port foodgraing during those three
yearg but we exported foodgrains.
We exported foodgraing to Mauritius,
Vietnam  and the countries which
were desparately in need of food-
grains.

SHRI JAGDISH TYTLER (Delhi
Sadar): And still you left with surplus
of goodgrains,
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SHRI GEORGE FERNANDES: Sir,
they talk about the surplus that they
had left behind. I know that they
are accustomeg only to reading poli-
tica] documents, You left behind 20
million tonnes and when we demit-
ted office we left behind 21 million
tonnes, unlesg in your mathematics it
is the other way round. And it
is not only 21 million tonneg that
was left behind, but, Sir, as I =aid
there were no imports there were
exports and there wag enough food-
grain in the country that the people
were able to absorb the worst ever
drought that we have had in living
memory ang yet, you would like to

- tell ug that those were the years of

drift and those were yearg of dark-
ness and they were not the years when
things really moved forward, Now,
Sir, let us take any other area be-
cause our friendg are g0 restless they
feel so terribly upset when one discus-
ses facts and figures, again based on
their own documents.

Which ig the area that vou want
to discuss? Do you want to discuss
edible 0ils? Look at the three years
of the Janata Government and loock
at the three previous vears. In terms
of per capita, whereas you made
available 3.3 Kg. of edijble oilc in
1974-75, 3.5 Kg. 1975-76 gnd 3.2
Kg. in 1976-77, the three years of
Janata Government saw 3.8 3.8 and
3.7 Kgs. of edible oils available to
our consumers,

Do you want to look at Vanaspati?
Whereas you had 0.8, 0.6 and 0.8
Kg. it was 0.9 in 1977-78, 1 Keg.
in 1978-79 and 1 Kg. in 1979—80,

Do you want to look at sugar?
It is the same picture, Do you want
to look at cloth? Whereas we saw
when their great leader became the
Prime Minister in 1966 the per capita
cloth available to the people was
16.4 metres per annum_16.3 metres
were available per annum during the
next year, in the last three yearg of
her dynamic rule, t{he availability of
cloth  had come down to 14.6
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metres in 1975-76 and in 1976-77 it
came down to 13.8 metres—a sudden
decline in the per capita availability
of cloth, And when the Janata
Party came into power in 1977-76 it
wag 13.5 metres, but in 1978-79 it

went up to 15 metres per annum
and in 1979-80 it was 14.7 metres.
-

A lot ig made about electricity and
how the infrastructure was all des-
troyed. These are his statistics,
these are not my statistics. Kilo-
watt hours electricity gvailable. Do-
mestic—In 1974-75 it wag 8.8, 1in
1975-76 it wag 9.7, in 1975-77 it was
10.4, in 1977-78 it was 10.9 in
1978-79 it was 11.9 and in
1979-80 it was 12.1. So, what
is the infracture that we
are discussing? Whether it ig consu-
mer goods, whether it is foudgrains,
—whether it ig bacic essentialg like
cloth or whether it is electricity,
here is a recordq of growth which
they have presented to this House a
week before the Budget and then
the Finance Minister comes with
this Budget and cays, “vears of drift,
years of destruction” and we have
to =it here and listen to our hon.
friends there, Otherwise they are
such a fing set of gentlemen, but
when it comes to reeling of their
speeches or reading thejr speeches,
we are told that they were the’
yvé€ars of drift, Do not believe those
people who  quote these statisti-c.
Statistics are going to the Inter-
national Monetary Fund. You say
that they were years of drift and
You go on rarroting the slogan ,f the
‘Years of drift’. SO, where dOQS one
go?

SHRI M. RAM GOPAI. REDDY
(Nizsmabad): Before you conclude,
you should talk about the population
growth.

(Interruptions)

SHRI RAVINDRA VARMA (Bom-
bay North): What does per capita
mean?

_SHRI M. RAM GOPAL REDDY:
What have you done during your -
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period regarding population growilh®
We want to know.

PROF. MADHU DANDAVATE: Sir,
kindly tell him that hy gquoting: per
capita figures and ‘per capita” inwol-
ves population. (Interruptions) with—
out population, per capita canmot ber
calculated. (Interruptions) He thinkss
‘per capita’ has something to do witks
capital’,

(Interruptions)

SHRI RAVINDRA VARMA: Please
don't exhibit ignorance. Learm fromm
the learned professor. - (Interruplionsi.
You never learn, you are incapable aff
it.

SHRI GEORGE FERNANDES: E
do not take the time of the House im
reeling put statisticg from their book_
If the Congresg Members or amyibeody
for that matter is interested, we cam
cite these documents make {hese
available to them or we can have dis~
cussion somewhere else.

I will come to the Budget. It was
necessary to bring in this point not
merely to set the record straight buk
also to bring jt to the notice of the
Finance Minister and this Govern-
ment that if you proceed on wrong
premises you will invariably reachs
very wrong conclusions.

What is the hope this Budget holds
out? I would like you to judge this
Budget not in terms of ad valorem
how much has been the increase i
regard to the cellulose and non-cellu-
lose and so on and so forth? What is
the additional excise or customs levy
here and there; what is going to bes
the impact? Those who are concerned,
they may do it and there are people
who will do and it is important to doe
it, I am not saying that it is pot im-
portant. I shall not discuss the Budget
in that context. I would like to dis—
cuss the Budget....

MR. CHAIRMAN: You are interes~
led in the end products.

SHRI GEORGE FERNANDES: Welk
Sir, in a manner of soeaking I would

like to discuss Budget from three
points of approach:
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1. What is it going to do to prices?
2. What is it going to do to em-
ployment?

3. What is it going to do to redu-
cing—I am not saying removing be-

just now to reduce, dispari-
ties that exist between the
rich and the poor, urban

and the rural between the farmer
and the rest?

Now is there anything in this Bud-
set that holds out any hope?
cause that it beyond you

Take prices. What does your Bud-
get tell us about prices? In fact, what
is worrying me is that the Finance
Minister, I hope it is not deliberately,
but, nevertheless, the Finance Minis-
ter has tried to mislead the House in
ceriain - respects. For instance, take
his statement which is on page 2,
paragraph 6 of his Budget speech:

“At the end of January 1982, the
annual rate of inflation on a point
to point basis was only 4.9 per
cent. ..”

“The declaration in the wholesale
price has occurred in a wide range
of commodities and is being gradu-
ally reflected in the consumer price
index.”

1 do not know whether the Finance
Minister really goes to the market
and buys his vegetables, buys his
other requirements and so on and so
forth? But that is not important, may
‘be he does not, may be he does. In
any case, I started by saying that as
far as this Budget is concerned, it is
mot merely he and his views that
have surfaced. But 1 would like to
take him to his own document—the
Eeonomic Survey. Which he presen-
ted only seven days earlier. What
dloes that says? Page 29, para 5.17—

“The increase in the consumer
price index during the quarrent
financial year works out to be higher
than that ijn ths wholesal, price
index which implieg that the signi-
ficant deceleration in the latter is
mot fully reflectag in the former.”
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So, whereas a week earlier the dec-
leration was not getting reflected,
suddenly a week Jater, the Finance
Minister has a vision and then it be-
comes evident all over the place, But
does it really? Are you able to control
the prices? I ask particularly of those
who keep attacking the performance
of the Janata Government and the
earlier Government cf Shri Charan
Singh and believe {hat it is these
two Governments and their Budgets
that put the prices up. Hava you bheen
able to keep the prices down? Jugg-
lory of figures is one thing. But the
facts, as you yourself have submitted
in page 121 of your Economiz Survey,
say something quite different. Look at
the three years——-lg’??-?B, 1978-73 and
1979-80. The food price index went
up by 53 points. I hope the Finance
Minister will, when he discusses
prices not relate himself to the abs-
tract but get down to the concrete
situation which exists, firstly in the
market places and secondly in his
own statistics ag he has presented
them to us. Now you say, in your own
statistics, that during the three Yyears
of Janata—Lok Dal rule, right up to
1980—financia] year ending March,
1980—the increase in the food price in-
dex wag 53 points, Parhaps mec:l peo-
ple have yet to go through these sta-
tistico. But those who have laken care
to 20 through these gtatisties, will
fing that {ill November, 1981—
not even two financial years—accor-
ding to your statistics, the price of
foodgrains has gone up by 106
points, When the people outside the
House are crying about price increase,
despite what the hon. Finance Minis-
ter may say on the floor of the House
and despite the kind of assurances they
may give outside the House that pri-
ces are coming down, they have
not even been able to hide the real
facts. And the statistics that they
have given to us, tell ug tha! in the
three years of drift three yearg of
price rise and the three years of
price rise and the three yearg of
53 .points whereas twg years of
magnificant, what was it Mr. Stephen
used to call jt the resurrection, in the
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two yearg of resurrection, the price

indiceg have ghot up ky 106 points,.

And. yet you wil] make your state-
ments and you will say that priceg are
being held If thig is the citluation with
the general price index,

In our three years, the general
price index went up by 61 poinfs, But
in your two years, you have been able
to take them up by 89 points. So the

record is there, that there iz no hold--

ing of price line so far ag vyou are
concerned.

Now, we go to the Budget itself.
Because, after all, you will say it is
the new Budget that ig going to bring
the prices down! Does it really? In
fact, you have said somewhere in
your own Economic Survey that in
the next 12 months, “we shall try lo
hold the prices at an increased level
of 10 per cent”. They have assured a
price increase of 10 per cent. This is
an assurance your Economic Survey
has conveyed to us, In fact, you will
over-shoot your target of 10 per cent
just as the Railway Minister has said
that he will over-shoot his target of
railway accidents. This is evident by
the manner in which you have de-
cideq your entire inve:stment pattern,
by the manner in which you have de-
cided to go in for such a massive does
of deficit financing. My hon. collea-
point clear. What has happened to
your Five Year Plan document by
which you still swear?

You have come to a 20-point pro-
gramme. I knew that there was some-
thing in it. Now the 20-points have
come because the plan has to be given
a go-by. From now on, it will be the

20-points, I am told, yesterday, the.
NDC endorsed the 20-point program.- -

mes, But what happeng to the Fian?

AN HON. MEMBER: It goes in the
wind.

SHR1 GEORGE. FERNANDES:
There will be no more discussion, no
more approach in regard to the Plan
document and regarding the overall
development programmes.

PHALGUNA 24, 1903 (SAKA)

‘82-'83—Genl. Dis. 358

MR. CHAIRMAN: If my informa-
tion is correct there are represen-
tatives of the Opposition Parties and
groups on the Business Advisory Com-
mittee. But none wanted to discuss
the Plan.

SHRI GEORGE FERNANDES: No,
Sir. I am not talking about discussing
this in the House. The NDC, over
which the Prime Minister presided
yesterday, have now moved on to the
20-point programme. So, the Plan has
been buried 100 fathoms deep. It is
finished. Now we have to discuss the
20-point programme, Because the
Plan envisaged that over a period of
5 years, you will have a deficit finan-
cing of Rs. 5000 crores. You have al-
ready gone beyond that, With your
present Budget bvproposalg you are
ove-shooting your Rs. 5000 crores
ceiling. If we have to go by past ex-
perience of your predecessor’s first
budget and the second Budget, and
now your own Budget then vou will
over-shoot the target of R 1300 croreg
that you have set for yourself,

So, where do we go? What was in-
tended for five years has been fini-
shed in less than 2-1/2 years and, by
the end of third year, it will be much
beyond that. If this is not going to add
to inflation, what is?

Now, take the areas where they are
investing money, in the non-develop-
ment areas. Affer all, that is where
your inflation is, How much of their
investment is going in that area? In
1981-82, their non-development expen-
diture, according to Budget estmates,
was Rs. 15,100 crores and, according
to the revised estimates, they have
raised it by Rs. 1,060 crores. It has
gone up to Rs. 16,160 crores. The Fi-
nance Minister has told us that as per
the new Budget proposals it will be
Rs, 17,874 crores, Ag against that, the
increase in the development outlay
for 1981-82° has gone up by only Rs.
467 crores. I would like the Finance.
Minister to remember . this.. Whereas
during the Janata Government re-
gime, between 1977 and 1980, over a
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period of three years, total non-deve-
lopment outlay wag only Rs. 29,055
crores, in the first wo years of their
being in office, their non-development
xpenditur has gone up to Rs, 29,341
crores. Add to this, the non-develop-
ment expenditure that they are now
going to increase and you know the
situation that is going to confront us
so far as the prices are concerned.

Hence, this Budget is an inflatio-
nary budget. The overall jnvestment
pattern that you have decided for
yourself is the one that will push the
prices up. Therefore, to me, the dis-
appojntmni in this Budget or the
hopelessness as far as the people of
#this country are concerned is obvious
and patent.

Then, let wus take the ques-
tion of jobs. It is another
area where 1 would like to
test the Budget. What hope doeg it
hold to the unemployed in this coun-
try. 1 heard the old Youth Congress
member just now speaking about the
logg of jobg in Rajasthan. I applauded
his speech because he was concerned
with the loss of jobs in Rajasthan.
This is the situation .everwhere. It is
not only in Rajasthan. The sickness
in industry is on the rise, Their
whole investment pattern is now mov-
ing in a direction where the large-
scale is going to be encouraged. They
are asking multi-national companies
to come in. Apgain, they are telling
monopoly  houses, “Even the core
sector that was beyond your reach is
open to you now.” So, the money that
is now going to be invested will be
in areas where there will not be much
job generation. You will produce, no
doubt; the machines will come; no
doubt the sulzer looms will come, no
doubt; but the handloom weavers will
be rendered jobless, The textile indus-
try will modernise, there will be
looms more modern, more uptodate
looms. But the millions of handloom
weavers in the countryside will be in
the first place, thrown out of job and,
in the setond place, will not be provi-
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deg with alternative jobs, Thig ig re-
flected in their whole investment
pattenr also.

Again, look at the investment they
have earmarked for the rural, for the
small-scale industry, for agricuiture,
where you can create jobs. In their
entire Plan Approach itself, they had
made mistakes. But now I find that
that they have decided to give a go-
by to everything. In 1979-80, during
our last year in office when we were
there only for less than threp yars—
th investment in village ang small-
scale industry was 2.1 per cent of
that year’s total investment. But in
the Sixth Plan ihat they have drafted,
they have provided an investment of
only 1.8 per cent, In 1980-81, it was
1.9 per cent and in 1981-82, they have
brought it down to 1.8 per cent. Now,
again, when they have come with new
Budget proposals, they have brought
the investment down, in this, one of
the most significant sectors in so far
as job generation in concerned, to 1.8

per cent.

But in regard to lage-scale industry,
whereas during the last year of our
Govenment, the investment was 19.6
per cent, their Sixth Plan provided for
an investment of 209 par cent, they
overshort it in 1980-81 to 21 per cent,
in 1981-82 to 21.7 per cent and now in
1982-83, they are holding on to  tihe
level of 1981-82.

And where agriculture is concerned,
thers is g dia. All investment in agri-
cultural sector, takes a din because
the money has got to he made avail-
ble ty the big industry,

Irrigation, for instance 'was 10.6
per cent in 1979-80, ’Iﬁe Sixth Plan
visualises an outlay of 9.7 per cent.
In 1980-81 you brought it down to
9.4 per cent in 1981-82 {0 9.10 per cent
and now you are holding it at 9 per
cent.

An area where jobs are going to be
created is the small-scale sector. This
is your explanatory memorandum, Mr.
Finance Minister. Even in mohey
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terms, in ruupee terms. look at the
hopelessness. Page 96, Village and
Small Industries. And what are the
areas?

Everybody talks about Khadi, about
the handlooms. about ctir and whaut
are the allocations that you have

made?

Your budget estimate for 1981-82
says Rs. 56.9 crores is the Plan Expen-
diture. You did not spend even that
meagre amount. You spent only Rs.
54 95 crores and now in 1982-83, you
are offering Rs. 55.38 crores as against
your 1981-82 outlay of Rs. 56.9 crores.

In agriculture, the oullay is coming
down and here again js5 your explana-
tory memorandum_Mr. Finance Minis-
ter.

The Plan Expenditure in 1981-82
was Rs. 299 crores. You spent only Rs.
262 crores. You did not spent  that
money. You diverted ihose funds
elsewhere and now in the current
Budget, you are allocating Rs. 350
crores. Pecentage-wises there is de-
cline. But in absolute terms i{ lookS
like an increase. But, I know that at
the end of the year, even this monecy
will not be spent in the agricultural
sector.

So, in the small-scale sector, in the
rural sector, in agriculture, in irriga-
tion. money is not going and lhese
funds are now going to be diverted o
ithe big industry, to the large-scale
sector and to the monopoly houses.

What a great welcome was offered
by our Minister of Planning and In-
dustry recently at Damos in Switzer-
land to those 500 and odd of multi-na-
tional top executives assembled there.
‘Welcome, come to India. We have
cheap labour! Please come and exploit
it> This is the way you have taken
the economic direction. Then, it is no
Surprise, Mr. Finance Minister, that
Your Budget speech does not mention
a word gbhout socialism, though one

PHALGUNA 24, 1903 (SAKA)

§2-'83—Genl. Dis. 62

Hon., Member of the Congress-I who
preceded me waxed eloquent about
what is called ‘Nehru Socialism.’ ] am
glad that al least in regarq to th.s one
aspect of your Budget speech, you
have not been trying to deceive aiy-
body! You have bz2en very honest/
You have not used the word ‘Socia-
lisin* while they want to swear by it
even now, But the direciians obvious.
To me it is not merely the shift in
the direction that worries, What wor-
ries me is that there is going to be a
decline in terms of jous.

I am sure, Mr. Finance Minister,
you are aware of the {act that curiang
the last one year, the nunber of wb-
less in this country has gone un by 2
million and there will ke more johless
coming inte ths inarkel n-ow, with
your new Budget proncsals.

So. io me, even now, in the area of
creation of jobs there is no-hing that
this Budget has done.

In so far as the removal of dispari-
ties between the urban and the rural
and belween the large and small what
is the hope? What do we get there?

The Budget again, as I said earlier,
is oriented, in a manner, that it will
increase the disparities, while remow-
ing none,

Now there are certain aspects of
this Budget where I hold that the
Finance Minister could have perhaps
come with some positive moves, that
might have helped in creating at least
a new cthos.

Take the whole question of parallel
economy. Where is the Budget dis-
cussing the parallel economy? An eco-
nomic journal was to write a few
weeks ago that half the money in
this country today was already in the
parallel economy sector, almost half
the annual GNP was alreaay a paw
of the parallel economy sector. You
came with those Bonds and you got
Rs. 875 crores. But what is the new
programme that you are having? The
Bonds have not served the purpose:
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"the Bonds were not bound to serve
the purpose. You have ignored that
area. Why? You have reduced the
outlays in number of vital sectors.
There are two areas where I find you
have increased the outlays. I know,
a lot of people do not like to discuss
defence because when one discusses
defence, one believes that one is being
rather unpatriotic. Everybody cer-
tainly says, ‘The Jawans are out
there; what are you upto?. But I
would like to raise this issue because
the defence of the country is related
ultimately not to the strength of the
army alone, of our young men who
take those weapons, stand up and
fight, but the defence of the country is
ultimately related to the total streng-
th of the nation’s economy, fo the
nation’s social fabric. If the social
fabric of the nation should collapse,
if the economic situation in the coun-
try should continue to deteriorate,
what is there to speak of the defence
of India? In the last one year, the
defence outlay has gone up by almost
a thousand crores. You are now going
to the International Monetary Fund.
I will not discuss how much of the
IMF money is going to what sector; I
will not discuss that. I am glad the
hon. Defence Minister has just walked
in when I am discussing this..

THE MINISTER OF DEFENCE
(Shri R. Venkataraman): I heard you
and I came,

MR. CHAIRMAN: He has come in
time.

SHRI GEORGE FERNANDES!:
They have just now negotiated the
purchase of some 40 Mirages at a
cost ‘of Rs. 2,000 crores, and I know
that there are going to be more discus-
sions and they are going to buy ano-
ther 110 Mirages at a cost of another
Rs. 6.000 to Rs. 8,000 crores. I was to
raise this question with my French
colleagues a few days'ago. In France,
Mr. Mitlerand is the President now,
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a socialist, with whom some of us
have had relations at the political
party level for a number of years, for
severa decades. When I was to raise
my socialist colleagues in France
this question of their selling arms to
India-it is not that I do not want
India to have arms, it is not that we
should not have sophisticated wea-
ponery,—When I raised the questitn,
“what is it that the socialists in Fran-
ce, who have come to power after
two and a half decades, have to offer
as something new to the world in
terms of a new world order, 3 new
social order, a new economic
order when all that you are doing is
producing better Mirages and looking
out for markets, and India is one of
your markets”, they made two points.
One point they made was, “If we do
not sell you the sophisticated planes,
then you will buy them from a Super
Power and in this case from the
Soviet Union; so, we are saving you
from having to go to a Super Power;
we are not a Super Power, we are
just merchants; we are manufacturs
and merchants; so, you buy them from
us; we liberate you from a Super
Power”. And the second, and more
significant, point they made was, “It
is a question of jobs of the workers
of France; if we do not produce
Mirages and sell Mirages, if we do not
produce arms and  sell arms,
what about the workers of France?”.
I do not know how many are aware
that France is the world’s third major
poducer of weapons. 13 per cent of
the world’'s weapons are produced and
marketed by France, 26 per cent by

the Soviet Union and 46 per cent by

the U.S.A. France is the third major
arms producer. You know the reply 1
got—jobs required production of

arms....

MR. CHATRMAN: I think they dis-
cussed privately with you........

SHRI GEORGE FERNANDES: 1t is
not private.

MR. CHAIRMAN: So, this may not
be made public.
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SHRI GEORGE FERNANDES: These
are not private discussions. We are
“discussing development, we are dis-
cussing utilisation of resources in sec-
‘tors that are not going to produce any
wealth in this country, that are not
going to produce any assets in this
country. The French are concerned
with job and, therefore, they want to
sell their arms! I was to tell my
French colleagues, “If today you have
become so synical that you must, in
order to keep your jobs going produce
arms and sell them to us, then tomor-
row so that their jobs may continue
you will have to create situations
where your arms going to be used. So
to keep your jobs at home you have
to promote wars abroad.....

MR, CHAIRMAN: So, instead of a
welfare state, they would like to be
transformed into a warfare state.

SHRI GEORGE FERNANDES: You
have made a very valid point.

MR. CHAIRMAN: But keep them
aside.

SHRI GEORGE FERENANDES: I am
making this point for the simple rea-
son that if India's inherent strength
were to enable us to produce the most
sophisticated weaponery, I will not
guarre] op this. g4 to-day I would
like to raise the point with the Defence
Minister-with his illustrious bhack-
ground. Since he is here I would like
to make this point...

MR, CHAIRMAN: I am aware of
that.

SHRI GEORGEFr FERNANDES:
What js the total approach of India
to our neighbours and towards the
world? Is Gandhiji's India a thing of
the past? Are we no more to discuss
Gandhiji and all that he talked of?
Hag foreign policy, has defence policy
now reached the point where all that
we can discuss is to have more and
more weapons and more and more
sophisticated weapons and divert in
the current budget 18 per cent of your
total outlay only on defence. Sir, I am
raising this point because I want a
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national debate on this question. And
nobody need question anybody’s pat-
riotism. If one were to say that the-
money that is going inio the making-
of guns, the money that is going into
the purchase o6f Mirages, the money
that is going into sectors that are not
productive but are destructive, if that:
money were made available to the
farmers, for irrigation, for agriculture,
for the Khadi and Village Industries,
for the small-scale sector, you can
create a different India. And that is
Gandhiji’s dream.

TEE WA W (RWEAT) -
ZAF| 99, HA&A H nRATE) qEal
TITATAIZES F4 &) @ 4E VARG E £
3 T o aifa’ & I8 eV Tay
g7 ajg & Fi ATA TG KT OES
TAF 4 €7 WITA H ATAT IgO a
BT

SHRI GEORGE FERNANDES: Now,
if this is the situation. ..

DR. KRUPASINDHU BHOI: Sir,
what is the time allotted fo the hon.
Member?

MR. CHAIRMAN: I know my job.
I will remind him. The time allotted
is 54 minutes. As Chairman, I have
some discretion, I know the moment
when I may request him to conclude
his speech.

SHRT GEORGE FERNANDES: I am»
conscious of that, Sir.

So, therefore, I am raising this
question to-day not merely in terms
of the allocations that are going in
that direction but I want a national
debate on this issue. What is going to
be our foreign policy? What
is going to be our defence
policy and what are we going to do?
Is it to create conditions or become
victims of the situation where  the-
French will produce the arms, fhey
will keep their factories going, they
will keep their jobs going and we shall
use those arms continously so that' the-
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French factories may work and the
French workers may not become job-
Hess? This is true of all arms manu-
Hacturers,

‘Se there is a need of a reappraisal
Yut whether one can expect this is
another matter. That is why I propose
=a national debate.

“While I spokc about the decline in
investmment in certain critical sectors
where jobs are tt be ereated, there is
ane area where I find that the allo-
=altions, the utilisation, the original
@slimates, the revised estimates and
the new propos:iis gre continuously in-
creasing and there is just one straight
mpward spiral; and that is the Police.

Sir, Tn fhe current year's budget, the
allocation is like this,

MR. CHAIRMAN: Excuse me. You
may now iry to conclude.

SHRI GEORGE FERNANDES: I
shall try tp conclude now. Thank you.
"Whereas in 1981-82 budget, the dis-
dinguished Finance Minister who is
mow the distinguished Defence Minis-
¥er for the police;ter had allocated Rs.
ter had allocated Rs. 593 crores for the
peliry, in the revised budget it has
Been raised to Rs. 607 crores. The rew
oudget which is the maiden budget of
spolice, from Rs. 593 crores it Lias been
Taised to Rs. 667 crores. But. in even
other sector, there 1is a decline
in fhe allocation. In the minor
irrigation from Rs. 14 crores it has
~come down to Rs. 10 crores; in animal
“husbandry it is Rs. 23 or 22 crores; in
“fisheries from Rs. 35 crores it has
come down to Rs. 28 crores; in the
vwrural development from Rs, 182 crores
7t has been revised to Rs. 181 crores.
An yillage and small industries, from
RBs. 157 erores it has come down to Rs.
155 crores! No it is Rs. 166 crores. In
¥hadi and Village industries sector
“frmm Rs. 37 crores it has come down
to Rs. 36 crores; in handloom textiles
from Ks. 99 crores it has come down

*
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to Rs. 57 crores; in health, from Rs.
71 crores it has come down to"Rs. 58
crores, In sector after sector, there is
a decline in the allocation. Police
is one areg where the original esti-
mate was Rs, 593 crores which was
revised to Rs. 607 crores. For the
current year it is amounting to Rs.
667 crores. We know the direction of
what you call the year of productivity
I think thes Finance Minister has con-
cluded his speech by mentioning the
vear of produtivity and by appeal-
ing to everybody that the productivity
year be made successful under the
dynamic leadership of the Prime
Minister. Even there, there is not a
mention about the workers. Producti-
vity, how? Productivity, by giving
concessions in Wealth tax, gifts tax,
capital gains tax, capital, investment
bonds, tax-free conodssions to Five
Star Hotel, to refrigerators, to the air-
conditioners, waler collers, These con-
cessions are given to the big men in
this country. This is their year of pro-
ductivity,

As far as the worker is concerned,
one very hon. Member of your Cabi-
net, Shi C. M. Stephen had this to say
very emphatically on the floor of this
House. He sat exactly where the
Finance Minister is sitting and he
had to say this without any sense of
shame that we shall bring about pro-
ductivity through the FEssential Ser-
vices Maintenances Act. He made this
statement to the workers, to the far-
mers, to the man in the factory or in
the field that by the use of the Essen-
tial Services Maintenance Act, he
will have that productivity. But, to
the Five Star Hotel, culture men; you
give all these conceszions. This is why
I say your budget policy—less and
and directionless There has been an
increase in the defence expenditure.
They are treating this as something
sacred.. There must be g full discus-
sion-on the increased expenditure for
the police. The country's non-develop-
mental expenditure has to be reduced.
What we did in that regard in three
years they have already overshot it
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in two years’ time. In this manner,
you have presented the budget. The
Finance Minister’s budget will see the
creation of more nuemployment and
increase in disparities in incomes.
You will see during the next 12
months time the situation that will
be created in this country. This you
have anticipated very rightly. There-
fore, you have increased the alloca-
tion for the police from Rs. 593 crores
to Rs. 667 crores.

Therefore, Sir, I have no hesitation
whatsoever in opposing the proposals
made in this budgat. I hope the Finan-
ce Minister in the light of varicus
points that have bHeen made in this
House, will try to revise the direction.
He can revise it, given the political
will, that I hope he has. Therefore I
started »y saying, I mean no offence
to him; I mean :i0 disrespect to him
when I say that his budget is a non-
event. But at the same time, it is a
very dangerous budget. It must be
opposed tooth and nail

MR. CHAIRMAN: Shri Barot.

SHRI  MAGAN BHAI BAROT
(Ahmedabad): Mr, Chairman, Sir, 1
rise to speak in this august House
following the speech of my predeces-
sor who is now a Member of the Lok
Dal Party. Who was once upon a time
a socialist.

I would like to deal with his speech
as well ag the speeches of some of the
Members from the Opposition side.

Sir, the budget speeches from Oppo-
siton were opened by Comrade
Maitra with his usual subject of
attacking the IMF, Starting from
Comrade Maitra it ended with hon.
Indrajit Gupta so far as IMF is con-
cerned. What I found was that they
felt that this budget is prepared mnot
by the Government of India; not by
the Finance Minister of India but by
the IMF or by the team of IMF.

Sir, we have all read the «tery tf
Don Quixote and his companion San-
cho Panza suffering from a kind of
hallucination and obsession. We know
that they went out somewhere and
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came across g wind mill which they
imagined to be a giant and. as
such, picked up - a quarrel with
him, Sir, - our friends in the
Opposition who are talking about
the IMF are just sufféring from ob-
session. Mankind has invented medi-
cines for all kinds of diseases and
illnesses but one has ' yet to come
across a cure for the illness called
‘obsession’ from which our friends in
the Opposition are suffering in the
name of IMPF.

Sir, I would like to mention not
from my side but what the Times of
[ndia editorial dated 12th March has
written under the title ‘The Budget
and IMF’. I quote:

“Of all the possible grounds ©on
which ihe Opposition could have
attacked Mr. Pranab sMukherjee's
budget the one that it has chosen,
to wit that it was influenced by the
International monetary Fund, is the

strangest. It is true that soms IMF
officials visited New Delhi in Jan-
uary and that a term of Indian offi-
cials is in Washington now. But to
infer from this that IMF officials
sat in on the budget-making process
is absurd.”

Sir, an allegation was made that
everything is being discussed at the
instance of IMF and so much so that
our Plan projects are also designed by
them.. I would request Shri Indrajit
Gupta if he cares to read fromr the
same page, namely, page 61 of the
Economic Survey which he quoted. I
quote:

“The Aid India Consortium met
in Paris on June 9 and 10, 1981.
Delegates at the Consortium meeting
commended the recovery of the
Indian economy during the fiscal
year 1980-81 and in particular the
remarkable agricultural recovery
achieved during the year. There was
a strong endorsement of the objec-
tives, priorities and structure of the
Sixth Five Year Plan. Recognising
that India’s balance of payments
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had worsened mainly due to exter-
nal reasons and would continue to
be under heavy strain, the member
countries endorsed India’s need for
increased flow of aid and for sup-
port to its balance of payments.”

This appreciation of our economy
by the Consortium has been now
treated as a matter of weakness of
this country but that is not unusual of
the friends in the Opposition on when
they suffer from obsession.

Sir, as I said just now Mr. Fernan-
des—a very eminent leader of labour
world—spoke about this budget as a
non-event budget. He is justified :n
calling the budget as a non-evant bud-
get because events took place only in
the year in which they were in Gov-
ernment and they presented a budget
and T would like to recall an even of
that eventful budget of 1979. I wovuld
like to tell the House not only from
my memory but would like to quote
from the newspapers as to how a very
eventful thing happened.

In 1979 a budget was presented and
a few days after that, in opposition
of the budget, a rally was taken out
by the housewives of Delhi and it
will be an interesting thing to know
by whom the leadership was taken, It
was taken by two very eminent lady
leaders, I think Prof. Dandavate and
Mr. Fernandes will pardon me for my
reference to this rally. Mr. Fernandes
was the Industry Minister. Prof.
Dandavate was the Railway Minister,
Mrs. Dandavate and Mrs. Fernandes
took out a rally against the budget.
The budget was brought before the
House by the Government in which
their respective and respectful hus-
bands themselves were the Ministers.

PROF. MADHU DANDAVATE: It is
because our wives are not bonded
labour.

SHRI MAGANBHAI BAROT: 1
will quete what an eventful budget it
was. .
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MR, CHAIRMAN: Indirectly you
are provoking the ladies to take out
another rally.

SHRI MAGANBHAI BAROT: Let
them be provoked. 1 will quote ‘this
from which it will be seen what * an
eventful budget it was which was pre-
sented before the House. Under this
item ‘Women seek tax relief’ this is
what has been stated there. I quote:

The demonstrators who were Jled
by Mrs, Leila Fernandes, wife of
the Union Industry Minister and
Mrs. Pramila Dandavate, wife of the
Union Railway Minister, carried
placards with the slogans: “We
want cheap bread and not chocola-
tes” and “This budget spreads dis-
ease lift levies on soap and oil”

So, this Budget was described by
those leaders of the rally as 3 Budget
spreading disease. And Mr. Fernandes
says that only that Budget was an
eventful budget. We admit that this
budget which our Finance Minister
has now presented is not one which
spreads such disease. They say that
all the good was done was during the
Janata rule. They say all the previous
rule of the Congress was bad and all
the succeeding period of the Congress
was also bad; the only golden period
was during the Janata rule. The
people of India in voting decided in
1980 that what you considered to be
golden era was the blackest era after
the independence of our country,

SHRT SATYASADHAN CHAKRA-
BORTY (Calcutta South): He quoted
statistics; you are telling stories.

SHRI MAGANBHAI BAROT: let
not my time be taken away by their
interruptions, Sir,

SHRI SATYASADHAN CHAKRA-
BORTY: Statistics should be countered
by quoting statistics.

MR. CHAIRMAN: Every member
has got his own way of saying things.
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SHRI MAGANBHAI BAROT: I
will come to this: If he wants, let
Mr. Fernandes have a  discussion
on the Economic Survey and com-
parative history of the congress rule
and the Janata rule. I will go back 1o
the Budget-of 1982-83, A criticism was
made about the taves which the Fin-
ance Minister hags imposed. FHe has
asked for Rs. 533 crores from the
country. He has asked parliament to
sanction the same. For the sake of
comparison let me quote the previous
figure, Fortunately the Defence Minis-
ter ig present here in the House, The
Finance Minister had to come to
this House for g demand of Rs. 533
crores. I will refer to only one
paragraph of his speech. The hon.
Minister said that the Defence Ex-
penditure Estimates were Rs. 4600
crores which, because of certain cir-
cumstances, is required to be increased
and revised and which is now R’s. 5100
crores. It ig exactly a gifference of Rs.
500 crores. Only yesterday I read a
news item, I think it gppeared some
where from Washington. I am quoting
only one or two paras from the Sun-
day Statesman. We are all aware ihat
unfortunately on. of our neighbours,
Pakistan, is getting arms and ammu-
nition.

MR. CHAIRMAN: You need not
name them:; everybody wunderstands.

SHRI MAGANBHA] BAROT: My
quotation will bear that name so I
am mentioning it. We know that these
weapons are going to’ be exclusively
used against wus. If experience has
taught us any lesson we ecannot afford
to be complacent about it. I quote from
vesterday’'s report from Sunday
Statesman.

I quote—

“Pakistan’s military spending had
increased from $405.5 million jn
1972-73 to $1.600 million in its bud-
get for 1981-82, registering a 400
per cent increase, Even the figure of
$1600 million, as defence expendi-
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ture did not reflect the true picture
of the resources that have gone jnto
augmenting the military potential.”

It then further says—

“In the light of these develop-
ments, the experts felt that India
could not afford top be complacent,
and also noted that Pakistan’s offer
of a no-war pact could not be con-
sidered ‘genuine’ with the  dichoto-
my in its precept and the practice
of acquisition of arms.”

Sir, it is here that the question is
to be posed. Country surrounded by
this situation, requiring its borders to
be strengthened and asking the
Finance Minister exaclly Rs. 500
crores from the country and from this
House for a single purpose of defence,
would any patriot Indian get up and
say that he does not agree with the
Finance Minister? What is the sugges-
tion? . What is the Opposition’s sug-
gestion to this? What is the answer {o
this? Let us tell ag the master—this
House is the Master-that w, have the
right to tell the Finance  Minister
about his. But let ug not alst tell to
him that we will not give you Rs, 500
crores and we leave our countiry’s de-
fence to God's will and the Opposi-
tion Opposition’s sweet desires, Sir, it
is clear that he does not understand
the mood of the nation. The nation is
to be strengthened. If in the circum-
stances as it is placed, the Finance
Minister has asked for Rs. 500 crores,
India as one man and as a team will
rise and stand by the Finance WMinis-
ter and the Government of India and
shall be able to pay even more than
this amount of Rs. 500 crores (Inter-
ruptions) Sir, normally those who
claim to be democratic. claim rights of
the Opposition and attack the ruling
party take illustration of the English
Parliament as the ideal where thereis
a always shodow cabinet whish, when
the budget is discussed comes out
with counted proposal and = suggests
that you are wrong here and - what
you should done is this but here they
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have not given any concrete sugges-
tions, Of course, with the exception cof
Professor Madhu Dandavate who
spoke on the Demands for Grants for
the Railways, no one from the Opposi-
tion has given a single constructive
suggestion. Nothing is appreciated and
they cannot say what is justified and
what is right within the budget. They
have not even taken any pains  not
done any home work in regard to the
budget. They are all experienced, they
have served in the Government, some
of them were even Ministers, they are
ex-Ministers. But nobody js prepared
to give any suggestion today. (Inter-
Tuptions)

(Interruptions)

MR, CHAIRMAN: There was only
one Oppostion party at that time. But
now do you know how many parties
and groups there are?

SHR]I MAGANBHAI BAROT: Sir,
my friend Mr. Godhavj is right in
saying that a shadow requires a gub-
stance, but that 1is not there. Then
Sir, can’t you appreciate ang ask the
Opposition M2mbers {0 look into some
of the outstanding new points made
out in the budget by the hon. Finance
Minijster? Many of my friends have
dealt with the positive Points of the
budget and some of them have gone
unnoticad. I would like to, mention
from my experience some important
features of the budget.

Looking tn the balance of payment
crisis through which we are passing,
the Finance Minister has come with
the proposal of giving facilities to
overseas Indians. On this subject I
seek the indulgence of pointing out
something with a little personal ex-
perience, From the day I had the
honour of entering this House, I have
had some acquaintance with the over-
seas Indlans and I have had an oppor-
tunity to plead their cause. Last year,
there v'ts a convention of Overseas
Indians 4t Bombay on 14th January
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1981 and our Hon'ble Prime Minister
was kind enough to inaugurate the
function over which I had the honour
to preside.

The hon. Prime Minister, while lis-
tening to the demands of these over-
seas Indians was pleased to say these
kind words to the convention on 14th
January, 1981:

“The favourable impact on our
balance of payment already existing
bacause of Overseas Indiang is
well known. It speaks of the affec-
tion and patriotic ties of Indians
settled abroad and to the remem-
berance of their kith and kin and
it coniributes to our economy. I am
fully aware of the problems of
Indian nationals gbroad and have
made it a point to keep in touch
with many of them.”

It js here that a golden mine re-
mains untouched and unopened.

Today, 2500 crores of rupees are
coming from our own brethern, over-
seas Indians as remittance. The char-
ter of demands presented to the Prime
Minister on that day was to give the
facililies to the trusts, HUFs and
Companies, which have beern given {o
the individuals, and the Finance
Minister has done that now, They
asked 5 little more rate of interest;
we have given them 2 per cent more
interest. We have allowed them now
to invest not only in new industries,
but also in the existing industries by
going to the share emarket, except in
landed and other property transac-
tions.

One more thing that has been done
is to allow them to invest in the
schemes of national savings; au over-
seas Indian can send the money for
investment in a national gavings sche-
me and at the maturity of that pay
it over to hig kith gnd - kin without

requiring to pay the Income-tax
wealth-tax, or even the gift !tax.

I am receiving letters of compli-
ments and congratulations, and may



377 Genl, Budget,

1 take this opportunity to convey
through the hon. Finance Minister to
the hon, Prime Minister and to the
Government of India sincerest thanks
of the overseas Indians, who feel that
an avenue has been opened to them,
and given the proper od>portunity,
given the proper treatment and given
the proper facilities. the need of IMI
loan can be covered and filled up by
the overseas Indians’ money by  di-
verting that to this country.

The Economic Timeg survey says
that nearly between ninety thousand
crores and one hundred and fifteen
thousand crores of rupees of the over-
seas Indians is invested abroad. What
is requireq is channelising only 10
per cent of this money towards the
motherland for whom their patriotsm
and love is well known. I would only
request the Finance Minister in fur-
therance of what he has done to pro-
pagate this scheme and educate the
people about it, as the other countries
have done, and not just leave it to
be done at the offical level. I would
request three things to be done. First.
kindly send a high-power delegation
to those countrieg where overseas
Indians are very well settled and
exdolain to them the benefits given
under the newNaw. Secondly decen-
tralise the functions of the Reserve
Bank for the purp.se c¢f guiding and
investment t, somg. of the nationalis-
ed banks, and open what ig calied,
a portfolio management cell. where
they can be given guidance to where
their money can be invested and
where it is in their interest to bring
the money to India. Thirdly. I would
reques+ the hon. Finance Minister to
have an overseas Indians cell, re-
presented by three Ministries. name-
ly, Finance External Affairs and
Home, so that any problem arismng
for an overseas Indian. intending to
bring his money to India or technolo-
gy from abroad to India, or intending
to take something from India abroad
can be settled and he can get the
necessary help. Please consider thetce
suggestions so that we can meet the
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long-term demands of the foraign ex-
change resources.

MR. CHAIRMAN: Why cann’™ our
Embassies be properly eqmpped to-
deal with these things?

SHRI MAGANBHAI BAROT: I anr
only making my humble suggestions.
This is in addition to whatever our
Embassies can do. I would now come
to some f the points which I hope the
Hon, Finance Minister, whom we wel-
come as a young and a new Finance
Minister would like to know well., The
revenue that is sanctioned by rthis
House, but the Exchequer dozs not get
it. He will have to deal with sucn em-
bargoes Sir, his distinguished prede-
cessor is also herg ang it will be very
convenient to recall it. On 18th June.
1980 in the first Budget of the Congress
Government after 1980, which he
presented before this House, a legal
provision was brought with regard to
Section 80(j) in Income-Tax Act
because the last seven or eight years”
accumulationg either by requiring
government to refund because of the
Court’s Order or requiring the Gov-
ernment not to recover from the as-
sessees. There was a legal precblem.
To plug the hole. The then Hon. Fin-
ance Minister brought the amend-
ment of 80(j) in 1980. Before I
say, o, Sir. I had put the question to
the Finance Minister ag to what are
the estimated dues under 80(j) and
of the three items—income-fax edi-
ble oils on which he imposed duly
and of the newsprint which ww= pas-
sed in the Budget last year? All these
three have been stayed by the Orders
of the Courts. so much so that where-
as on 18th June, 1980, we brought
this amendment in 80(j) and the
matter is pending before the Hon.
Supreme Court. Till we brought i
the third Budget of 1982, the decision
of the Supreme Court is not known
whether our law is a good law or &
bad law. We brought Newspriat Duty
Act last year. Immediately a Stay
Order was obtained.
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The Hon. Finance Minister has
taken steps to convert the ad-valo-
rem duty into a specfic duty. He
proposed thig thing on 27th February
and what has happened? This Huuse
is yet to discuss the matter. I will
read a cutting from the Financial Ex-
press dated 7th March:

“The Supreme Court on Friday,
stayed the Notification isswed by
the Government on February 28.
which imposes duty on imported
newsprint derived with landed cost
of the newsprint.”

Sir, we are bringing in the propo-
sal today ang the Tax-payer approa-
ches the Court next day and till the
next Budget comes. we do not know
whether the law is a good law or a
bad law. We just cannot recover it
and we only take criticism from the
people and the Pres; that the Gov-
ernment has imposeq taxes. Least do
they realise whether the money has
<come to the Exchequer.

I resdectfully submit for the consi-
deration not only of the Finance Mi-
nister but through him. I will appeal
to the Cabinet and the Government
to consider  wheher it is a proper
thing that a Government brings in
a proposal to the House, this Parlia-
ment, which supreme in the financial
affairs of the country, and passes the
law and authorises it to recover the
revenue and the recovery is never
made?

I am a lawyer by professionz. I
have been brought up in the courls
and I have earned maintenance from
the Courts. So. I am second {0 none
in my respect to the Courts of law.
But permit me to add my little expe-
rience as the standing counsel of the
Government of India; and—ask this
question for the benefit of the Fin-
ance Minister, I will read ovar the
question o that the Finance Minister
can take up the matter, because it
is a leglal matter,
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I asked thig unstarred Questin No.
1133. answered on 26th February:

““(a) What is the total amount,
which hag not been possible to re-
cover for the last two years on
account of the pending legal chal-
lenge in Section 80(j) to the In=
come-Tax and the various interim
orders granted by the Courts -in
this regard? :

(b) what is the amount involved
on account of import duy on news-
print ang edible oil allowed to be
imported under agreed orders, to
private traders in the last two
years and the legality of which has
been challenged?”

MR. CHAIRMAN: Is it belore the
Supreme Court.

SHRI MAGANBHAI BAROT:
Some are before the. Suprems Court.
some are before the High Courts.

“What were the estimated re-
coveries for the last two year; on
these accounts and what are the
accounts actually recovered?”

The answer is:

“The information is being collect-
ed, and will be laid on the Table
of the House.”

The officers are here; I know their
dynamism, their capacity and their
vigilance, But I would like to tell
the Finance Minister that nothing
will happen. because with my experi-
ence at the Bar, I can say that cnce
a duty is imposed ang one assessee
goes to the court and obtains a stay
order, a series of stay orders will
follow. Stay orders are not getling
vacated. not because attempts are not
being made—] am not saying thaf-
but the legal provision is such that
you cannot do anything in the mat-
ter.

Though the Government does not
have the figures, I have tried to col-
lect the figures from my friends prac-
tising’ in the court—High Court and
Supreme Court. On account nof matters
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pending before the High Courts and
Supreme Court in respect of taxes
brought in, permitted and approved
by this House during the last twa
years and which Gvernment can
lawfully recover but are not made
recoverable, the gmountg i question
today would surely exceed Rs. 533
crores, if the last two years’ injunc-
tions are taken into account.

The Finance Minister is perfectly
justified in asking the people to pay
tax; but if there is previous year's
dues, the legal position is such thal
the departments cannot make reco-
veries. I will tell you what is hap-
pening: in the case of edible »ails.
some traders succeeded in the court
of law; and we were compeiled to
give them permission to import edi-
able oil. By that time, the price lLad
doubled. So, we imposed a duty on
them. Nobody has paid it—io my
knowledge, subject to correction; and
the duy on edible oil iself will not
be less than Rs. 100 crores accumu-
lated from the traders—which we
are not able to recover.

What I say is that we cannot make
the hearings expedited. I respectfully
submit this: Let us respectfully go to
the Supreme Court, i.e. make a re-
ference under Article 143 from the
President of India to the Supreme
Court of India—if a budgetary pro-
vision makes tax a legal entity. if
the tax js allowed by Parliament and
approved; and for the whole year after
the Budget is passed we cannot re-
cover the revenue, please advise us
what we should do about it.

I am suggesting that when ‘Article
140 of the Constitution empowers Su-
reme Court to give an interim order.
and subsidiary power is given urder
Article 226 to the High Court. I say
with utmost respect to the courte of
law that there is need to put some
kind of an amendment, whereby at
least under the laws passed by Par-
liament, recoveries can be made with-
in a reasonable time. from the asses-
sees. Instead of the State losing the
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tax, let the assessees pay; and  the
State be made to re-pay. This provi-
sion, I am sure. for an amendment
will be for a limited purpose; viz., to
ensure that the law passed by Par-
liament must be carried out within
a reasonable time. I have no doubt
that the House will agree if the
Finance Minister bringg this up before
the Parliament. I respectfully sub-
mit that this is an embargo on the
collection of revenue. andg I request
the Financ, Minister t5 do th, need-
ful about it. (Interruptions) I am say-
ing this since the Opposition has not
given any consctructive suggestion I
would like to say that there ara some
ways and means which the Finance
Minister may kindly consider. Wo
doubt he is in charge only now; but
I would request him to looX into
some of the pending matters.

On the roads, we come across pet-
ro]l pumps; and there, we see a board
which says: ‘Oil is important; save
every drop of it.” Charity begins at
home. Incidentally, a delegation came
to meet me at Bangalore. 1t was a
delegation of an associatitn of «cil
re-refiners, Their case is that used oil
can be re-refined and purified.
and it being a mineral like any other
mineral, after purifization, can be
used again. The Government of India,
at one time, had proposed that only
those who were re-refining holding
the certificate Of ISI should be allow-
ed to re-refine this oil. The Govern-
ment uses nearly two-thirds of this
oil. If it goes into the hands cf those
who are not scrupulous, those w}_lo are
not on the obligation of the certificate
of ISI, then possibilities of adultera-
tion are there. The contention of
these association is that what requires
66 barrels of the crude to purify into
one barrel of oil, 2 1/2 bar:els of the
used oil can pa converted into the
same purified oil;; it ig theitr egti-
mate; may be exaggerated that
Rs. 500 croreg of foreign exchange can
ba saved. Thig matter jg pending be-
fore the Petroleum Ministry. I will
request the Financ, Minister t, take"
up the matter.
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MR. CHAIRMAN: This contention
is suggested by our scientists,

SHRI MAGANBHAI BAROT: The
demand is that if you restrict the re-
refining of oi] only to those people
who have the certificate of I1SI and
not t, anyone ang everyone, then the
total oil you cap re-refine by which
7ou can save Rg, 500 crores of foreign
exchange,—that is their claim. I am
prepareq 4, cut it down to 50 per
cent. Even if wg save Rs. 250 crores
not only in the reduction of our
balanz, of payment responsibility put
we save Rs. 250 crores in foreign ex-
change. I would respectfully and
earnestly urge the hon, Finance
Minister, in consultation with the
Petroleum Minister before whom
their application ig pending, t, look
into the matter and 4o the needful
wherebhy We Can justify whgt is writ-
ten on the Petrol Pump ‘ojj is im-
portant. Save every drop of it.” We
can save barrels and barrels of oil;
it is not 5 question of 5 drop. I will
humbly submit, a5 a constructive
suggestion, to th. Government to do
it.

My friends from the opposition gre
eriticising the Government’s policies.
They are the same friends who were
criticising the saving scheme. 'This
time, the gsams friends who opposed
the Bearer Bonds last time, opPose it,
because acecording to; them, it was
encouraging dishonest money. (In-
terruptionsy They are permanent
friends. Last time, they opposey the
Bearer Bonds saying that it had en-
couraged dishoncos; money. Thig time,
We have got capital bonds, the money
for which iy coming from honest
sources, accountable money, even
then they ovpose it. I think oppose
they must to justify their title of
obposition, Nothing else they cap do.
These capital bonds and the sgmall
saving security schem. sre the Ones to
mop up—from small to big ones—sav-
ing; it is a saving which preventg the
money from going inty the parallel
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ec\onomy" about Wwhich Mr. George

_Fernandes is so much worried.

One of the sourceg from which we
have not been able still to tap is the
agricultura] money. I am not guggest-
ing agricultural tax ag guch; I am
saying that the agriculturistg have got
money, but they apprehenq fear in
investing money in industries, because
they fear that the income-tax net will
cover this We must appreciate this.
The result ig that we are not able to
tap it at all. Something should be
don. about it ang that something can
be done in this way. I asked an
Unstarred Question from the hon.
Finance Minister.

I asked a question: as to how
much money is invested in the securi-
ties of the companieg or What is
the income tax that we derive from
it. The answer is like this: The last
500 year’s figureg are given; for the
year 1979-80 anq 1980-81, It was
Rs. 1639 crores and Rs. 16.18 crores
respectively. I am quoting from the
Unstarreq Q. No_ 3086.

I quote:

‘The estimat. of tax collection on
account of interest on security for
1981-82 ig Rs. 17.90 crores.

Say, nearly Rs. 18 crores, I respect-
fully submit, if you wan; to tap not
tax the entire agricultural income,
and to mobilise or channelise it to-
wardg the industry, or to any priority
sector, let us take a risk and let go
thig income tax on the securities and
what we lose in Rs. 18 crores, we
shall ba able to g0t hundreds of croreg
of rupees from the agricultura] sector,
Once we say that vou invest it in
industry or in any priority  sector,
whatever you decide, the limited area,
if wa exempt invesiment from in-
come-tax, namely the income derived
from securities ,n which income tax
shall not pe taxed, the question will
be of discrimination betweep the gther
income and agricultural  income.
Therefore, I gay, if we take the risk
and let go the claim opn Rs. 18 crores,
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]
on the income from agriculture, and
divert it to the industry we can get
itself involveq in the industry. This
i the way we can make a modest
beginning, getting the agricultura] in-
come without thejr being feared of
being caught in the net of income-tax,
I believe thege are constructive sug-
gestions ang the Finance Minister
will tak. it in the spirit of construc-
tive suggestions.

Lastly, there are one two promises
that he coulg have fulfilled, because
the Budget js a continuing budget, it
is a continuing process. My friends
ask ‘what have you given?” They
forge: that in 1980 soon after their
Budget came the Budget of 18th June
1980 Contrary to their expectations,
because everyone believed that Mrs,
Gandhi having won the geat in Parlia-
men; and having won the State
Assembligg; would com, down heavily
with taxation, put my very revernd
senior angq th. distinguished Finance
Minister of 1980, is here, who sur-
prised the Opposition and pleased the
natiyn by  giving omly concessions
rather than taxing them. Contrary to
the. .. (Interruptions)

PROF. MADHU DANDAVATE:
Collections were made earlier.

SHRI MAGANBHAI BAROT: Con-
trary to the rally of th, housewives,
a cartoon came which showeqg the
house wife giving 5 very pleasant
kiss ¢, the then Finance Minister,

(Interruptions) Therefore the counces-'

siong given (Intzrruptions)
We gave consessions to the people,

~AN HON. MEMBER: How do you
know that it wag pleasant?

SHRI SUNIL MAITRA: He is
speaking with a sense of nostalgia.

MR CHAIRMAN: You shouly take
it with a Sense of humour,

SHRI MAGANBHA] BAROT: Com-
rade Maitra has a long nose not to be
nostagic about anyone. Ip that year
4032 1.S—13
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income tax concession was given, the
limit being increased from 8,000 to
18,000. Now take any salaried man in
thig country earning Rs, 2,750/. per
month, he is out of thg net provided
h, plans his investments in insurance,
Unit Trusts, standaprd deduction, etc.
This may be something 0 the coun-
try, but they see nothing in them.

I can only say that wg just passed
through the conjunction . of nine
planets, Thos. who were prophetg of
doom, they thaught\ that the world
was coming ty an end. Well, if the
worlq is coming 1o a7 end, it ig com~
ing to an end for the Opposition; for
the nation that day i gone. The
nation j5 on the march. The nation is
marching forwarq unds; the leader-
ship of the primg Minister Thank you,

SHRI SATISH AGARWAIL (Jai-
pur): Mr, Chairman, Sir, the House
is currently debating the Central Bud-
get presenteg by thehon. Finance
Minister on 27th February, 1982, Prior
to it, many hon. Memberg from both
sides of the House have varticipated
in this debate, Many of them have
ventilated grievances relating to their
constituencies and their States. Some
of them have highlizhted the general
problemg facing the economy.

Before I deal with some of the re-
newed controversy raiseq by the pre-
vious speaker, Mr. Maganbhai Barot,
with regard {0 the IMF stamp on this
Budget, I would like to make certain
genera] observations with regard . 1o
the formulation  vpresentation and
discussion on  the Budgets in this
House,

It is nothing new that this Budget
hag been presented by a young Fin-
ance Minister, Mr. P. K. Mukherjee.
This is the 62nd Budget of the Central
Government. The first Budget was
presented on 1st of Macch, 1921 for a
meagre sum of Rs.  129.5 crores. After
independence, the dimensions, volu-
mes and the scope of the State acti-
vity have widened so much that since
1947 the supplemeniaries or the ex-
cess demands exceed much more than
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the initial Budget of the Government
of India, But the checks and balances
or scrutiny or control of the legisla-
ture over the public finances that was
in existence prior to 1947 or say upto
1952, is no more there.

Firstly, I take strong exception be-
cause under Article 112 of the Consti-
tution it is mandatory on the Govern-
ment in office on that day to present
an estimated account of the receipt
and expenditure for the coming year.
This is a mandatory requirement. But
I have seen for the last two three
years, particularly from 1980 on-
wards that the sanctity of the Budget
has not been preservnd. Only in the
skeleton form the sanctity of the
Budget is being preserved such as, the
Budget is fo be presented on  28th
February,K at 5.00 p.in.; if on that day,
it is Sunday, then on 27th February
but it cannot be presented on 1st of
March. But I am sorry to say that
during the last two years, the sanc-
tity attached to the Budget has been
nullified andg sullied by scatlering
levies and dulies at convenien: inter-
vals al] throughout the year. If I am
not wrong, during the last two-and-a
half years, approximately Rs. L0006
crores have been passed on {o ihe
consumer as extra-busigetar: levies
outside the Budget scone. This is
something very serious and 1 take
strong exception {o this

Not only this, Ve are very well
aware as to what is the control of
Parliament over public expenditure
and over this Budget. I am sorry lo
say that there is a massive erosion of
financial control of Parliament c¢ver
public expenditure. I have made this
point earlier also. And in brief I
would like to emphasise again that
this erosion of financial accountability
to Parliament is very serious, Except-
ing that we have (he general discus-
sion for 16 years, discussion on the
Appropriation Bill for on2 hour and
we wil] have the discussion on the
Finance Hill for 15 houars the rest is
more or less, a fait accompli. This

MARCH 15, 1982

_ ‘82-'83—Genl. Dis. 388
House has nothing to do with regard
to the plan allocation, revision in the °
plan allocation or public secior under-
takings, their profitability, their re--
turn or the provisions for social secu-
rity, for agriculture, for rural deve-
lopment. Absolutely nothing can be
done at this stage and this Parliament
is faced with a fait accompli. I am in
agreement with the nobservations made
by the former Finaunce Minister last
year in a symposium in ths Bureau of
Parliamentary Studies and Training
whereby he commended some sort of -
a standing financial cocmmiite2 to
scrutinise al] these things. This sys-
tem has been introduced in UX,
Australia, Canada. In this country,
unless we have got the standing
commiftees for each depariment and
even for public sector underiakings,
simply having discussion levelling
certain accusations and counter-accu-
sations will lead to no fruitful results.
So, I would strongly recommend that
the Government should consider this
question, and the former Finance
Minister should persuade the Govern-
ment, according to his own convic-
tions, that there shonld be more sta-
tutory standing committees to keep
conirol over these things.

In the process of budget formula-
tion, it has to be in tune with our
objectives and our nutional economic
priorities, But I am sorry {o say, it
ig only a single man show, which de-
pends upon the whims and fancies of
one individual. I am opposad to it
from the beginning; I am opposed to
it even now. Parliament is never in-
volved in this process at any stage of
time.

We are talking of the Sixth Plan.
Thig Sixth Plan, which is the basis of
this budget, which has become the
basis of the extended facility from the
IMF, - hag it ever been discussed by
this Parliament? We are not involved
in it in any way, They are talking of
co-operation from the opposition, but
we have never discussed the Sixth
Plan document on the floor of the
House and it has aever got the ap-

proval of this Parliament,
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MR. CHAIRMAN: I raised this-

issue.

SHRI SATISH AGARWAL: I am in
agreement with you. All wise men
think alike.

I am sorry to say that, though this
is the third running year of the Sixth
Plan, so far that document has not heen
discussed in this House. This Parlia-
ment has not approved this document,
even though it forms the basis ol
everything,

With regard to borrowings, this
'E’arliament is mever taken into con-
fidence. You can borrow any amount
of money you like. Our internal hor-
rowings during the last 10 years have
increased by 23 times, by 2,300 per
cent. I do not want to go into all
those statistics; I can satisfy the Minis-
ter concerned about the figures., The
whole question is: where is this going
to lead us? If there is erosion of
control of Parliament over ihe execu-
tive, then, I am sorry to say, that we
will not be able to reach any canclu-
sions and this House will be in the
same position,

There should be a thorough and
comprehensive examination of the
source patterng of revenue and instru-
ments of expenditure. It has never
been done. It cannot be done in‘a
general debate here in this House; it
can be done only jn Committees, where
members behave in a non-partisan way.
Here they have to support the budget.
Though they may be criticising it, it
may be in the form of suggestions. I
heard the speech of Shri Rajiv Gandhi.
Though he made some constructive
criticisms, he made them in the form
of suggestions. But we do mot want
to do that. We are here in the opposi-
lion to point out the mistakes of the
Government. OQur job is like that of

®an auditor. We are not here to ap-
preciate the general budget and say
that everything is all right. Our
ethod of serutiny is entirely diflerent:

.When we are faced with the gitua-
lion that the time is very short, then
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we dispense with the lunch hour. Why?
Can't we have a longer debate? Why
don’t you amend the provisions of the
Provisional Collection of Taxes Act
and provide 90 days, instead of 75
days? We are pushing through it. I
made this suggestion in the BAC also.
Now what we usually do is, we cis-
pense with the lunch hour, we put
through the whole business hurriedly,
with the result some of the Demands
are never discussed, they are guillotin-
ed. Some of the important depart-
ments have never been discussed which
is a very serious situation.

Take the case of borrowings. Gov-
ernment can have any amount of hor-
rowings. The House is never taken
into confidence and this question is
never discussed in the House. After
all, we have to lay down certain limits.
For example, you have tied down our
country, the future generation of our
country, to the IMF. You mayv have
one point of view, we have a different
point of view, but these things are
never discussed with the opposition.
The opposition is never taken into con-
fidence. The Finance Minister is meet-
ing the industrialists, he is meeting the
representatives of the Chambers of
Industry and Commerce, but I am
sorry to say that he has never tried
to invite some of the members belong-
ing to the opposifion for a discission,
as to what are the suggestions with
regard to allocations, the public sector
the tax structure, nationalisation,
simplification, raising of resources and
so on and so forth.

They never take us into confidence.
They only seek our co-operaiion. Our
co-operation is very much there when
the interest of the nation is concerned.
On issues of war we co-operate with
you; when there is a national calamity,
we co-operate with vou. But, it can-
not be a one-way traffic. After all,
Government do not extend to us their
hand of co-operation; they 4o not want
our co-operation. They seek our co-
operation and, simultaneously, they.
condemn us. This approach is not
going to help matters.
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So far as this Parliament is con-
cerned, in connection with this budget
I will refer to the annual allocations,
about which Shri George Fernandes
was making a complaint, as also many
“other members. I do not want to go
into the specifics, but there have been
reductions in the allocations to  the
various sectors, for example, the rural
sector. There has been a 62 per cent
reduction in the aliocation for the
development of Scheduled Castes and
Scheduled Tribes, there has been a
reduction in the allocation for agri-
cultural sector and the rural develop-
ment sector by 3.2 per cent. I do rot
want to go into details, but all these
matters can be discussed in some Com-
mittée where we can meet and discuss
cutting across party barriers.

Similar is the case with regard to
public sector undertakings and with
regard to other major decisions such
as borrowings. For example, you have
repealed the Hotel Tax Act. On what
authority and with whose consulta-
tion? The former Finance Miuister,
Mr. Venkataraman, introduced this
Hotel Tax last year. What is the
philosophy of this Government? [ will
give two or three instances of RV Vs
PK. What is the philosophy of ap-
proach? Mr, Ramaswamy Veankata-
raman, I have got this press cutting, a
very big one, a very huge one. There
are headlines with a photogranh. What
does it say? The Heading 1s: “TAX
ON AGRICULTURAL INCOMES
HINTED AT”. And I have read his
speech also delivered in 1977-78 where-
in he said, “15 per cent people are
controlling 60 per cent of the land.”

So, he justified thig levy of sorre sort.

of a tax on agricultural incomes. Last
year this has not been done. This was
his philosophy. He was strongly of
this opinion consistently since 1977. He
was pleading like this when the Janata
Party was in power. He hinted at it
when he was himseif the Finance
Minister. But now Mr. Pranab
Mukherjee has done away with wealth
tax on plantations. I have got nothing
to quarrel with him. But what is this
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philosophy? With the change of the
Minister, does the whole philosophy
change? What happened? He introduc-
ed wealth tax last year and said so
many words—luxury hotels, those who
pay Rs. 1000 by staying in luxury
hotels and there is some conspicuous
consumption and so the Government
should get some share. What has hap-
pened to that phiiosophy? You _have
done away with this hotel tax. The
Hotel Tax Bill had been passed by the
House. It had to be implemented by
the Government and it was being im-
plemented by the Goverament, So,
what business or authority the present
Finance Minister hag got to stop its
enforcement without coming hefore the

House in the form of an amendment? °

The enforcement of this Bill has been
stopped. Now I would ask this. The
Wealth tax has been removed in res-
pect of plantations. [ am not pleading
for it at the moment, but I am com-
paring the philosophies announced and
enunciated by the two Finance Minis-
ters belonging to the same Party. Mr.
Venkataraman announced last year in
this House that the Bill should be
passed in order to acquire cooperative
flats where prices are going up. That
Bill was passed last year and you were
in the Chair at that point of time. That
Income-tax (Amendment) Bill was
passed.
Notification has not been issuzq sc far

and the Bill has not come into force °

and not even a single property has
been acquired in Bombay. Prices had
shot up from Rs. 1000 per sguare metre
to Rs. 10,000 per square metre. A flat
costing Rs. 10 lakhs is being sold for
Rs. 40 lakhs. What is the philosophy
then? I would ask this Government
who are pleading for the poor people
—Mr. Ranga, I am not pleading at the
moment whether the wealth tax should
be retained or not, but these are the
top 10 agricultural wealth tax assesses
in the Karnataka chart.
official document from which I am
quoting now. You Thave abolished
wealth tax on these people and—am}.
they the people who are living helow
the- poverty line? What is the reliefl
that you have given and what is their

What happened to that? The .

This is the -
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net wealth tax? Their total wealth is

as follows. I quofe from page 21 of

Income Tax in Karnataka and Goa as
I follows:

Name of the Assessee Total wealth

z. Shri N. K, Ganapaiah Rs. 41,490,300
2. Shrimati U. K. Puttamma Rs. 34.69,500

Like this, the Top ten  agriculfural
wealth tax assessees so for as their
agricultural income or wealth is con-
cerned have more than Rs. 22 lakhs
of wealth. You have abolished wealth
tax. Why?

., MR. CHAIRMAN: Rs. 22 lakhs?

SHRI SATISH AGARWAIL: More
than Rs. 22 lakhs. One is having even
» Rs. 41 lakhs. Why? Because these
large holdings of coffee areas, rubber,
~ tea, and cardamom areas are in South
—Andhra, Karnataka, Kerala and a
part of Tamil Nadu. Andhra,
Karnataka and Kerala are going to
face elections very soon and you want
these people to come to your rescue
and that is why this abolition of
wealth tax on plantations is not
motivated by any economic considera-
tions. You are trying to deceive the
House by saying that because the levy
is only on Rs. one crore you are dning
it. If this is the wisdom that has
dawned on the Finance Minister today
. it could have very well dawned cn the
previous Finance Minister as intelli-
gencewise he is no less than the pre-
sent Finance Minister. But there is
no philosophy that way. Now that is
*why I woulg request thig House that
. there should be an item by item ana-
lysis of each. of the hundreds of heads
of receipts and expenditure in relation
to the basic economic goals of the na-
tional policy keeping in view the les-
song of the past at the Centre as well
ag the States. Unless we do this exer-
cise we would not be anywhera.

. 16.55 hrs.

[Mg. DepUTY-SPEARER in the Chair]
Briefly, I would like to know from
Mthe hon. Minister of Finance, you are
levying taves. Shri Venkataraman was
being praised by Shri Maganbhai Barot
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“ that across the boarq he has relieved

more than million assessees of tax of
about Rs. 146 crores. What has this
Finance  Minister done—additional
taxation increased indirect taxes and
income tax—how much? Rs. 2 crores.
He has disturbed the slab from
Rs, 60,000 to Rs. 70,000 and Rs. 85,000
to Rs. — What is this approach?
Just for Rs. 2 crores he has done
that. My humble submission is that
this Government shortly be guided by
certain philosophy. Here we have
been talking about IMF. Shri Magan-

bhai Barot renewed that controversy
tions).

So far as other points are concerned
I am one with my colleagues here who
made eloquent speeches—Shri Ravindra
Verma and today by Shri George
Fernandes and earlier by Shri Sunil
Maitra and a day before by Shri Indra-
jit Gupta. I do not want fo repeat
those facts and figures. But why
should you feel shy when we say that
this Budget bears IMF stamp? This
certificate from the Opposition, as a
matter of fact, is very difficult to get.
Now if you have got this certificate
from us, it is very easy for you to go
and convince the IMF authorities. You
can go and say—"“Look here, the whole
Opposition is saying that this Budget
bears the stamp of IMF”. What else
do you want? They will be satisfied.
They will not question you any more.
You will have a very easy say. What
more co-operation do you want? OQur
criticism will come to your assisiance.

It will have an easy say with the IMF
authorities.

SHRY R. VENKATARAMAN: We do
not want adventitious arguments. We
want truth. (Interruptions).

SHRI SATISH AGARWAL: What
should prove it? Either what we say
the country should accept it or what
the masters have said should be ac-
cepted. What does Mr. Reagan say?
What is his assessment of the Bucdget?
What is the assessment of your policy
being” pursued this year? = 1 really ap-
preciate and pity this Finance Minister
I will continue to pity all Finance
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Ministers hereafter because (Interrup-
titns).

SHRI R. VENKATARAMAN: Includ-
ing yourself.

SHRI SATISH AGARWAL: Because
now Mr. Venkataramasn, you have tied
down the whole thing. The whole
thing is like a ropeway. It is remote
control. There is no other go for any
Finance Minister in this countrv here-
after, but to go on these lines. This
is a trap. This is a broad gauge or
a metre gauge. If you are in the metre
gauge, you have to go on the metre
gauge. This is a narrow gauge. On this
narrow gauge, you have to move on.
You have just to go on this narrow
gauge in 1982-83, 1983-84 ang 1984-85
and even thereafter. And as you are
not satisfied with it you hid all this
information. I have no time to go into
details. But you have given false
information so far as your IMF
authorities are concerned. You have
given information to them. I have got
those papers with me. They have not
seen the light of the day as yet. There
is assessment by the IMF team & staff
also. What information you have fur-
nished to them, you have not f{urnished
to the House. I will see to it later cn
at an appropriate time.

My friend Shri Maganbhai Barot was
saying something. It is not what he is
saying. It is not what you say. What
matters is what the lenders feel about
it. What is their assessmenti? Whatl
do they say about all thesze conces-
sions—their income tax or . capital
investment points or your social
security scheme or excise relief, this
or that. What is their assessment?
Now they should be happy to nap out
and we make your task very easy.

Here is the message received by
President Reagan.

17.00 hrs.

What is that message, Sir? The
Budget Teflects the continuation of
policies initiated by the Government
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of India in the previous Budget. That
is: Emphasis on inflation control, re-
source mobilisation, priority to invest-
ment in  infrustructure and energy
production which are closely likned
to the structural adjustment pro-
gramme of the 5 billion SDR EFF ex-
tended to Indiy last year.

Further, Sir, this is zecond  para
Expanding export base and creating
conditions to stimulate larzer exports.
Mobilising domestic resources in an
non-inflationary manner. Adjusting
administered prices upward for viable
commercial operation of public sector
corporations. Improving facilities to
attract greater flow of funds from over-
seas. Increasing domestic production
of petroleum and its products, fertilizer
steel, odible 0il and non-ferrous metalg
Part of the medium term adjustment
programme linked fo SDR 5 billion
line of credit which is extendeq to
India in November, 1981,

To achieve these objectives, the Gov-
ernment of India has taken those steps
which are mentioned in a message to
President Reagan. You can verify
from Mr. Reagan when you go to
Washington. The sters which are-
mentioned are:

10-Year Tax Free Savings Certificate
7 per cent Tax Free Capital Invest-
ment Bonds. Increase in approved
long term savings from Rs. 3,000 to
Rs. 6,000 for reduction at 109 per cent
and subsequently at 50 per cent. In-
crease in ceilings on tax exempled
income from interest on hank deposits
and company dividends from Rs. 3000
to Rs. 4000. Interest from investment
from Unit Trust exempoted from
Rs. 2,000 to Rs. 3,000. From 1-3-82,
short-term and long-term interest rates
on bank deposits were also revised
upward between 0.5 per cent and 1.5
per cenf. To promote investment in
corporate sector, the investment limits
were doubled in new private com-
panies. Increased in postal tariff was
raised to Rs. 26 crores. Within brackets
it is mentioned why? This is to reduce
subsidy in postal services. 20 per cent
excess production rebate in excise omn
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38 items of tariff. With regard to al-
locations, lastly they say, growth of
subsidy containeq Rs. 1693 crores in
food, fertilizers and export promotion
as against Rs. 1715 crores in 1981-82.

This is the assessment and this is
the message what your economic mas-
ters have made. He is very happy.
If you would Iike you can go to
Washington and check from Uncle Sam
whether tH!s 4s your assessment or
not. Why should we go into coniro-
versy? After ail, this is the position.
So far as our criticism is concerned,
we are only worried. We are not to
oppose the borrowings. We are opposed
to conditionalities. We are opposed to
making Indian economy as a bonded
economy, because we feel the IMF con-
ditionalities are insult to our dignity
and honour. It is against our econo-
mic sovereignty. That is why we are
opposing. I am prepared to adopt
abstinence, not sleeping with my wife
but not at vour dictates. Who are vou
to say this? We will follow those
policies which are in the national in-
terest. The Government will Ifoilow
only those policies which are approved
by the Parliament but not at the dic-
tates of somebody.

We did not sign the declaration cur-
ing the Emergency. Why? Not bhe-
cause we are opposed to 20-point pro-
gramme or those schemes which are
envisaged but because that was taken
to be a surrender to get a release from
the jail. That is why, we did not sign
it. But we did not oppose to it. Not
at all. We did not sign it because
signing the document at that particular
point of time was taken {o be a sur-
render before the establishment. So,
1 am not prévared to accept the condi-
tions. No eondition should be accepted,

So, Sir, in this particular case, very
briefly, I would like the Finance Minis-
ter to tell the House with regard to
the taxes he has I would like to know
from Mr. Maganbhai Barot net with
regard to the case. I am not asking
about the case when you were the
Minister of State in the Department
of Banking, how Mr Jayanti Lal Agar
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Chand and Company, an export house
in Bombay, during the year 1920 got
an order from Zambia for ihe export of
goods worth Rs. 15 crores {rom Bombay
Nonetheless, he was approaching all
banks, they refused. All those banks
refused to grant to this paiticular
gentleman. But it was somewhere in
October, November, or Dezember, that
this faci.ity was extended to this
gentleman for Rs. 15 crores exporis
of cycles, bi-cycles, cotion textiles
October, November or December, that
etc. Gog knows how, God alone
knows. This is a matter for inquiry.
The former Finance Minister must he
knowing  about it. I would
earnestly urge upon him to unravel
the mystery as to who got the 10 per
cent commission for getting these li-
mitg sanctioned by the banks who had
declined and refused to grant limits
to thjs particular gentleman. How
was this done between Oectober and
December and the 10 per cent pay-off
was given to whom? This iz a matter
for inquiry, Let them look into it,

Now_ I want to know from the Go=
vernment what cteps they are taking
with regard to recovery of arrearg of
income-tax, wealth-tax, gift-tax and
estata duty. What is the total amount
of arrears? They are levying taxes
every year, But what are theip effor-
ts in that direction? Why don’'t they
inform the House about it? Even the
Audit Report for 1980-81 hag not been
made available to Membersg of Parlia-
ment, We do not know the latest posi-
tion as to what are the arrears of in=
come-tax, wealth-tax, gift-tax and
estate duty, More than Rs, 1400 crores
are in arrears.

What ig the wealth-tax and on
whom it ig levied? why was it infro-
duced in order to curb inequalities; it
wagz introduceqd in order to have a
socialistic gtructure, not widening the
gap between the rich and the poor.
That Wag the objective stated in the
Bill, But what ig the position todav?
I may tell Mr. Kamal Nath, out of the
tota] cections under the wealth-tax,

~ those people who have got income of
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more than Rs, 5 lakhs, whose fotal
wealth is more than Rg 5 lakhs, the
number of those assessees ig only 9
per cent in the total number of
wealth-tax assessees and 95 per cent
of wealth-tax assessees come from the
cadre whose wealth ig below Rs 5

lakhs,

MR, DEPUTY-SPEAKER: Why Mr,
Kamal-Nath only?

SHRI SATISH AGARWAL: Be-
cause he understands the phraseology
much better; he can appreciate, I can-
not direct my observations to Mr.
Bhagwan Dev gr anybody else,

Thig ig the position with -egard to
wealth-tax, What jg the position with
regard to collection of wealth-tax?
The wealth-tax collection iz Re. 70
crores, And the wealth-tax arrears
are to the tune of Rs, 210 crores. What
are they doing about it? The wealth-
tax arrears are three {imes the wealth-
tax collection. You will be surprised
to know that a study, a survey has
heen done by the Income-tax Depart-
ment wherein it has been found that
the individual wealth belonging to
large industrial houseg of this country
has gone gown in real terms, g, far
ag the wealth-tax assessment is con-
cerned.

With regard to concessiong ho has
given, one is the leave salary encash-
ment allowed from the assessment
year 1978-79, He hag stated that it
will be admissible to all persong en-
titled to thiz concession from 1982-83,
It was alloweq in 1978-79. The cases
are going on in courts and the Gov-
ernment servants are claiming the
benefit, The Madras Tribunal hag de-
cided that no tax can be levied on the
leave salary encashment The Depart-
ment is contesting in the High Court.
If they want to give this benefit, let
them give it retrospectively from
1878-79 onwards 50 that the litigation
comeg to an end.
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Then, the Finance Minister
has increased the limits for approved
savings from Rs, 3000 to Rs, 4000 and
from Rs. 30,000 to Rs. 40.000, but the
ceiling ig the same. You can get more
but subject to the ceiling of 30 per
cent. What iz the sense? He has in-
creaseq the limits in abstract terms,
But ceiling’ remains the same, So,
these are all lollipops just to befool
the people. These are not real conces-
sions, They do not use anywhere It
doeg not create confidence amongst
the people,

In short, the whole philosophy of
this Budget is on the one hand you re-
move the hotel tax on thoge who can
spend the money in one night which
ig the per capita income of the com-
mon man in the street, more tham a
thousand rupees in one night, on the
other hand, you increase the rate; of
postal services. These are the ‘wo ex-
tremes of this Budget. I am gorry to
say that thijs igz not a happy of this
state of affairs,

We measure the deficit in terms of
the total deficit, Thig is an incorrect
way of computation.

What ig on their revenue account?
What is the revenue receints ard re-
venue expenditure? Do not take capi-
tal receipts and capital expenditure
because then, the deficit will come
down, It will come down because of
internal borrowings. This Government
has been resorting to internal Lnrrow-
ings, 23 times more, in comparison to
the last 5 to 7 years. I can give you
the gtatistics.

So far as the deficit in the current
account is concerned, that is a ques- '
tion of worry., You may borrow for a
marriage. You may borrow for cons-
tructing a house, But if you bhgrrow
for milk, if you borrow £or minor
daily expenses, then, it is a matter of
great concern and thig Government is
borrowing, ig incurring deficit on the
revenue account to the tune of Rs.
626 croreg and this phenomenon is
continuing since 1980-81, For the last
three or four years, thig revenue ac-

“tount deficit is going up, It wag not
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‘there preinously excepting in one
year. Thig is a matter of serious con-
cern that the Government ghould look
into,

Now one thing more You belong to
"Tamilnadu, States are entitled to a
share in the Excise duties. Are you
-entitled to a share in Customs duties?
Previously the structure of the duties
wag 25 per cent direct taxes, 25 per
cent Customs dutieg and 50 per cent
approximate Excise duties. Now what
is the percentage today? Customs
duty hacg been increased from Rs,
3,300 crores two years back, They
have reached Rs, 4,600 crores And
the share of Customs and Excize du-
ties is practically equal, Now the
States do not get a share out of the
Customs dutieg and this Government
is innovative in this respect that ins-
tead of increasing the Excise duties
or other taxeg where the States get a
share, they are jncreasing the Customg
duties because it ig exclusively their
property. This is really an infringe-
ment on the resourceg of the various
receipts, It is against the spirit of our
federal policy and I would like this
question to be examineq in depth_so
far as the Government ig concerned.

Now one or two questions more. Mr,
ex-Finance Minister, the present De-
fence Minister, Shri R, Venkataraman
do you remember that you had an:
nounced in this House that you
would create a Customs ang Excise
Classification Tribunal itwo years
.back? What hag happned to that pro-

houncement? Hag it taken place? Has
"1t been created?

And there hag to be a Bank in Mad-
ras, You may kindly remember. You
are being deprived of that Bank, You
will not have a Supreme Court bench
but you wilj have a bench of the Cus-
toms ang Excise Dutieg Tribunal It
Wag announced by the Finance Minis-

‘ ‘cgr two years back But it hag been
given a go-by. Nothing absolutely has
tome out of it,

What happened to the Incorae-tax
Amendment Act? He wag enthusiastic
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in pleading in this House ‘Please give
me powers. I want this Amendment
for the Cooperative Bank to be ac-
quired by the Government’ No Noti-
fication hag been issued so far,

Now the Non-Plan Expenditure is
going on Administrative expenditure
is going on anq the Development Ex-
penditure ic coming down_ So, the ef-
ficiency of the public sector iz going
down very badly.

So far as number of public sector
undertakings are concerned, it is 168 in
1980-81 and the pre-tax profit wgase
only 39 ang post-tax profits minus
Rs, 82 crores.

These are the 10 public zecter un-
dertakings which are incurring a loss
of Rs. 495.92 crores in the year, 1980-
81,

Fertiliser Corporation of India the
Eastern Coalfields Ltd the Hindustan
Fertilisers, Heavy  Engineering ILid,
Delhi Transport Corporation, Bharat
Cooking Coal Ltd., National Fertilisers,
Hindustan Steel Works Construction,
Bharat Aluminium and Air India,

In these 10 top Josing concerns, how
much loss? Rs. 495 croreg only in 1980-
81. We have offered an investment of
Rs, 21,000 crores, Mr, Finance Minis-
ter,

We have been talking that our pub-
lic sector will occupy commanding
heights in our economy., What about
thig with an investment of Rs, 21,000
crores, if you put it in the bank, vou
will get 10 per cent. I agree that so-
cia] benefit is there, But nnt to this
extent. What about the return? What
are we getting? Their saleg have gone
up from Rs, 3,992 croreg in 1971-72
during 10 years to Rs, 21,645 crores,
Sales have gone up, If you get a re-
turn of 10 per cent on this new in-
vestment on these sales, as an ordi-
nary business man gets, then, we
save Rs 2,800 crores.

If we are able to reduce the non-
development expenditure by 10 per
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cent, we get more than Rs. 2,000 cro-
res and if we are able to check tax
evasion, we get another Rs, 2,500
crores, Tax evagion is very rampant
and, in this connection I vroulq like
to give a very concrete syggestion to
the Finance Minister and that ig this,
And that is thjs, There are 140 items
in all and you are getting more than
Rs. 8,000 crores Now, 45 items are
such that the revenue of excife on
those itemg is as follows. Metho] Rs.
46 lakhs; -non-ferrous metals, lead
unwrought Rs. 89 lakhs; Flax Fab-
rics and Ramie Fabricg Rs, 41 lakhs;
Textile Fabrics impregnateq Rse, 26
lakhs; Linoleum Rs, 50 lakhs; and
Flax yarn Ramie Yarn R3 4 lakhe.
you are keeping these ilemg here. If
you remove these 45 items then you
logse only Rs. 94 croreg from the ex-
cise ctructure, If you agre ablz to re-
move these 45 items, then gn the rest
you can concentrate better and check
tax evasion and yoy will get a hun-
dred timeg more revenue than what
you are getting from these, That is
my plea, The tax evasion is not less
than 25 per cent. It is very eszenticl
that this particular question should
also be examined in this Iight

Then, how are we giving the export
subsidy? What is the total export
subsidy as brought out by the Tandon
Committee Report? In 1971-72, the
estimated  public cost wag Rs. 110)
croreg and in 1978-79 it went up to
Rs. 625 crores and it is going up still.
You have to change the picture. If
you want to increase exports then
say that all export earninge will he
income-tax free, But you are giving
them market development allowance,
133 per cent, They spend Rs. 10 lakhg
and get a  credit for Rs. 15 lakhs,
Everybody is roaming outside India
because they get Rs; 15 lakhg Rs. 5
lakhs more unnecessarily: it is a drain
on foreign exchange, You say, ‘No-
thing doing; it wili all be income-tax
free for a period of two to three
years’ you have some innovative po-
licies with regard to boosting of eX-
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ports. They have to be bhoosted up, but
not in the manner in which you are
doing. There is so much of bungiing
in all these things; gg much money
is being misused. Unless we are able
to check all these and we are able to
have a control over public expendi-
ture, we cannot gucceed,

For house-tax purposes you have a
valuation cel]l in Madras and we have
one in Jaipur, For income-tax pur-
pose there is a different  valuation
Cell, For wealth-tax purposes there
is a different valuation gtandard For
estate duty there is a different valua-
tion standard For ull  these tawes
throughout the couniry, there should
be one valuation agency set up by the
Government of India whoge evalua-
tion with regard to properties should
be accepted by the municipal autho-
rities, by the income-tax -authorities,
by the wealth tax authorities gnd by
everybody, whosovere is concerned.
Ultimately Government cshould take
care that inter angq iatra imbaiances
in development go not take place
and there is a balanceqd deve-
lopment. Government should {ry
to give inceatives. Incentives
shoulq be given for population con-
tro] which was very much dear to
Mr, Sanjay Gandhi, which is dear to
Shrimati Indira Gandhi_which ig dear
to all of us, I have written to Mr
Satpal Mittal because I am one with
You on this gcore. Some incentives
have to be given without considera-
tion of caste, creeq or religion. Gov- .
ernment should formulate a proposal
whereby anybody having mere than
three children, and now, hareafter
having more than two cl\.ilr]t‘en’
will  not be given a tiekel
for electiong t, Assembly o, Parlia-.
ment, Rajya Sabha, Panchayats or
Municipalities. I say this on behalf
of my Party, the BJP and perhaps on
behalf of the whole Opposition, (In-
terruptions) Let us decide about it,
Th‘qse who have more thap three
‘C.hlldren should not be given party
tlcl.(ets_ Now we are going to have
Rajyy. Sabha elections:  Serutinige
those lists and see. whg are those
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people. Your commitment shoulg be
total. You are only giving slogans;
that is all. If you really want popula-
tion contro] to be effective, if you
really want the family welfare pro-
gramme to be effective, then naturally
you have to do this. A Health Minister
having eight childrep, cannot inspire
any confidence, A Finance Minister
having a black record cannot inspire
any confidence, A Minister why char-
ges comrmissiong for grant of loans
cannot inspire any confidence A
Minister talking only shers and shairee
cap never control law ang order
situations in the country. So, a good
team has ty be there, Mr. Venkatara-
man, there are good people in this
Government and there gre talented
peopl. in this whole lot also, but they
do not enjoy the confidence I am
sure that talents will pe utilised. We
wish this Government success. We do
not want 5 coup, we do not want you
to be in 5 soup; we do not want you
to fall gown earlier. Mr. Venkatara-
man, you initiateq thig procegg in 1980,
with that fung facility., That is your
bady. That is the IMF conditionalities
fund. It takes us to 1980 You did the
dating ang ynu dig the mating gnq all
the Finance Ministers to come have
to reap the fruit of your dating and
mating. It iy a very difficult task for
our Finance Ministers ¢o come.

I was thinking in my heart because
Mr, Pranab Mukherjee remembers
1979-80, He remembers becauss he is
occupying the bungalow which I was
occupying. We zlways remember 1979-
80. But T am happy that he is a young
man. I wish him all well. He ig a
professional, A; Mr, Rajiv Gandhi
said, professionals make good budgets
Mr. Venkataraman made a good hud-
get. H, is non-political. Mr Pranab
Mukherjee has made 4 good budget—
he ig non-political Mr. HM, Patel
made a good budget—he jg non-poli-
tical. Mr. Deshmukh made a good
budget—he was non-political. Mr,
Mathai made good budget—he was
non-political. My Yeshwantrao Chavan
made 5 budget which was a monstrous
budget. Thege politicians should not
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be permitted, In other fieldg they may
be very well but not in pudget-mak-

ing.

If you seek our co-operation in na-
tional endeavours right earnest, it will
always be available. So far as this Bud-
get ig concerned, I am sorry to say
that this will neither be able to re-
move poverty will thig be able to re-
move unemployment nor will thig be
able to remove inequalitieg in incomes
so far as thig poor country js concern-
ed. For people living helow the pover-
ty line you have not given any priori-
t yvin the Sith Plan, You have given
priorities only to those who are mul-
tinationals gnd transnationals.

SHRI K. LAKKAPPA (Tumkur):
In Qesperation the whole Opposition
ig walking out becauge they could
not make any performance, When the
Budget wag discussed and pven earlier
also it wag discussed jn thig House,
the same type Oof speeches are made
by the Opposition leaders. I know
they cannot inspire the nation but
they can make gimmickg in the House
so that they may have g cheaper
popularity gnd publicity.

We hav, no difference so far g5 the
Opposition gnd the ruling Party are
concerned regarding eradication of
poverty ang building up of yur nation
and Dbuilding up of our economy.
These are all sermons th, Opposition
makes. The only thing to-day we gee
ig that the Opposition is tottering.
Can a tottering opposition with divi-
ded ideology bring out any valuable
suggestiongs to make this nation a
vibrant nation? I feel very sorry that
the entire opposition j5 to-day not
only divided but also ig suffering from
a psychosis anq weaknesses from a
conflict of ideologieg and alsy prin-
ciples.

My friend Mr. George Fernandes
alss Mr. Satish Agarwal are very vo-
cal members of the Opposition and
he reeleq out what ig called the sta-
tistics—jugglery of statistics which
earlier also revealed the same facts.
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1 know the bullock-cart economy and
the pullozk-cart of industrial develop-
ment wag produced in those two years
when Mr. Georg, Fernandes wag the
Industrieg Minister snd Mr. Satish
Agarwal was the Finance Minister—
1 know_hijs handg werg soiled not only
with many other things but even the
then Prime Minister, Mr Morarji
Desai differed with hig policies and
programmeg and ultimately ther, was
a conflict of viewsg so far as framing
0of the Budget at that time. j wag on
the other gige ang was very vocal in
attacking them_

Sir, the budget for 1982-83 j5 the
most balanced pudget and I haye al-
ready reacteq when the Budget was
presented. It is not only g balanced
budget but it hag envisageg not only
the future but alsg the present so far
as the economic situation of the coun-
try ijs concerned, Therefore, I not only
congratulate the great economisty of
OUr country but algg our Finange Mi-
nister, Shri Pranab Mukherjee, Sir,
we are no angles; we have no animo-
sities against them. When the Opposi-
tion, when they wer, in power, pre-
sented 3 budget, wa came forward with
all praise. Taking into consideration,
the present economic situation, Shri
Mukherjee ang the previoug Finance
Minister in these twg years were gble
to mobilise or mop up the resources
and found out a solution to the econo-
mic situation ang they have put our
economy back for the rail. But those
forces have destroyed witlhin those
2/1-2 yearg the economy of this coun-
try and put it in doldrum. They have
sold out the country by selling the
gold which thig country hag and they
put the economy in gshambles. This
hag been made out again and on the
floor of this House. I have nothing
.MoTe 4y Say on that, I do pot want
‘to reprat the same thing over and
-again. I 1nay also say that the enquiry
‘committe, appointed opn the gold
lauction yevealed what had happened
'at that ime They destroyed the eco-

#
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romy -of thig country. It hag been des-
troyed by the Janata Government.
Sir. One economist hag this to say
about the budget:

“The budget is g deficit budget
and he could have avoided this.”

This js one of the lowest deficit bud-
gets ever presented, H, hag presented
such a beautiful budget—a balanced
budget. N, other Finance Minister
could have done anything to consoli-
date the economic position in this
country. I want to quote what gne
great economist gaid. I think th, Op-
position Membergs should have been
present now,

SHRI K P. UNNIKRISHNAN (Ba-
dagara): I am present.

SHRI K. LAKKAPPA:. You are
also present. Sir, he said that there
wag g commitment to Defence. The
Opposition Party went on attacking
him, It should have been welcomed
by everybody—his efforts at th. re-
source mobilisation in this budget
through encouragement to0 savings
and investments. The budgetary defi-
cit estimateq in the year 1982-83 com-
pared ty the last four or five years is
the lowest, Shri Fernandes and Shri
Satish Agarwal, my gooq friends,
have not understood the reality of
the situation. They had no praise for
him. Take, for example, the dual
policy in regard to cement and gugar,
At the time of presenting the budget,
whereas the essentia] commodities
were not available, to-day evep in
the black market, tha priceg of ce-
ment and sugar have come down. If
you go to Bombay or anywhere else
in the country, you will fing that the
priceg of cement have come down.
But, not a word of praise has come
from the Opposition for the gction
taken by the Government of India in
this regard, The budget provision
has not only envisaged the future
plans, outlays, but j4 has leg to the
further =~ growth of our economy as
far ag various sectorg nf our economy
are concerned. Take, for instance, the
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important sector of our economy—
agriculture. The provision mad. in
the pudget has been increased. It has
also given j definite direction, But,
my friendg have forgotten the alloca-
tions made to the varioug sectors
where the provision ig made in the
budget. Everywhere th, plan outlays
have Eone up. Rs, 3,658 crores is the
plan outlay envisaged for the Centre
ang th, stateg and Union Territories
put together. Look z¢ the 1982-83
plan allocation. Even the highlight
of the plan has also peen revealed in
the budget. There ig™a sizeable in-
crease in outlays for the petroleum
sector, irrigation sgector, agricultural
sector, coal, power integrated
rura] development programmes etc.
Shri Fernandeg wgags attacking that
the economy is not gperating in the
rura] areas where only rural indeb-
tedness goes on increasing thereby
the economy itself has peen destroyed,
But would like to say that the Plan
allocation during that period was not
only the lowest but the rural gng the
industrial sectors were not given the
priority they deserved.

Sir, now the Central Assistance for
the plang of States and the Union
territories has been increased from
Rs. 3.452 crores to Rs. 4,000 and odd
crores, The total Plap outlay provi-
sion has been stepped wup from
Rs. 9,771 crores to Rs. 11,345 crores.

Sir, Mr. George Fernandes criticised
the Defenc, expenditure. Defence of
the country is most important. In
view of the international gituation and
the war clouds hovering in our bor-
der areas it has created g gituation
where India has {5 show not only its
internal strength put also external
strength. The expanditure ¢op de-
fence of the country cannot be criti-

cised and it was quite unusual for a
Membe, to criticis, the Defence
strategy of this country. It shows the
hollowness -of the Opposition. Sir,
because of the strategy adopted by
th, Governmen; of India i, respect of
the defence preparedness of our coun-
try, India has emergegq as 5 great

\

\
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sovereign nation.  This is gne of the
reasons that today we have credibility
in the international world angq inter-
national economic institutions.

Sir, IMF js a cheap gimmick with
the Oppositiop t, attack the Govern-
ment ang they have no respect for the
country; they have no respect for the
national development and they have
no respect for the sconomy and build-
ing up pf this nation.

Sir, let ug analyse the suggestions
given by the Opposition. Shri George
Fernandes has givep so many figures
but no suggesticn, Has he given any
alternate suggestion for developing
our country or preparing pjur Plans or
preparing the Dzfence strategy or for
building up our irrigation resources?
He has only indulged in character
assasination gng attacked the Go-
vernment without any peason or
rhyme  Therefore, I call this Oppo-
sition a tottering Opposition. They
have no direction. They have no pro-
gramme. They have ng policy and
thiy are divideg amongst themselves.

What is it that we have to project
under thig budget I want to know!
Ae we to project the economy of
Charan Singh or Ata] Bihari Vajpayee
op the destructive attityde wf Shr!
George Fernandes? Shyj Fernandes
objecteg to the increase in police ex-
panditure but he must know that the
Opposition is encouraging anti-social
elements. Hag he forgottsn the Baroda
Dynamite case and other instances of
his destructive attitude. He stid,
whereas outlay gn police expenditure
his bheen increased, ip the agriculturaj
sectop there jg ng increase, Sir, the
agriculture sector is equally impor-
tant. Police department ig equally
important to see that civilised people
are protectegq from the goondaism
operated through thig toterring Oppo-
sition, Today there js great sgtisfac-
tion in the world, You find thig in all
countrieg of the international world.
India gtands today as the 5th top in-
dustrialised country in the world. Thig
is borne out by the international
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statistics which have come out. I am
not talking only aboyt our own statis-
ties, buy the international statistics
which have come out. Not a word of
praise hag comp from the side of the
opposition. Unemployment problem
is there in the country; we have made
a provision in this budgei to reduce
unemployment; geverg] crores of
rupezs have been earmarkeqg for the
various programmes to reduce un-
employment in the country. We are
doing many things not only in the
agricultural sector. Our 20 point
ezonomic programme ig g panaciy for
the whole country. 1t is to help the
have-nots in every way. May I ask
them what they have done when they
were in power? Have they got any
real sympathy? Then why have they
not dony anything when they were in
power? Now they sh2q all corts cf
crocodile tears fir the down-trodden
people. But when they Were in power
they dig nothing to help the down-
trodden people; they auctioned this
country; not even @ téar was shed by
them for th,. have-nots, for the down-
trodden, when their party, the Janata
party, was in power. When I brought
out a Privat, Member’s Resolution,
Mr. Ravindra Varma answered it and
he said, we canngt give doleg to un-
emploved people. You are making
various kindg of pro-lamations, d=-
clarations, statemsnt; gnd go on, say-
ing we are the angles, we were run-
ning the Government in gn excellent
way, but now this Government is yot
functioning properly ang iy is not
even performing its commitment
made to th, people, not adhering to
its. policy and so on,

SHRI SATYASADHAN CHAKRA-
BORTY: Really masculine speech.

SHRI K. LAKKAPPA: I under-
stang it. T know what is happening
in West Bengal. I know hoy this 20
point programme hag been- g£iven a
complete go-by in West Bengal. My
friends were telling this. We know
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what happened in West Bengal. You
were not even willing to discuss it in
NDC meeting.

MR, DEPUTY-SPEAKER: Mr, Lak-
kappa, when you were in the Opposi-
tion, you asked for unemployment
dole to the unemployed people. Now
that you are in power, will you give it
to them?

SHRI K. LAKKAPPA: Yes, Sir, so
far as unemployment  problems are
concerned, we have certain solutions
for these problems. But what solu-
tions have they got? What is their
solution to these problems? What are
their suggestions? About West Ben-
gal what have they said? My {friend
Mr. Unnikrishnan is there, my friends
Mr. Yadav and Vajpayee are there.
They say, Combined Opposition, Uni-
ty of the Opposition and all that, But
they are fighting among themselves;
they are wrecking everything, they
are creating differences among them-
szlves, And these types of tottering
opposition parties try to catch some-
thing ip thig Budget ang attack us in
this way, But 1 am gure they cannot
do anything They must sooner or later
be aware of the gituation; the people
are not With you, People have glready
rejected you. People have known how
the administration was run by you.
People have seen your so-called opp-
osition-unity. People have known
your performance, your direction to
the nation and so on. People know
what had happened at that time when
you were ruling this country. There-
fore, don't have such an imagination
that you are going to come to power.,
If you are elected, it is a fortune for
you....

MR DEPUTY-SPEAKER: By
chance.

SHRI K. LAKKAPPA: Let us see:
elections are coming.

SHRI SATYASADHAN CHAKRA-
BORTY: You would evep say that op-
position is responsible for the popula-
tion explosion.
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SHRI K. LAKKAPPA: We have
got a reinedy for the population ex-
plosion also.

We have also participated in the
Seminar. I think your party also has
participated in that. Don*t bring in
Politics in these national programmes.
Population programme is g national
programme. In national programmes,
don’t bring in politics; don’t create g
situation like this, (Interruptions).

MR. DEPUTY-SPEAKER: There are
many more speakers from your own
party; the hon. Lady Member is wait-
ing-to speak.

SHRI K. LAKKAPPA: Taking into
consideration the country's need,
taking into consideration the indus-
trial growth and agricultural growth
of the country, I would like to make
some suggestiong for the consideration
of the hon. Finance Minister.

For the last 30 years, the working
of the bureaucrats has not been satis-
factory and it is to be trimmed. The
bureaucrats are the roadblocks and
they have to be removed. I would ask
them tn join hands in the nation-buil-
ding programmes. I have no objection
to that. Sir, there is a general feeling
that public administration has deteri-
orated both in integrity and efficiency
and that trend continues. The main
criticisms against the administration

- may be briefly stated as (i) undue
delay and cumbersome procedures in
decision-taking and (ii) an attitude of
apathy and.  discourtesy in dealing
with the public. The basic reason for
much of the delays in public adminis«
tration is, apart from the political and
other general factors, the out-dated
equipment and systems. While there
has been quite some use of modern
‘equipment such as telex and even
computers, the basic organisalional
set-up to utilise them effectively does
not exist. Telephones are still consi-

' dered a mere status symbol and not
instruments of utility, For effective
functioning, the organisational struc-
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ture must be an integrated and coor-
dinated one. --

The Government have been aware
of the problems of administration for
quite some time, The several Admini-
strative Reform Commissions, the es-
tablishment of administrative train-
ing institutes and the Government-
sponsored Indian Institute of public
Administration are all evidence of the
awareness of the problems, What is
needed is a systematic study of each
department and evolving necessary
measures to improve their efficiency
and effectiveness. Re-organisation of
the structure and introdution of mod-
ern management system can be done
without much radical change. There-
fore, I think that a machinery is to be
set up in order to see that the 20-point
programme is implemented throughout
the country. The 20-point programme
has been appreciated very much by
the people of this country and now
we should see that the benifits of the
schemes go to the masses of the coun-
try. The percolation of benefit should
start at the grass-root level. On this
occasion, I would request the hon.
Finance Minister t{o evolve a machine-
ry or a statutory body at the national
level so that it can see that the admini-
stration runs smoothly and the bene-
fits of the various programme go o
the common people. It can also super-
vise the performance of the bureauc-
rats and their approach towards the
development of backward regions, etc.
Today steel forms a very important
raw material for the growth of the
country. When there was a revolution
in Russia the great leader, Mr, Lenin,
had advocated that for the growth of
major industries, power .and steel are
the basie requirements. For a country
of this size, steel plants should fune-
tion in a proper manner. The steel
industries  should be sp distributed
that there is no imbalance of growth
in the country. The resources of the
mineral wealth of this country availa-
different States, should be
taken into consideration for starting a
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viable steel plant in a particular re-
gion. Today steel industiries are loca-
ted in one grea only asif the S.ezl in-
dustries have to be kept only in the
South. Taking into consideration the
size of the country, we find. that the
per-capita consumption of steel is the
lowest in the world. Therefore, 1 sug-
gest to the Hon. Finance Minister,
who was holding the portfolio of
Steel Ministry earlier, that he should
see that the country’'s industrial de-
velopment, agricultural growth and
employment potentialg are mobilised
and mopped up through the available
resources and the mineral wealth
available in various States. My ques-
tion is how is this that Paradeep has
found a high place in the priority and
Vijay Nagar Steel Plant the last prio-
rity even when the project report for
Vijay Nagar Steel Plant has been
completed whereas in the case of
Paradeep it has not been done so far.
Therefore, the people of Ilarnataka
have a right to urge upon the Govern-
ment of India to stop this imbalance
in setting up of steel plants in various
parts. While every facility has been
provided, proper development in vari-
ous places have been brought about,
the railwayg the land, the wmineral
wealth, administration ang other thin-
gs have been properly invested why
is it tha; no gympathetic view in this
regard has been taken? Therefore I
would urge upon the Hon. Minister to
see that the Vijay Nagar Steel Plant
is also put in line with the Paradeep
Steel Plant at least,

Sir, my friend was suggesting that
ten pubiic sector undertakings are
running losses and that they should
probe into their functioning so that
they run better. Sir, the Reports and
Balance Sheets of these public sector
undertakihgs are being discussed in
this House and we bprohe into their
functioning. But the private indus-
tries which borrow money from the
IDEI, insurance and other financial
institutions including the banks, are
also running into losses worth crores
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of rupees. I ask why their balance-
sheets are not being looked into and
discussed in this House? We have
accepted in our couafry a mixed.
economy. We have accepled the-
cooperative sector, the public sector
and also the private sector. Therefore,
all these sectors must owe a respon--
sibility to this House. Parliament has
a right to see 'their balance-sheets
and discuss their performance and
give guidelines to them.

Therefore, I would request the Hon.
Finance Minister to take this facy also
into consideration and ses that it is
implemented.

SHRI K. P, UNNIKRISHNAN
(Badagara): Mr. Deputy-Speaker, Sir,.
at the fag end of this long debate, 1
shall confine my remarks to seme of
the more significant aspecls of the
policy reflected in this Budget.

I do not want to repent because a
wide-ranging discussion has taken
place and a lot of zrounds have been
covered rorticularly by my hon.
friends, Mr. George Fernandas and
Mr. Satish Agarwal,

A Budget is not an annual ritual of
laying down a statement of revenue
and expenditure. Nor is the oppor-
tunity for the Finance Minister pro-
vided by the Budget an invitation to
perform in a circus arena It is in-
deed an occasion 'o review the per-
formance of the national economy,
and to see how far 1the Budgetary
instruments or fisca] instruments have
been used to correct the imbalance
and to reduce disparities—which all of
us claim are our final goal.

In this context, 1 want to pose this
question: what exactly are the policies
which this Government wanis to pur-
sue? Policies not only in terms )uf .
prices and inflation, but the whole
gamut of policies and perceptions of
social transformation, if any, 1t is
also in this context that the Budget
has to be undersfood and judged. L

-

-
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have looked at my good friend Mr.
Pranab Mukherjees Ludge: only from
this angle and I regret to say that it
has totally disappointed me. Some-
"body called it a Grocer's Budget; Mr.
Indrajit Gupta the other day saw the
imprimatur in thig Budget. I ghall
come to all that later,

The Budget is preceded by an Eco-
nomic Survey which is laid on the
Table of the House, and which is a
document of vital significance. When
the figures in the Economic Survey
itself vary from year to year for the
same period, one has to be careful in
dealing with the figures.

For example, in 1980-81 the Econo-
mic Survey stated that t{he average
daily loading of coal for steel plants
in terms of 4-wheeler wagons was 1450
wagons during April—December, 1980.
We find the 1981-82 Survey, for the
same period, giving the daily loading
rate as 2222 wagons, The 1680-81
Survey had showed percentage change
in imports in 1979-80 over the previ-
ous year as 21.1; whereas for the same
period, the 1981-82 Survey said that
the change was 32.4.

The Economic Surveys of 1979-80
and 1980-81 mentioned the percenlage
change in electricity generation in
1977-78 over 1976-77 as 4.4;: but the
1981-82 Survey for the same period
said that the percentagze was 3.4 I
would like to pose this question to the
Finance  Minister: which of these
figures are correct?

When facts are juggled (o buttress
the logic of the party in power in a
basic document like the Economic
Survey, how are we going to judge the
performance of the economy itself?
Are we going to change statistics be-
cause one party has replaced another
in power?

The Finance Minister has claimed
the annual rate of inflation during
1981-82 ag 4.9 per cent as against 15.9
per cent for the previous year, This
way of making claims at aggregate

4032 LS—14 ;
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levels is a socially wasteful and mean-
ingless exercise.

The point of great concern and con-
sequence to the people at large, as well
as this House is: if, at the aggregate
levels - inflation has come down, ig it
reflected in the wholesale and retail
prices?

Therefore, tha wholesal2 p-ice 1ndex
has to be compared w'ih the cost of
living. If you look at it, you will find
that while the wholesale price index
moved up at 6.9 per cent (year ending
January 9, 1982) the co:t of liviag in-
dex witnesses a rise of 12.1 per cent
for industrial workers; 11.4 per cent
for urban non-manzal employees and
14.4 per cent for agricvltural workers
in rural areas. Then, what happens
to the Finance Minister's elaim?

This reflects the stark fact sna
reality that the essential goods of masS
consumption are in short supply in
the distribution stream, and the Gov-
ernment has miserably failad in pro«
viding a public distribution mechanism
by which whatever is produced or
imported,  reaches the coasumer.
Whether it is pulses or edible oils cr
cement or sugar, this is true; but on
the contrary some of the prices of
very some items have been raised by
the Government themselves. I do not
want to talk of the role of econumic
offenders to which the Finance Minis~
ter has referred to lLecause when the
Chief Ministers of the Ruling Party
are allowed to fiddle ar-
ound with and play havoe
with  essential = commodities like
cement in Maharashira and Karna-
taka—how do you deal with small
time operators or b:g sharks. What
is reflected in this altilude is the re-
sult of certain callousness and  the
total paralysis of will that has over-
taken this government—the Govern=
ment that promised to work! There
are many more examples of this and
I do not want to go into them in de-
tail. The Finance Minister, for ~ex-
ample, had the gumption to claim in
his speech that “the infrastructure is
functioning well.” What is he talking
about railways, power, ports? But
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the Prime Minister of thjs great Gov-
ernment goes a step further. Asked
by a BBC interviewer recently whe-
ther it was not important for the
Railways to function efficiently, The
Prime Minister answers -1 quote—
“But the people of India were travell-
ing a great deal long before there was
any bus or train.” This is the latest
interview which she has given to the
BBC. That is an smazing statement,
I thought, which ig befitting only a
Mary Antoniette or a Czarina than the
Prime Minister of a great democratic
country to make, confronied with the
stark reality of miserable failure in
toning up so vital & system like the
Railways. Then wnat is the infra-
structure that you are talking aboul?

Iet the Budget ve judzed in  the
context of their own promises of the
earlier one o- *Gar:bi Hatao and the
20-point programme, whether old or
new or even the word, wiich some-
times occasionally =slippel out of the
tongue by a  sheer force of  habit,
‘socialism’, I know the word ig very
often missing from their pronounce-
menis these days; ‘¢ has almost  be-
come obscene for some. But tiradi-
tionally and historically the fact re-
mains that the Indian National Con-
gress movement had been associated
with this goal and that is why we
chose the planning process and regu-
latory framework inherent in it as an
instrument for achieviang ‘this geal, I
am aware that there are men who
manipulate the Finance Minister and
other Ministers whether old or new,
as well as sophisticated execulives
who decide things bechind the corri-
dors of power; they Thave no use of
this word. But the {ragiz fart remains,
the. social reality remains that over
300 million people of thig country ave
still on the verge or helow subsistence
level. The number of destitutes ac-
cording ‘to the National Sample Sur-
vey has gone up and the per capita
consump{imm expenditure has gone
down. Ir the city of Bombhay,—I am
sorry t) sayr~——alane 40,600 people earn
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their livelihood by selling their blood
in the Blood Bank! Vast numbers—
even the educafed s:ctions of youth—
cannot find opportuiities for work.
People are concernad, therefore, Mr.
Finance Minister, with food, shelter,
clothing and work, What is more
disturbing is the pattern of produc-
tion that has emerged in this country
was itself being determined by those
who have been the benericiaries of the
development in the past. An unduly
large share of resources is absorbed
in production which relates directly or
indirectly in maintaining or im-
proving the standard of life of
higher income groups in the Indian
context. In this context, any talk of
socialism is sheer baloney. The ques-
tion, therefore, is for whora do you
make your policies? Here is an ex-
ample. I refer to para 114—121 - Part
B of the Finance Minister's speech.
Astonishingly, he devotes 7 para-
graphs of his speech on the fortunes of
one industry alone—man made fibres
and yarn! I could have understood if
the Finance Minister haj reserved this
solicitute for the fate of handloom
weavers or even the cotton textile in-
dustry which is facing a crisis or even
the woollen industry.

If he had come to cotton
(Interruptions)

18 hrs.

MR, DEPUTY-SPEAKER. One min-
ute. we should have taken up Hslf-an-
hour discussion. Mr. Jatiya, 1 think
he is not in the House. Therefore, we
continue our discussion, as we decided
in the morning. ‘The Budget - Gen-
eral’ and we will complete the discus-
sion. Those Members who want to
speak from either this cide or that
side, they must sit here and they will
get a chance. We want to complete
the discussion. Tomorvrow at 12 O
clock the Finance Minister will reply.

AN HON. MEMBER: Only those who
want to speak should sit and the others
can go away?

MR. DEPUTY-SPEAKER: No, No.
If they sit they will get a Chance.
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Those who, -remain here will get 2
chance, and whose names are before
me here.

SHRI K, P. UNNIKRISHNAN: I
could have understood, similarly if he
had given concessions to cotton grow-
ers so that we can step up our cotton
production from the present level of
70 lakh bales or so to 102 lakh bales,
or if he had encouraged sheep breed-
ing. Cotton textile sells in thig coun-
iry at an average price of Rs. 6.02 per
metre whereas polyster sells at Rs. 25.2
paise and only one-tenth of produc-
tion of the cotton textiles. These are
facts which are familiar to my dear
friend, because he has been desling
with Commerce. But, now I want to
quote what he had done in this Bud-
get. I refer to paragraphs 114 to 121
of his speech. I am not quoting the
whole ~thing. Here, he starts doling
out consession after concession,

‘The total incidence on such blen-
ded years containing more than one-
sixth but less than 50 per cent of
polyster fibre, which seem to be desi-
rable blends in Indian conditions’

There has been an argument of cer-'

tain names .

‘....is proposed to bhe reduced
from Rs. 22.50 kilogram t> Rs. 11.25
per kilogram.’ (Interruptions)

SHRI SATISH AGARWAL (Jaipur):

I_t has nothing to do with the realisa-
tion of Sales tax.

SHRI K. P UNNIKRISHNAN: Then,
again, '

“Acetate filament yvarn which is
used in the decentralised gector is
not . . .»

That is one concession, I can under-
Sfand. And now, he goes on and in-
ciudes this in- a top priority industry,
an.other incentive scheme for higher
Priority as Item No. 11 in the explana-
tory memorandum. It is but natural,
that the Finance Minister finds  his
warmth in the company of a few giants
like Arvind Lalbhai, President of
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FICCI, or any other polyster producer.
One of their advertisements reads, “A
woman expresseg in many forins —
VIMAL is one of them!”. I hcpe, their
next advertisement will not be “VIMAL
is one of them. Budget is gne other!”
So, these are the policies,~1 want 12
ask—tailored for whom? For which
section of the society? Whom do you
propose to help? In whose interest are
these proposals made? These policy
measures continue to rely on incen-
tives rather than on directives or
regulatory framework. A policy is
essentially an intervention. They are
determined by the existing structure
of society and economy. So, a social-
ism which does not call for structural
alteration in terms of policies and ins-
truments cannot be cailled by that
name. By an irony of fate. it has
been a substitute for a kind of dyn-
astic populism which cheats people
downright: downright cheating goes
on at the time of Lallot and what they
do subsequenily has no relevance to
what they have told the eleclorate.
So, the 20-Point Programme about
which there is a lot of talk, whether
the old or the new one, remains a kind
of undefined empathy for the poor. So
the question has to be asked again,
where do the benefits go? It ig very
clear that the benefits go {o ithe better
off sections. It is a well-orchestrated
move, as is very clear from the Budget
and it wag started last year, towards
liberalisation of the economy within
a system—which I want to underline—
where resources are privately owned
and then equally distributed. Natur-
ally, in such a system, the production
would respond only to provide oppor-
tunities ag indicated by the market and
resources will naturally move only to
those who already command resources.
What happens in a situation like this
is that whatever the Tinance Minister
may want to do and whatever may be
his intention  the credit critaria in the
economy will also be at the same level
and in the same direction.

I do not want to repeat many of the
points which have been made earlier..
I want to tell the Finance Minister
that all these selective programmes.
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will increase inegualities. These poli-
cies can neither solve the problem of
mass poverty nor unemploymeni. All
attempts at transformation of the eco-
nomy without involving any struct-
ural transformation would be counter
productive and illusory.

The question before tha Government
or those who have made this Budget
is simply this that the frst cherge on
resources available to the country will
be utilised for production of goods and
services reguired at least for tolera-
ble living standards. But unfortu-
nately, this Budget is like the previous
one. I am sorry to say this. I hold
the Finance Minister in great affection
and I count him as one of my close
friends though we are on different
sides. But I am sorry to tell him that
this Budget will only fan inflation and
consequently prices. It will {further
distort the production p=atiern in fav-
our of better off sections. Instead of
‘hatao garibi' it will ‘badao garibi’. It
will push up unemployment further
and it will increase poverty. In the
context of the IMPF line of credit which
they have chosen to accept and their
conditionalities further bultressed by
these Budget proposals, it would push
the Indian economy further into the

vortex of internationa]l finance capi-
tal.

I know the Finance Minister, Mr.
Pranab Mukherjee. There wag a time
when his heart used to be in the right
place. I do not know by an irony of
fate, what has happened to him. Now
it certainly seems to be in the wrong
place by some kind of ¢ magical touch
or by some kind of g face surgery
which ig very evident in thig Budget.
This Budget is only a Budget of the
rich, for the rich and unfortunately by
the rich.

Wiad acfres #R IR (F0e-
FIT) : UWAAT IIEAW "R,
¥ wrzamw fafrezr agg &0 gares-
EICEIE- G- SR S AR M Cl i S
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TR gL TR ¥ AW A w@r 6K
9 W FH ¥ qgW ST AR o
a1 wofaw fFar T S 3SR,
THFeaX AT d9< & 919 gy
&@d T | E?Harﬁﬁ'iﬁai_iﬁ'?\'
gC SgTT HeAl &7 ¥ a9 1982 | ST
“stefres za<’ Fgr €, TEE We-
FAM TGN WX AY G G FTEHA
¥ fow mw  faswi &1 Ag I§C T
FOT | AH T a9€ F) BrEFUT
TA@HE ATRUE T a9 F§ Al ag
¢ #fqugid TgY gFr | 98
Tgd & Hs3! @ g WX A/ I
favae g f& av 1982 H WisFoH
TeT HIX WA TG H g a9
T HEE FEW | AT T A
®T A F FET IEQ g |

wgAg  faffex ¥ s dER
FEIT ATE THIN, Aifet & qaod
o & QHed, WHEA TR AT
qfevg TR THATHE a0/, 39 J1df &7
BYTT V'l & | 3 WSHT FT 4y S
qe § A AgT TEqui g | 0 faew
R ATl # AT gHT § SEE wTT
TGl ZHT TH AT FAFT SIET g |
THATEHE H7 AT W Nww fBra
ey o o @ § Iy «qv s v
FEAT § WIT SI @A HFET g
fear & 27.6 9tde w8 wge fum
¥ F39 g AT THY HFF AT T (
FHRAT |

o9 I T A | 99F AU
qIeY &7 WeT ST BIGT § | gAY
qrg s 61. 32 fafaus Sxex s
t Sy gw qff 9@ ¥ wwar &
S5t X & oot 7 g ) Tow &
@ 57.21 fafras d9et & &
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waE S5 W & TEe s4wm A
@ FT AWAT 92T feTATHS TSET
F S AATEA FNE T AL
oy, gy & Fwwdr § wEEr gu |
zad wied 9fagac fad 1 @
#{T FTE@INE fFar ST 0 AT
& AwA7 awedfEEy wE W FiER
foafaw &, 396 Y & qOgaT Feay
g 1 397 fgarraa fad o} 5w
sy ¥ TR IAFT feaeade faa
s, dfvagar frag &1 fegdmye
Fpar siom wT oTEE fRT 107
FUT TIT 7@ AT § AT A F
fau &7 wE § g3 oaw & fAq Q@
FUIT EIRT @ A7, F FUS
zg Taal = fgar wgr &

g & Fwie cfar feadmie
WA g 98 90 FFT A0 g | TAH
qIFT HqATT T AT T4l (T,
wFT T9 F WIT F@EAT faer
qg T SET AT § AT AATAT F
qITATHTA 7 &7 &9 § 98 AT
gl war g UF 7% 98 FT A
FEr g1 AT FuiAw W T afqw
F fag o 997 @ g, IIE a1 #
TG FIAl g o4g W o§gT Figan
TEW §

R wiaeder w faar & waw
TIitT Fl FEya fEe @ gae
fragedis & faq Iaar o @gan
FE Z 1 58 FTUT F FA AIF
Igx) faemi | g @ ¥ 990§
TMN 7 Wistae & faq aEon fae
97 TW A9 & {53 I FAT @i
AT B AT 3.50 VT I T
F fqe @ wm g FW F AT
& AT &w & T g FA
A s fag @ T g ) g W
OF qi A4 grfad) § T 937 9L
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¥ gedfafer e afaw fag
g7 & Fr & @R A T AW TH
i QAEAYS fFar war § T Awad
qTEd feq @A &1 ) ST FEl NS
g gg ot 957 @I AT g |

gam  fsadr gdw gAY 9w
2 IaH g7 I A% ¥ FeeIge v
T% THF) TOF WY AT 6T SirT
Fifgd | AT uF WiTAT &1 HEw-
T A AET § TAFT AT QI g
¥ waEr IB1AT e wifg | T
% & ofegr & €19 zgade o
7T &1 3T g5 37 oher 7 feg-
q1 F H FgT WIER 71 FAE
AT 3@ FgiaT wAr =g

af gur g fr sformw & fag
99T <@ TIT & | 99 UET wIuw
¥oaer Wgw faw A 2, g
@Ifs 917 €@2a7 gay T §
gd feramea e 1 =ifge o
uqst 2 sieva € fRIE e, fae
grEEe U o quw giwg W
S - -t N R Ol ol P
& v 41 fqgor @ T4 g1 foaw
FMZ TWEH a3 F 57 AT ¥
frar ST @) K Fwadr g fe g §
Wt g8 FmarEr fas awdr &

TS g%t & [0 §fgw za-
deehz fe&ar w37 & W 62 4iga
gled wided § 717 § fogwr g &
aFEe ® | daifeam wiv dfraew
9T ¥ 2045 1T @ 7T & g
FT HTAT 43 g F =7 g ms9
SfAaT SR @i AT 1 owA F
faz 1981-82 & W 578 FAT
TGP 4T 97 A TT A 877 FUT
W@ A3 B AAT T & A0
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[#fkr fFex sk |wWR)

el 1981-82 ¥F fAT 721 FAT
TGT 9T g7 aAgt ITT 1T 929 FAE
TEr matg | o fw 1981-827 721
FAT 971 &FTA g WA A=A
qWEAE g |

gaI} awIg A w48 g 5
Fgd & ored WAy | TAAdT 60E
gfemt & arg 9% &, foed &1 S
¢ FAYT R FEASA SR |
78 MeFe 1970 & Yga JETITET
FHYTS & AT 97 I9 TR THET
Fres 91 29.19 FUT | fB5T 1975
# e TN aFHLEITE 52. 40 FT
s faqme 1980 ® 98 ¢ & T
96 FUT ®O | =T Fsil fafaeet
3 ag far fr T 3B IFEA
qEeg & AT IR EE W § 199 R
T ¥ TEX w@E YT AE g

qoTs GHIT Fgdr & fF Sear &},

Faifn ag QU d7F T FEFRE FIQ
3 ov g 1982 H FHW Al
FT 7% £ wRE TIET gISH #1 | QW
£ zad oo § 91 fF qgafar g
= Meiwe & | S W A g
g§ qgd FW @1 an, Al T I
qaFT aga ST Bl T g1 e
q;gf‘aqrr;gs'a'?*eia’%lﬁ'ﬂﬁﬁ‘r
2 fr gex e o faegw AE ¥
Fa matew 5 cnfew FewEm
Sef ¥ FAT FX alld 99w
qrae fa wF S| T TR A
fgm =7 NAFE TOA AT BT |
S @@l Rl qIETT BIET g @
78 AT ¥ TEY § A W
7gt Ty £ @) g wg § T
ST Siedt FX) aTfw quTT § QTS
R mgrt fawr o 5 dew @ #
60 9THE HEAW M g1 R &
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TRgEEr Soae g1 Iawr W
TE FEWT § | qT AN AP 7K
¥ T CHAITEE &Y qrfE g
F YT 9T 7S % /X Iq@ I
T A THFTIT 1 I37 T ¢t
18.18 hrs.

[SHRI SOMNATH CHATTERJEE in the
Chair],

@ W fewa & fqT 5,100
FUT To @y 1T g fags: #wa
wAFera A etz fFat & fF 500
FS §o T A FA1 sg14T TqI? qTHAIT
HARSE T JIET W@ §F AP W
wgr fF ST @ &0 5% @ @A
gX 45 ¥ SneIwardy gl wwar fw
TSI ¥ FIST ity qray ar F4T
T 27 1962, 1965 HIX 1971
# arfeears 8 gieai gE | S@ #
A B FR e fERgRaE weAr
R q@ F g @ detE, T
T AT W W FF & A0 g
BN fF 3T 7 3 AT D @
qd) 77 § 500 FIT To T TATH
F@ W =g g afew §F @ HwAqY
g f& 500 #FUT ®o & y sarar
g s AT 9T FUHE qob F1 AT
¥ w0 A8 & R owerd @, afew
AT @ Q0 JAE g =gy
9| g @ 5w g fefearzw F7
W A Ifeas W § W9 Fed
g T 21 W ] AT ATE He
¥ T o OB W R HAT g5
TEY ®T. A1 FGT FATT OO |

fawr wd &Y ¥ Fga @ RS
& g wfew oF @ FgaT gy
g fr qeee =@t 71 sarm ¥ faega
7l T@T 1 1953 ¥ %3 sqA Y
ft, @ T TE I9 FT @
qr €ufew LT sTdr T &
FAT | 99 ¥F9 SR 50,000 T@T
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9T | TO 997 §93 ¥ FAT 2299
oT € § 1 & 50,000 o Y fweHer
o Wt

0 wum wEwl 5 a9 T
A wgr & fv Al e A, - wwwe
s, suFdr, e =X ag@ A
grafan & wigw & | A gwra
FMT & A THoRTEosNo, Tdo
Ao o THY I RV FITHF
Fat7 ) wfmm @ @ g, qfFa
AN as g g TN 97 A Ggy
g |

FedT gL S WA A9
Args &1 AfaTs, grdISE BT quIET,
Ma AR 9T FAT §, FawmT g
AT FT ar 1 99 W 9w
# €9 g J@ § @ IaON <
Fr 3 gAlFa AT AT &, I4 9%
qga ¥ @A & ) AT gIA
g & wr@® £ 31 ard, 1971
F} W) FAI &), 779 TF9 T T2
TAAT & W S TEET I @Al §
Ig ATSHA & ATFRE I 47 deqUna
FIW &, 99 9T @d) & | q§ I
TS q7a & o deg-daa % @IEm
9T Fmar § WM gRE gA W=
IR 9 wwdr § |

T ®rEeea My 2 fages
g % 38 39 ITa FT 5917 v @v
qRIT T&n @ 2@ & wa)
TFo AT oS o, THo HIZoT o 79 Ee)
TH 97 ® ] ARy, 95 W ;T
Rz 2 g @ el | 7s
24 Gﬁ’ia'f‘{ nqlF g | =w :}' ST
F7dl § o wrgave ffacer g9 ara

FT. §&F SFTA. 1GT |

TF IR TgA @A D §
st @ oafr € 1 max weEw TgH
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A mw {HTeA FTE F TIN
T a1 OT &1 & fm oww TEEY
Fga dAaH FIT |

wimeae fwaar sWIEeE §, 7%
TET AT A T 1 g T g 2
f gaTX gem B 9T8  FET TR g
FE F[QTAT 9T 97 WA Al 9
g T wgy 7 fF A% ara g@ar
aw & &) =Ff & qew 3 fa¥ g
X uF, ¥ qigt A HNATGT FA
Ifen mrSwa ThEewe § S g
T gharomd fgear erar @, 9§ 60
vg2  §3d T # s ;WY

UTq W & | 4 w1 EHHY
qATFIIF . E |

aumfa  "gEa Q1T AT
FIT I

st qefer w0 U
aswnefa aglka, ol @ HO A
g0 & g 1 oS gk wif 9
SIS GAFSS, 98 Ts He §.9 HiR
WAl S Fa fv favsgd @ aar
M7 FAFH T2 AGAq WIE FUT .85
3 ) Taal T @ fa SR
ATTF T TS ®AT Agl s314T |
T T ATER qIFIHA B FIT U
qET FTE T oTIR |

MR. CHAIRMAN. We have {o give
Members ten minutes

each, I have given the first bell afler

fifteen minutes.

Wt W w0 §ww
Thiwes< d g aga nwwr famr,
54.90 FIT Do cTenlio + 5
fad faar € 1 a5 aga g & |
Eqe9Ae A% smfmgs Fca, HIEA-
SE, TS AAA Hiew HET & WM
244 F0¢ w91 Ry § | usmEse
T TWRA Wh qga TAITE g,
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[sfrafe Tefam Mz aw]

Fhifs I fwara &1 gar Al
gar fa 7 T g8 I1AT |
g BRI FTI @A F) AFAGIT IGF?
ga @ glar g dAMFA maras
F §F Y7 2 O FIM TI @
qraY & SF S A F1E & @ |
FT FTANIE WFF QT g
91fgq |

ae gu g fF arat-ia atg-aig
¥ M F Fime T W7 ga3
faT 5 0% T1F @ 9T § | Hie-
argar & fad T 1174.34
F0T @1 3, dafFa s T AT
Fra § f& 39 w@Ia {4 IrSRdM
aivg g, TA¥ ¥sn-dFu Twar g |
7F %3 B dTag | a3 Aen-<aAy
Sa 97 AT § @ 9 WA 9arg
Mg AT 8, 97 77 d2a 2% qqal
g 4 99T | UF g W@ T IO
wizargs? I Jeq <ah & faFal
2 W7 gadl sg fag-dea E3m |
¥ agAlwa g foard w@zw #)
'wfratget 93 2Fn  ag}  @arar
arfgd arfe va & #Fng T° @iT-
args? faa ad

Aq9d ®@ @i g
FIUBAT & TPy & | @iz U Fee
Qi 9+ & 3o favfes ofare
# STade AT Al § T
& faq 8 FU5 wT W@ T F
Ag FGT T § | AT AT
AT A TE g AR oA ww g
T BT § T g9 ol ¥ oqrar
¥ waRr s A8 Iraw, @ g@
AFTAMFY F71 amar s=r  qwar

MARCH 15, 1982

‘82-'83—Genl. Dis. 432

R Faw W AT =gy w{Y
S oSt R, Sa% ff qU wgEr
AT AMRT | e ¥ 3@ W
wifests fwar war &, 89 EERT
TAMET FIY § | AWAA q® HIT
CNFoaRd TS & Saaane ¥
T & fa@ 50 FOE WA FT
S wrfasq fear war &, TEwl 99

AT 7 G g |

gt aF ¥ FT o oaeas €
fafesw Fwfrat ok feedreaed &
i gra gRwgE fFU W A
fowew # FgT wwar F § 1 WE
faq 9 fearg faffeer a@a )
gareFar adr g | 39 fafeser
el ik m@rasT gea-faie
cfmdt & aga gl faemm
T W ¥X F FIT & 33,5
9vEe ¥ T F7 35 9T FY Q4T
feqr Srar, @@ #z WX AT FeaT
g1 Srar 1 " & T 125
Y aF F§ N 9, AT TH IAL
F M F FT A 62 B qF Al
LS

grgw fafReer ¥ 37 2017
A 7 AW, @) odflo WX SATEEAT
N AF-AAF W | T T FIA
fesiifosr 2 1 e ==t +1
gu # Q¥ faeifs o1y 99w wee
& ST, ) sATEd w1 I T
gl gxar g 1w @ & R
# 7 oo fafedy av fewigm a7
fesswa & 337 To FFM, AfwA
& w3 9y g 5 ow fasge
T U AT AP | g
gur g fr =Nt aftw gyam ¥ w0
g 5 duva gaEa d wwer ¥
qg WX I4 I W4qAHe FT Y
IR 1 wgehwa ¥ A wdw R
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g & 92 57 Mg & g0 5gaW
3, FAi(5 TIR TR EE A 7@y
g T argeme | s fear srg
qIgEmT F TFX SqE0 I FT AT
¥ g TAAY q@ET T F AT
JAFT HAZ[ TAE TEY AT g

feardidz @ MuT STaaite
JgT AT AGT § 1 WL N A
Teerifaest € oG, Sq&F ¢ §
fozae # @FT 24 Fer gWw g
zad I AEgT F IR § gawwma
fga THT 1| ZAY AW T fEeET
F gqgrst & gdr TEg AC &,
qI3T gfeql & qr$ I aer =T
g faaar g

g 1 A g3 w0 & fAC
5 o6 TR W F A% &,
faqd qma fasgfdy afefedz A
#faz® gagcehz aic W 21 AfH
TIET g7 F9 §, ™ A Iad
frea # @ swr owRdr g o1 S
gfeaest g7 "ewt § /Y & IqF
fag @ 7§ gadFesy @ T F,
gifs & wywr qar fgegesw H &@F
FT HIT TW {FF ¥ HIH G F)
wifgs FIT

UIAATAE F AT HIEGT T TE
nEgar ¥ faar g -

“On the income-tax front, Dr.
Gupta said, the tax-free limit had
gone up to Rs. 47,800 if one could
take full advantage of sll the bene-
fits mad. available. Besides the
exemption limit of Rs. 15,000, the
benefits offered were standard de-
»s <duction Rs. 5,000, exemption for
‘ income from specified deposils Rs.
7,000, investment in company shareg
under Section 80CC 10,000, contri-
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bution to provident fund and life ins-
urance up to Rs. 6,000 and houses rent
allowance Rs. 4,800/-."

Iq T ¥R famE 47,800

WA F gl G & |

T oema g 7 owg faegw
FEAAG AT g | 3 UF  T-
TATANHY FeE g | fagd &
A% 49 ;T (7 wEhrat F)
q¥ @' fqad 1 7 feere fafasex
AR T @i qIAEGER W OF
HT HOHT G gIH= FET g
& zray A& w@iFr fzar

SHRI C. T. DHANDAPANI (Polla-
chi). Mr. Chairman, Sir, I would like to
congratulate the Finance Minister on
his realistic budget. I hope, you will
not have any objection to my congra-
tulating him because you come from
the same State. ...

MR. CHAIRMAN: That cannot e the
only reason. I am not unhappy that
in the present set-un h2 is the Finance
Minister.

SHRI RAVINDRA VARMA (Bom-
bay North): How many negalives are
there !

SHR1 C. T. DHANDAPANI: The
Budget has been discussei from var-
ious angles. Many critic analyvtics of
the Budget have taken place. What T
want to emphasize here is that they
should not take a particular area and
analyse that area and say that the
Budget is anti-people or anti-national,
whatever they call it. We must an-
alyse the Budget on the whnle to see
whether the entire Budget wil] be use-
ful or helpful to the public by way
of creating employment and augmen-
ting production.

It was said here that the Budget does
not reflect the po.icy of the Govern-
ment. But as far as I am concerned,
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I say that this Budget does reflect the
policy of the Government. We know
and you know better that we Rhave
accepteq directive principles as en-
shrined in our Constitution, There
are many welfare measures to be im-
plemented. Those wellare measures
have to be implemented, For that pur-
pose, the funds have been provided for
in the Budget for example in the mat-
ter of creation of more employment,
special programme for the upliftent of
Harijans and Adivasis, rural develop-
ment, forestry, social schemes for the
welfare of women and children, adult
education, family welfare and so and
so forth. These are the ilemg which
have been incorporatsd in th= direc-

tive principles. So, I can say tihat
b

this Budget really reflects the policy

of the Government,

Another important thing is alout
the tax concession for higher produc-
tion. On the basis of the Prime Min-
ister’s declaration of the year 1982
as the Year of Produrtivity, the Fin-
ance Minister has announced certain
incentives for higher production, tax
concessions to gear up productfivity and
activity in major and minor indusiries
and complete exemption from excice
duty on polished or blended  falric,
woven or handloom sector, for faster
growth. Special provision has been
made to augment agricultural produc-
tion and great interest hags been
taken for social welfare activities in
rura]l areas. These are the important
areas on which the Finance Minister
has concentrated to give more fillip for
the betterment of the common masses

Further, the rate of interest has teen
increased for investments in deben-
tures, that is, for those who invest in
industries, a higher rate of interest has
been provided. In the same way, the
banks have been given some facilities,
namely, 40 per cent of profits as the
reserve account whicp ig exempted
from income-tax. The Indian banks
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\

can \go to foreign banks and invest
their deposits upto higher limits in the
foreign countries so that the projects
under taken by our Indian banks in
the foreign countries could be financed
easily. This is an area which has to
be strengthened further. In the way,.
our financial activities will grow more
in the foreign countries.

The other important point is about
the Plan allocation. More than Rs.
21,000 crores have Dbeen allotted for
the Plan. As far as the Plan is
concerned, I would like to say one
thing.

These Plan proposals are being draf-
ted in the Centre. NDC Meeting is
being conducted. All the Chief Min-
isters are called. The discussion takes
place. Then allocation is being made.
The net result is, when the fund Iis
utilised for a particular purpose, the
Centre or the NDC, they may not be
knowing what would be the amount
spent for a particular Scheme or whe-
ther the earmarked amount, was spent
properly. These things have to be
analysed. There should be a monitor-
ing system. Then only tbe Plan ailo-
cations will be utilised in a  proper
manner. In this case, what I would
suggest is that the Government should
have 5 pro monitoring system to
watch over the performance of the
plan allocations and other performeance
of State Governments.

The Prime Minister has said that
this year ig ‘The Year of Productivity.’

The public sector undertakings rneed
some sort of re-nationalisation. Pub-
lic sector undertakings shouid set an
example to the priavte sector
and then only there will ce
meaning of this year being called as a
Produétivity Year. T would request
the Hon. Minister {5 take note of this
so that they can have a watch over the
performance of the public sector un-
dertakings.

Here the Economic Survey states
that:
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“Industrial production has increa-
sed by about 8 per cent in 1981-82.
Annual rate of inflation came down
to 5.4 per cent till January, 1982.
The whole-sale price index has
fallen in the index for food and non-
food articles.”

PROF. MADHU DANDAVATE: And
Kerala Government has fallen:

SHRI C. T. DHANDAPANT: This
week also, there is 3 marginal down-
fall in the fourth sucecessive week.
When I say this, then, when and un-
der what circumstances we have ach-
ieved? If vou go through the other
aspect, particularly in other areas, the
global areas, if you go through the
report of the World Bank, that is,
1980-81, it states: 1t is general, on p.
19, it states:

“Recession in industrial countries
is high. Energy cjsts, inflation, high
initerest rates, volatile/changes in
exchange rates, low growth of world
trade and decline in prices of pri-
mary products other than petroleum
led to difficuities for many develop-
ing countries.”

Coming te industrial countries, the
World Bank says:

“The growth real output of the
industrial countries declired from
annual increase of 4 per cent in
1976 to 1979, to an increase of 1.3 per
cent in 1980. Growth in the United
states “and the United Kingdom was
negative and there was g marked
slow-down in Canada, France and
Germany.* The economic slow-down
in these countries was accompanizd
by an increaseq inflation.”

This is about the industrial count-
Ties,

go to socialist countries.
which I would like to quote
many among higher income
countries of this region name-
1y, Rumania and Yugosla-
via. both experienced a general slow-
dewn in the past year as rates of
growth in gross domestic product
_consumption ang investment, fell no-

If you
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ticeably. Both Yugoslovia and Ruma-
nia are taking steps to conserve ener-
gy and reduce dependence on import-
ed oil and both the countries are
also stressing on increased agricul-

" tural production as a way of promot-

ing agricultural export.

This is about the socialist count-
ries.

Our neighbouring country, you

know, is. Peoples China.

“Some unforeseen effects on the
Budget and on the balance between
aggregate demand and suvpply oc-
curred mainly because the planned
reduction in investment was not
entirely achieved. There were large
unplanned budget deficits in 1579 and
1980.

Coupled with inflatonary pressure-
that was partly suppressed by the
Price control system.”

The inflation was officially  given
as six per cent, but unofficially it
wag known as twelve per cent.

Even in Japan, we have seen in
vesterday’s paper, there wag a nega-
tive growth of 0.9 per cent.

In these circumstances, when all
over the world there was a recession,
India certainly has made some
achievements. According to the report
of the World Bank:

“The country’s agricultural] and
industrial baseg are  considerakly
broader and more diversified than
they were in the past; imports of
foodgrains have been gradually eli-
minated. while substantial buffer
stocks of grains have been estab-
lished, rates of gross - invesiment
and national savings have climbed
to impressive levels reaching about
22 per cent of GNP: substantial
foreign exchange reserves have
been built up; and external debt
is at very low levels”.

Considering all these things, we can
certainly claim that India is in @&
better position.
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Here we have not discussed the
Budget presented by Shri Pranab
Mukherjee alone. We have discussed
the previous Budgets also. presented
by the Janata Government. The former
Miniser, Mr. George Fernandes, gave
some figures. Some Memberg chal-
lenegd the figures and asked him not
to give fake arguments. He quocted
from the Economic Survey. 1 also
want to quote from the same Econo-
mic Survey page 5. Table 21:

“Agricultural Production: 1977-78
126.4 million tonnes; 1978-79 131.90
million tonnes; 1979-80 109/7 mil-
litn tonnes; 1980-81 129.87 million
fonnes.”

Mr. Fernandes conveniently left out
the 1980-81 figure.

In the same way I would like to
quote about fertiliser off-take:

“The increase was about 4.9 per
cent durng 1980-81, from 5.25 ml-
lion tonnes in 1979-80 to 5.52 n.il-
lion 4tnnes. Concerted efforts were
made to increase domestic produc-
tion.”

About coal I would like to say that,
in 1977-78. the coal production was 89
million tonnes, in 1980-81 it was 101
million tonnes.

In the same way, about industrial
production. the Economic  Survey
states on page 16, 4.3:

“Industrial production incressed
by 4.0 per cent in 1980-81 as against
a decline of 1.4 per cent in 1979-80.
This was made possible by concert-
ed effortg which led to progressive
revival from the secong quarler on-
wards. In contrast to a dezline of
2.4 per cent during the first quarter
of 1980-81 the growth rates in sub-
sequent three quarfers were 2.1, 7.1
and 8.8 per cent respectively.”

I would like to say one more thing
about industrial production. Montlh-
wise, in the year  1979-80, it was:
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April 2.1, May minus. 1.7 June minus
0.3 July minus 1.B, August 1.4, Sep-
tember minus 0.1; If you take 1980-
81 the figures are: July 23. August

0.7, September 3.2, October 5.1 and
November 5.5.

In 1980-8] also this hag 2en
recorded. There are many figures of
the index of industrial production—
1979-80—148.1 and 1980-81.—160.3.

something like that. I can quote many
figures.

Another important mattey about
which everybody talked about is the
IMF loan. I do not want to talk ahout
it because we hag already discussed
it. One point raised is whether the
Government of India will be j5 a po-
sition to repay the loan and are you
going to mortgage tne country? [
would like to quote the New York
Times which states:

“Typically, nations have come to
the Fund when they were in deep
financial trouble, when their reser-
ves of hard currency wenz all bhut
exhausted and their own currency
faced a steep devaluation. But India
is in a relatively strong position. Tts
harvests have yielded enough wheat
and rice so that no food has beesn
imported for four years. Money
sent home from a growing number
of Indian imigrants to the QGulf
States has also helpad to bu‘ld re-
serves, And Indian industry in-
creases- its exports each year and
has replaced imported consumer
goods with domestic products.”

This is a note in refreshing contrast
to recent cynical comments on India’s
development effort in the American
Press. What it has stated is that we are
in a sound position and there need he
no fear whether India will be in a
position to repay it or not,

Another important matter ahout
which I would like to sav a few words
is this 20-point programme. Of course,
we welcome the 20-pommt programme.
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PROF. MADHU DANDAVATE:
What happened to the five points?

SHRI C. T. DHANDAPANTI: We
welcome the 20-ptint programme. The
Government has- earmarked top the
States, including your Stat» Mr.
Chairman. some funds. But they have
not been properly utiliseq particular-
ly in my State. Right from 1877 to
1980 that amount was not properly
utilised. The Planning Commission
constituted a commiitee cal-
led the Sivaraman Cornmittee
to study the bazkwardness
of particular areas. That Siva-
raman Committee asked the Mad-
ras Institute of Developmental Stu-
dies—the Director of the Insti‘ui= is
Mr. C. T. Kurien, a former Member
of the Rajya Sabha—to make a survey
in the two districts of Ramanathapu-
ram and Dharmapurj districts. That
survey says—I am only quoting the
gist of the survey:

“The integrated Rural Develop-
ment Programme. the Food for
work Programme and the Employ-
ment Guarantee Scheme. the much
trumpeted crash schemes meant to
ameliorate the condition of the poor
in rural areas, miserably failed in
Ramnad and Dharmapurj disviets.”

The Institute undertook last year
an evaluation of the centrally spon-
stred programme like the Food for
work programme in Ramnad &nd
Dharmapuri districts declared by the
Centre itself to be backward. It had
come out with a damaging report,
damning the state government officialg
for in inefficiency. coruption and for
playing into the nands of vested in-
terests—that is, the ruling party peo-
ple. It further says:

“The poor quality, inadequate
guantity, difficulty in mobilising
people during a husy season, and
the influence of the local contrace
tors on panchayat union official? all
these resulted in the Food for Work
Programme works being given out
on contract. and the conlractors
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‘were able to dream away part of
the funds as profit.’

The report finds that the greatest
flop was the employment guarantee
scheme, There was no awareness on
the part of the village youth about
the scheme. No proper register was
maintained. No identitly card was
issued. Continuous employment was
not given to anyone covered by the
survey and a dole wag not even heard
of.

This is one of the important peints.
I shall take another two minutes and
I shall complete.

Coming to the State’s industrial
development, of course, the Centre
has placed ample funds at the dispo-
sal of the State Government, Our
Chief Minister himself applauded the
Central Government for having given
them the required funds for the plan
proposal. But the thing ig this. The
Economic times has made a survey
which states~this about my State. T
quote:

“In spite of umnique politica]l sta-
bility. an efficient bureaucracy, a
fairly developed infrastructure and
near 200 per cent foodgraing pro-
ductivity, Tamilnadu hag continued
10 rank among {he poorest States
in the country. And there is no re-
liable indication of any major de-
velopment to warrant reversal of
the trend in the subsequent three
years”.

For the coming three years, the
State is going to be ruled by  Shri
Ramachandran. The non-developmen-
tal expenditure has been rising from
Rs. 159.15 crores in 19744-75 to Rs. 279
crores jn 1979-80. According to one
study. Tamilnadu has the percentage
of poor of 78.9 per cent in the rural
and 71.7 per cent in the urban area.
The number of total illiterates  has
swelled from 16.25 million in 1971 to-
925.19 million in 1981. States like Pun-
jab and Haryana have edged past in
terms to per capita investment in the-
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form of fixed capital in regislered
factories. Our State slipped to Gth
place in 1976-77 from the 3rd place in
1970-71. Even Bihar occupied the
eleventh position a decade ago  but
it hag overtaken Tamilnadu. Now,
Tamilnadu is in the twelfth place in
industrial development.

This ig what the Economic Times

says.

SHRI SATYASADHAN CHAXRA-
BORTY: Are we  discussing the
State’s Budget?

SHRI C. T. DHANDAPANI: I do
not know why Shri Satyasadhan
Chakraborty is worried about that.

So, what I say ig this. My  State
is being deprived of develomentis be-
cause some other political party is in
power. There is no industry; unemp-
Joyment is growing. So. I would re-
quest the Gtvernment of India to
look into thi¢ matter and see that
they establish more cé’ntrally spon-
sored industries in my area. I would
like to touch one point about the in-
dustrial development. We Lave ol-
ready been pleading about the Salem
Steel Plant. It was of course a bigger
unit proposed by the Central Gov-
ernment. Now, it hag been madz just
a steel rolling mill. The fund was
diverted to your State, Mr. Chairman.
West Benga] for Durgapur duiring the
Janata period.

PROF, MADHU DANDAVATE: The
Chair is stateless.

SHRI C. T. DHANDAPANI: Same
is the case with regard to Sethu Ca-
nal Project. It should be taken up as
a special component plan. In the Hill
areas, Valapplaﬂ.ai fin Tamilnadu
should be taken up for development.

MR. CHAIRMAN: I think you have
made important poinfs already. Now
You must concluded.

SHRI C. T. DHANDAPANI: I am
<oncluding. This projeet should be
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implemented. In Palk Strait oil ex-
ploration s being done ang the Rus-
sians help us. It should be included
as the project.

Finally, T would demand thjs Gov-
ernment to do something with regard
to the social security -certificate. It
has fixed a ceiling of age as 15 to 45.
This should be removed. There is a
ceiling of Rs. 5,000. That should be
removed, There should be no ceil-
ing. The duty on import of newspgint
shtuld be disperised with. Postal
charges are very high. I woulg request
the Government to reduce zhat. At
least. they can dispense with the
cards and they can introduce inland
letters and can sell them at 25 paise
per inland letter.

About 13 per cent duty has bcen
imposed on coal. This should be re-
considered as it will help increass the
industries. The other aspect of  the
budget are commendable. ani I wel-
come them and I congratulate the Mi-
nister.

MR. CHAIRMAN: Shri Nityananda
Misra.

AN HON. MEMBER: How long we
shall continue?

MR. CHAIRMAN: I do not know
what hag been decided. Let us go on
for a while. Mr. Misra,

SHRI NITYANANDA MISRA (Ba-
lasore): Mr, Chairman Sir, I rise to
speak a few words in support of this
budget placed before the House by
the hon. Finance Minister.

It is a matter of great satisfaction
that the Government has given an
excellent account of itself by its per-
formance in the current year, on the
strength of which it can be conclu-
sively proved beyond any shadow of
doubt that it is a Government that
performs. It was a tremendous job to
bring back the economy {rom the
verge of collapse brought in two and
a half years ago to the presen’ level.
It is heartening to note that in every
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vital sector of the economy, signifi-
-cant - achievemerits have been recorded
in the current year. Massive jnvest-
ment has been provided for in the
Budget for stepping up production of
coal and power. So, there is hope of
greater production in the next year
which will give a new impectus to the
economy. Performance by the Rail-
ways has been significant, There was
record-handling of freight by the
Railways in the current year. This
wil] not only stabilise the financial
position of the Railways but will also
help to develop our economy in a large
measure. Infra-structure which is
very crucial to economic growth has
improved. Two years ago it was in
a very poor shape, After careful
coordination and monitorinz at the
highest level its performnance has im-
proved and Government adopted a
number of measures which led to
significant improvement in its per-
formance.

18.58 hrs.
(Mr. Deputy-Speaker

Mr. Deputy-Speaker, Sir, we im-
ported a large amount of oil and
petroleum products from the Middle
East for which we had to pay a colos-
sal amount of foreign exchange which
brought about adverse balanca of pay-
ment position on account of which we
had to seek IMF loan, We felt that
we must augment -our domestic pro-
duction of oil and I congratulate the
Finance Minister for providinz a
huge allocation for exploration of oil.
* Sir, it is the availability of energy

that determines the pace of economic

progress and from this point of view
the priority attacheg to this sector is

a welcome step.

in the Cheir)

Sir, on the industrial front we have
recorded a significant increase, It was
because of sincere implementation of
the new Industrial Policy adopted by
the Government and incentives offered
to industrialists and the favourable

\climate brought about for savings

and investment which has resulted in

tl?etter and greater industrial produc-
ion.
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Sir, in the publie sector alsp our
periormance is better but much has
got to be done in this sector. Those
who are in charge of the management
of the public sector n:ust bear in mind
that a colossal amount of national
resources have been invested in this
gigantic sector and they must make
efforg to improve productive efficiency
in the public sector, They should era-
dicate corruption and favouritism and
ensure adequafe returas which might
be ploughed back for modernization
and expansion.

19 hrs.

Sir. a disturbing feature of our
economy is the infationarv pressure
which has heen genz2rated, This is
nof onlv a feature in our country, but
in other countries also we fiad the
same phenomenon. We find the same
situation ip every one of the coun-
tries, whether it is ‘levelaped or under-
developed. " We find the same condi-
tions in their economiss. In this coun-
try, we are happy, we have done some-
thing substantial in reducing the rate
of inflation in our econemy. In Janu-
arv, 1980, the inflation rate was 22
per cent. In the next year it was re-
duced to 16 per cent, In the yeer 1982
it has been still further reduced fo
5.4 per cent. Sir this is a very signi-
ficant achievement, We have been
able to maintain the price-line: we
have been able to contain inflation. We
are proud of the fact that when vari-
ous advanced countries and developed
countries have not rcen able to curb
inflation we have reduced the rate of
inflation from the old double<ligit
figure, and we have =succeeded in
curbing it to a very large extent and
it is within control todav.

Qur friends from the Cpposition
have criticised in strongest ferms our
going to the IMF {for joan, They have
not provided any positive or cons-
tructive suggestion or any alternative
which the Government could follow
in the present situation. If they do
not want sufficient amount of funds to
be allotted for the import of oil, what
will happen? It will only lead to a
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static condition and siagnation in our
economy which we all want to avcid
and we want the economy to move
ahead with dvnamism anl with acce-
lerated growth. That is the reason
why we have not resiricted the con-
sumption of oil We cannot o to
Euro-Dollar Market and get loan at
very high rate of interest: The inier-
est rate is as high as 20 per cent. It is
twice as much as what we gel from
the Internationa) Monetary Fund. Our
debt-servicing capacity is not so gcod
that we can go and ge that huge am-
ount of Rs, 3,000 croces at double the
rate of interest of what IMF is offer-
ing to us. Therefore, this action had
to be taken by the Government.

As far as agricultural sector is con-
cerned, although much headway has
been made already, yet, much more
remains to be done in this regard, The
irrigation.  facilities which we have
provded in the last two vears have
not been reflecled in the edditional
increases in agricultural rproduction.
For example, if we take the statistics,
during the last 3 years we have given
irrigation facilities to additional 6
millon hectares of land. But propor-
tionately the agriciltual r»oduction
has not incrensed vory muth, We
have to evaluate and analyse the fac-
tors which gre responsible for this low
agricultural production in spite of
giving increased irrigation facilities.
We should go into the factors why
increased irrigation has not resulted
in oproportionate additional agricul-
tural production. Our irrigation faci-
lities must be extended It is the
prime need of the hour.

There is an element of uncertainty

in our agricultural production. Our .

extreme dependence upon the mon-
soon is one of the factors which has
been a great stumbling block If that
element of uncertainty is to be remov-
ed, then, we shall have (0 go in irriga-
tion in a very blg way: we shall have
to give top priority to it; we should
set apart colossal amount of money
1o be spent over it.
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MR. DEPUTY-SPEAKER: You have:
made very valuable points, You may
please conclude now.

SHRI NITYANANDA MISRA: In
the agricultural sector we should
particularly note one thing: In towns
and cities and urban areas we find
greater concentration of wealth great-
er investment of resources and greater
economic and oroductive activity.
So, there is greater opportunity of
employment in the urban areas
whereas in the rura] areas, it is not
the case. There ig no irrigational
facilities, there is no invesiment in
the rural areas ang there is lesg of
economic gactivity, There is therefore,
no employmen; opportunity in the
rura] areas, as a result of which peo-
ple from the rural areas are rushing
to th, urban centreg of growth wand
they are creating problemg there. As
a result of industrial growth, an un-
skilled jabour gets Rs. 600 per month
in the uyrban areas, whereas the farm
labour gets only Rs. 60 per month in
the rural areas In the rural areas
where there is no irrigation facilities,
the labour gets only Rs. 60 per
month, In the rural areag the labour
gets employment only for 4 months
in a vear in agriculture and there is
no employmen; opportunity for 8
monthg of the year. In my constitu-
ency, the landless labourers manage
to get o with only one meal 5 day
for 8 months of 5 year gnd there is a
great disparity betweep the income
of the rural areag and the urban sec-
tor. This breeds social and political
unrest which is a great de-stabilisation
factor,

Therefore, 1 woulq request the Gov-
ernment to make an in depth study
in the matter and make greater
amount of invesment in the rural
areas, givy greater amount of em-
phasis on  irrigation because it is
through irrigation alone that we can
provide employment to the rura] farm
labours. Insead of one crop they
can raise two or three cropg in a
year. So, I woulq request the hon.
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Finance Minister ty give greater em-
phasig op irrigation pot only for agri-
cultural purposes, but becaus, it has
social and political implications. That
ig the reason why I lay gtresg on giv-
ing the maximum importance to
irrigation.

Now, I would like to touch only
one point, that is, the wanton and
indiscriminate destruction of forests
in our country, Ag a result 5f cutting
down of trees everywhere a number
of problems have been created and
it ig  threatening our  agricultural
economy to a considerable degree As
a result to destruction of forests,
there hag; been soil erosion ang the
upper crest of the eartp which na-
ture has provided with fertility
through thousandg of years of patural
processes is washeg away. We should
see that jt i npt washeq away into
the sea, it ig a colossal waste for the
nation, Secondly, it brings about
climatic changes which affect mon-
soons. Fop agricultural purposeg we
depend upon monsoon wnd unfortu-
nately th. climatic changeg are res-
ponsible for the erratic rainfall. That
ig also a very important factor which
we should take into consideration,
Moreover, this kind of indiscriminate
destruction of forestg woulg leag to
soil erosion ang the consequential
effect of this woulg lead t, flood ha-
V02 g5 a result of rise in the river
bed. This would result in loss of pro-
perty ang humap life,

Another important thing is that
this indiscriminate — destruction of
forests hay got grave implications. If
thig goil erosion is unchecked, then
after 15 or 20 years, the hydel reser-
voirs which provide irrigation faci-
litiey ang power will be silteq up and
it will be a great loss the agricul-
tural economy of fhe country. Sir,
with  these words, I support the
budget.

MR. DEPUTY-SPEAKER: There
are about 9 or 10 hon. Members who
want to participate in the debate.
They are all from the ruling party.
Wea can  adjourn the Housg at 8
O’clock provided each hon. Member
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takeg only 5 minutes. There are many
opportunitjes for the hon, Members
to speak, especially jn the Budget
Session. In the Demandg for Grants
for various Ministries 'you ca, get an
opportunity to speak. Now, I eall Mr.
Dabhi tp sperak.

Now, Shri Ajitsinh Dabhi will
speak. You kindly gpeak for five
minutes only. This js he final thing.
I will allow five rminuteg to each
Member, because I have many mem-
bers on the list. There should not
be any repetition. Yoy stick t, your
constituency only. Soma epportunity
will be given to you when e dis-
cuss demands-for-grants. The ruling
party hag already exhausted jtg time.
We are only helping you. You start
your speech.

SHRI AJITSINH DABHI (Kaira):
Sir, 1 don’'t want to speak.

MR. DEPUTY-SPEAKER: Shri
Arunachalam, you speak only for
five minutes. Only five minuteg for
a speaker You may use somg other
opportunity,

SHRI M. ARUNACHALAM (Ten-~
kasi): Sir, I welcome the Budget.
Budget is an annual exerzise to raise
resources and to  allocate them ra-
tionally to achieve the overall objec-
tive of faster rate of economic growth
and development within the fram, of
Five-Year Plan. It has tp take note
of the current needg and emergencies
in the economy. If any one analysis
this year’s Budget from thig angle,
he cannot but congratulate the Fin-
ance Minister, who- has  sincerely
attempteg to take care of every sec-
tion of th, soctiety by granting some
relief or others at the same time
keeping savingg a5 the paramount
goal without which g higher rate of
economic development is impossible.

Sir, T gppreciate the Finance Min-
ister for his efforts in the Budget to
keep the budgetary deficit as low as
possible: to avoid undue bhurdens on
low and middle income groups ang to
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promote the increases in savingg and
productivity.

These goals have to be achieved if
the major task is of fighting against
inflation, since it hurts all sections of
the community, though at  diflerent
degrees of severity.

Sir, I would like ty Praise the prag-
matism showp by the Hon Finance
Minister, because he has gone to the
root of inflation and the method of
fighting against it. Usual solutions
offered for arresting inflationary
pressure in the economy are to re-
duce money supply, {0 mobilise mon-
ey from the public so that money in
circulation will be less, leading to
reduction in the pressure on the de-
mand side, At any rate, all the Hon.
Members are aware that ultimate sol-
ution for inflation lies in increased
production. Thig jssue has been gras-
ped well by our Hon. Prime Minister
and has appropriately made 1982 as
" the “Year of Productivily’. TUltimat-
ely, it is increased production which
will dampen price rises.

I appreciate the Budget because it
is logical to suppori the productivity
movement set by the nation in this
yvear. Productivity can be increased
only by increase in investments. In-
crease in investmenis can come about
only if there are increases in savings.
Hence savings have been cncouraged
in this Budget.

This encouragement for savings can
be observed from the fact that the
tax exemption from investments on
certain specified securitics have been
raised from 3,000 to 4,000.

Under Wealth Tax Act, value of
specified financial assets is exempt
from wealth tax upto Rs. 1.5 lakhs.
The Finance Bill proposes to raise the
exemption limit to Rs. 1.65 lakhs.
There is one phenomenon calied ‘fis-
cal drag’ which ghould be really taken
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into account in giving such reliefs
i.e. Rs. 1.5 lakhs exemption given in
wealth tax a few years back already
works out at the present inflation
rate to Rs. 1.80 lakhs. But the relief
given is 1.65 lakhs. The tax-payers'
burden is partially relieved, but if
full relief is to be given the exemp-
iion might have been Rs. 1.8 lakhs
A new feature of the Budget is capi-
tal investments bonds. The bonds so
purchased from Government will be
bearing an interest of 7 per cent per
annum. But in effect the return of
such bonds will be 25 1o 30 per cent
since the income from invesiment
bonds will be exempi from income-
tax without any limit. Thig is an
attractive scheme of savings.

Likewise, social security bhonds also
cover savings plus security. A bhond
holder who owns bonds for
Rs. 3,000/- between the age group 18
and 45, will get onack Rs. 10,000/-
with interest, after maturity of the
bonds after ten years. Additional
benefils in these bonds, is that if the
bond holder by chance dies, the en-
tire amount of Rs. 10,000/- will he
paid as if the bonds have matured on
lhe date of accident or death., Thus
an element of risk to life coverage is
built in this security bonds scheme.

To encourage investinenis in equity
capital or risk capital or risk capital
of new industrial yndertakings, the
maximum of deduction from tax-
able  income  is being raised from
Rs. 10,000/~ to Rs, 20,000/- Thus the
Budget has beep made savings-orien-
ted, to increase investments in the
economy ang to achieve higher pro-
duction—with ig the only answer to
inflatiop,

Tax relief to incremental addition
to export performance will. increase
foreign exchange earnings to set off
the huge deficit on this front. Pro-
fits and gains made {rom projects
outside India, will get exemption from
income tax. Contractors ir thiz cate-
gory will be entitled for 25 per cent
of the income exempied from tax, if
the profit or gain is paid in foreign
currency. Corporate saving has also
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been encouraged by granting exem-
ption to investments in corporate mo-
bilization,

Sir, I would like to appreciate the
‘Minister for giving relief to salaried
employees, Standard deduction in
the computation of taxatle income of
salaried employees is proposed to be
increased from 20 per cent to 25 per
cent of the salary, or Rs. 5,000/- which
is the ceiling. This implies that those
with salaries upto Rs. 20,000/- per
annum will have benefits.

An employee retiriag can encash his
earned leave due to him, and such
leave-encashed-income will not be
taxed. Leave en:cashment can be for
six months or Rs. 25,000/, whichever
is less.

Here, I would like to suggest that
the encashment of earned leave and the
consequent tax relief on this. can be
allowed even in cases where employees
shift their jobs—one to another. It
need not necessarily be tied up with
retirement, and this will encourage
job mobility, and thereby quality will
improve.

Productivity incenlives: The decision
to grant some concessions of excise
duty ip respect of goods covered by 38
exciseable products, may act as a
catalyst to increase production. The
exact products and exact reliefs have
to be announced by the Government.

In thig respect, I would like to sug-
gest to the hon. Minister that the tiny
sector and hand-made match industries
in the rainless districts of Tamil Nadu
should also be included, along with the
38 exciseable products, for granting
‘excise reliefs. Import duty on raw
materialg and componentg for electro-
nics industry has been reduced to 55
per cent from still higher rates. This
may give scope for having industrijes
nke transistor-making, a cottage in-
dustry, as it is in Japan.

2 Agriculture has received the atten-
ton it deserves. Agricultural incomes
are exempt from income-tax. Except
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for tea, coffee, rubber, cardomom es-
tates, all agricultural landg are exempt
from wealth tax. From 1982-83, the
exemption of wealth tax will be
extended to estates also. Here, I do
not really know why Government has
proposed to lose revenue from {hose
who can afford to pay.

Capital gains from sale or transfer
of agricultural land in rural areas, are
exempt from capital gains tax. This
existing concession is proposed to be
extended to lands used for agricullural
purposes, in non-rural areas.

Full exemption from customs <cuty
on some fertilizerg will reduce the im-
port cost, and may help to supply im-
ported fertilizers to farmers at reason-

able prices.

Like-wise, reduction or abolition in
duty on tractor-tyres and hand-pumps
will encourage agricultural output.

Aillocation of Rs. 4,372 crores is there
for agriculture, irrigation and rural
development: this, of couvse, indicates
the Government’s keen interest in the
development and betterment of agri-
cluture ang the rural population.

Here, Sir, I would like to suggest 1o
the hon. Minister to explore the possi-
bilities of giving some reliefg to small
farmers in terms of credit facilities
from nationalized bank, better seeds,
and loans for digging of wells in areas
dependent on rainfall. This help to
farmers will be of great assistance in
increasing agricultural output. There-
fore, our budget and fiscal policies are
made to build the nation in all these
aspects. This budget thus reflects de-
velopment requirements, deferice re-
quirements and other asuvirations of our
people. The hon, opposition members .
have been attacking the budget arguing
that the budget has not attempted to
tackle the serious problems of the ec-
onomy such as the unampleyment and
inflation. My answer to this wili be
that the budget is an annual exercise
and there is no scope.for outlining the
long-term strategy for solving the
grim and chronical prohlems of un-
employment and inflation. Yet in the
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budget there are programmes {o red-
uce rural unemployment. The em-
phasis on 20-point programme in the
budget is also another proof to indicate

the serious attempt to reduce growing
unemployment.

Similarly, thig budget has tried to
give as much incentives as possible to
encourage all types of savings to red-
_uce the money supply in circulation

and thereby to reduce the effective

demand. On the supply gside, the bud-
get has encourageq productiviiy be-

. cause production glone is the ultimate
solution to control inflatio, 55 hag been
already pointed out.

1 would like to submit that in Tamil-
nadu the State Govarnment is hot fol-
lowing or adopting the 20-point prog-
ramme to achieve the plan  {argets.
Some appropriate steps are necessary
to make the State Government to imp-
lement the 20-point programme which
is nothing but special efforts to imple-
ment the plan already in b'ueprint. To
implement the NREP, IRDP the Gove-
rnment of Tamilnadu had constituted
a gteering Committe, a year pack. But
the Government has not taken any

initiative even to convene the maiden
meeting,

Resource allocation for Railways has
been reduced by 60 per cent while for
other public sector undertakings it has
been increased by 24 per cent, »arti-
cularly in Tamilnadu for various sec-
torg in the “Railways-net works”, al-
lotment ,f funds have been severely
cut and there may be hardship of
closing down of gome offices in Karui-
Dindigul and Dindigul-Tuticorin con-

- version lines gre proposed to bhe closed
for want of funds. May I request the
hon. Finance Minister to kindly look
into this serious problem and increase
financial allocation *o these sectors in
Tamilnadu? This increase in allot-
ment will tone up infrastractural faci-
lities in those partg of the country and
will aid immensely to comply with our
revered Prime Minister’'s productivity
year by removing hurdies for move-
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ment of raw-materials, fertilizers, coal,
foodgrains which are essential for
productivity in industcy and agricul-
ture.

Lastly, the Tamilnadu State Govern-
ment has not followed up the initia-
tive taken by the hon. Prime Minister
in setting up a Joint Consultative Ma-
chinery to implement diversion of some
of the swift.flowing rivers in the steep
western slopes of the western ghats to
the eastern side including Ghiriyar for
irrigation of the rain-less dry districts.
The State Government in Tamilnadu
should immediately take up follow-up
steps to implement Ghiriyar Preoject to
rehabilitate the gry and drought affec..
ted distriets of Tirunleveli and Ramnad
on a permanent footing.

SHRI AJITSINH DABHI (Kaira):
Mr. Deputy-Speaker, I rise to suppcrt
the budget for 1882-83 presented by the
hon. Fimance Minister, Shri Pranab
Mukherjee. After taking over the
reins of the administration in 1980, this
Government, through its Finance Min-
ister, Mr. Venkataraman, had presen-
ted the budget for 1980-81, which, he
described as a budget of ‘crisig man-
agement’ the economic crisis created
by the mis-rule of the Janata Party.
Thereafter, the next budget presented
by Mr. Venkataraman was rightly cal-
leg ‘growth-oriented’, thg supply mnan-
agement and exports subsidies plaving
a very Important role in increasing
ali round production in the countrx

This Budget for 1982-83 presented by
hon. Shri Pranab Mukherjee may well
be called ‘Operation—forward’, For
any country to move forward increa-
sing of production is a must. There=-
fore, righfly, hon. Mr. Mukherjee has
in his Budget given more incentives to
production and productivity.

The foremost incentive is the scheme
of excise duty concessions for produ-
cers whose production exceeds 110 per
cent of the production during base
period, Thig scheme coverz basjc raw
materials, important industrial inputs
and certain finished goods, and  will
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lead to an increased utlisation of capa-
cities and thus will go a long way in
increasing production. The Capital
Investment Bonds with 7 per cent in-
terest free of income-tax and exempted
from wealth tax will also contribute
to more production. The hon. Finance
Minister has sagaciously decided to ad-
just administered prices to economic
costs, because uneconomic pricing pol-
icy in public sector and high priority
industries results in erosion of resour-
ces for further investment and thus
affects production.

The hon. Finance Minister Mr. Mu-
kherjee in his maiden Budget has
given certain really imaginative con-
cessions which will increase the flow
of foreign exchange. He has given re-
lief to exporters whose exports exceed
by 10 per cent over the expart in the
preceding year. The 25 per cent tax
exemption on profits caraed by cons-
truction contractors undertaking pro-
jects outside India will not only pro-
vide incentive for ¢reater eflorts but
aiso will strengfhen the competitive-
ness of Indian construction bids.

A gpecial feature of Mr. Mukher-
jee’s Budget is his inaovative proposal
to tap the pemittanceg of non-residents
of Indian origin abroad. Any invest-
ment without right of repatriation. will
be treated on par with the investment
made by the Indian nationals. They
will also be allowed t¢ invest in new
or existing companies in India up to

40 per cent of the isued capital. Their
new deposits of maturities in non-
residenfial external accounts will
carry 2 per cent interest above the

interest which is generally given on
loeal deposits. They can alsg invest in
2 per cent 6-Year National Savings
Certificateg free from wealth-tax, gift
tax ang income-tax. This particular
proposal of Mr,  Mukherjee will prove
to ba a big source of foreign exchange
particularly when at present the bal-
ance of paymenfs situation is very
critical because of the hike in the im-
port bill on petrocieum ang pelroleum
products.

\  The powerful private sectsr organi-
sers of the corporate seclor, were ex-
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pecting a reduction in corporate taxes
and change in capital gamns structure.
They are disappoinied. But it should
be remembered that Mr. Venkatara-
man, the distinguished predecessor of
Mr. Mukherjee had given a variety of
concessions and incentives. Therefore,
the hands of Mr. Mukherjee were tied
down:_ But still he has provideg in-
centives for new investment and for,
production angd productivity. It is
qguite to the point to mention here that
last year 20 per cent expansion in the
bank credit to the rorporate secior has
enabled the industrialists to raise Rs.
600 crores by way of deposits because
of the high rate of iaterest given on
deposits by Mr. Venkataraman. Now,
Mr. Mukherjee has provided further
excise duty reiief for industries falling
within the list of 38 items. Thergfore,
the corporate sector is not justified in
making a grievance.

In levying both girect and indirect
taxes the hon. Finance Minister has
made a conscious effort to spare those
at the lower income brackets. The
increase in {he standard deduction on
income-tax from 20 vper cent to 25
per cent subject to a ceiling of Rs.
5000/- will provide benefit to  those
drawing calaries up to Rs, 20,000 a
yvear. Corresponding progressing in
the tax rates for higher incomes is
marginal and, therefore, it should not
lead to howiling protest. Particularly
welcome is the relief granted at t1he
lower levels of pension. 85 per cent
of these pensionersg are retired Defence
personnel, who have given the best
vears of their life for the defence of
the country.

No country can iznore the critical
position of balance of payments as it
would cause  inflation which would
erode the economic achievements of
any nation. The Government, there-
fore, has rightly taken precautiong in
advance to meet the difficult situation
anq - has ~arranged to draw SDR 5
billions from the International Monet-

_ary Fund.

Some of the opposilion, particularly
the CPM, have alleged that this Budget
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is dictated by the IMF. This parti-
cular allegation is baseless and is an
intentional attempt to mislead the na-
tion. My Leftist friends have conven-
jently forgotten that Communist China
too is in the line to obtain a loan from
the IMF.

IMF is a self financing institution,
which gets its fundg from the member
countries. Many in Iadia are not
aware of the fact that India is a
member of the IMF and up till now
it has contributed bv way of subcrip-
tion 2 billion dollars to it. Therefore,
India is entitled to get a loan worth
four-and-a-half timeg its subscription
quota. At present, India has asked
for only half of that money. It is
beiter to borrow than to beg. In this
respect, the IMF is not obliging us.
As a matter of fact, India is asking
this loan as a matter of right.

IMR. DEPUTY-SPEAKER: What they
say is that the Government of India
have become a member of the IMF
without consulting them. They would
not have allowed if their permission
could have been souzht.

SHRI AJITSINH DABHI. Before
granting a loan to any country, the
IMF makes a macro-economic survey
of the applicant country in crder to
establish that it will be able to repay
the loan. The IMF could see that im-
posing of stringent conditions and en-
forcing them led many countries in the
Latin America, in the Middle East,
Africa and Asia to political instability
which resulted in their incapacity to
repay the loan, The imposition of strin-
gent conditiong createq ‘bad debts,
which coulg not be recovered by them.
Because of this new consciousness, and
also the sense of rivalry generated by
another institution viz. the World
Bank, the IMF hag now changed its
stance, It hag coftened its image of

. Shylock, by loosening the stringent
conditions attached to the loans. Now
India ig considered to be an indispen-
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sable partner in the Fund’s big for
power in international finance,

MR. DEPUTY-SPEAKER: You can
mention the interest rate also.

SHRI AJITSINH DABHI: This ex-
tension of facility by the IMF rece-
ived a great boost when USA abstained
from voting the loan to India. The
IMF obtained 9 billion dollars by way
of contribufion from Saudi Arabia—
splifting up the Saudi-Arabia- USA
coalitions  Therefore, the IMF loan
of 5 billion dollars SDR ig a diplo-
matic coup, so far gs Indig ig concer-
ned,

IMF and the Worlg Bank are now .
convinced that India is the only custo-
mer, which ig the world’s largest mar-
ket and has a progressive economy,
the technology, industrial infrastruct-
ure and skilled labour force, which will
enable India to repay the IMF loan.
IMF loan will enable us to tide over
the arrears in the Lalance of payments
in the next few years.

It will also give a breathing spzace
to India. Our Government has al-
ready an all-out research for oil both
on shore and off shore. The oil re-
search has proved that there will be
a big boost in oil production in the
coming years.

It is alleged that IMF has forced °
India to cut subsidies. As a matter
of fact, the subsidies are very much
there, including subsidies on the public
distribution of foodgrains. There are
subsidies by way of reduction of im-
port duties on selected chemical fer-
tilizers and export promotion are very
much there.

The second. allegation, which is base-
less, is that IMF has called on India
to revise and increase the prices of the
products of the public sector projects.
The budget has not at all tinkered
with the prices of the products of the
public sector units. So far as bringing
cement under the dual pricing policy
is concerned, it was thought of long
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before India decided of getting the IMF
loan.

#qually baseless is the allegation
that IMF' brought pressure gn India to
open its markets for overseas imports.
On the confrary, the auxiliary cus-
toms duty and the uverage levy modi-
fication in the budget are designed to
boost the indigenous production at
home znd cut imports.

In the budget Shri Mukherje, has
cleverly spread new levies of Rs. 470
crores, thinly enough not to be sec-
tionally oppressive. They have 2also
been welghted in favour of not so-
affluent, in a conscioug effort to ease
the burden on the lower income groups
which are the worst suffers in times
of infation.

This maiden budget of Shri Mukher-
jee is described by some as timid, by
some as uninspiring and still by others
as slow moving,

MR. DEPUTY-SPEAKER: How do
you' cail it?

SHRI AJITSINH DABHI; But it is
none of this .Mr. Mukherjee’s budget
is 3 matterof-fact practical budget.
Sir, Mr. Mukherjee hails from Bengal
which abounds iIn extremists and
ideologists.

DR. SARADISH ROY (Bolpur): Not
from West Bengal, he has now migrat-
ed to Gujarat as in evident frem his
name being in the voters’ list cf
Gujarat.

SHRI AJITSINH DABHI: What 1 say
is that Mr. Mukherjee hails from
Bengal which abounds in extremists
and ideologists, but now Mr. M:kherjee
is elected from Gujarat which is known
for it; practicality. This budget has

that impact of practizality.’

DR. SARADISH ROY: He is practi-
cal man and so knowing full well that
he will not be returned from West
Bengal he has migrated to Gujarat.

SHRI AJITSINH DABHI: Mr.
Mulkherjee’s budget does not contain
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any fireworkS or major surprises,
pleasant or otherwise. But his ig a
sedate exercise in the art of budgeting.

With these words T hail the budget
presented by the youngest Finance
Minister of India.

MR. DEPUTY-SPEAKER: Now, Shri-
mati Usha Prakash <Choudhari may
speak. No time limit for her because
she belongs to the weaker secfion!

sady AW AFW =[GH
(wraadr) @ AWIRAm SuTeRsr
g@lza, AT faq @ dr o & oS
vz wga fear @ @R qEewfa
qIT TG E AT F) AT &
Wy gC w&ga feur & 1 T oATa
F gh %7 w3 § | wifgw gfte &
graTies afceds @ @1 ue weE-
g w@sgw g w1 fF gwiy wmw
TET 8, AT § @9mdl § 1 39 a6
¥ ogprendr ) fRagw § W@ AT
FIAT AT F1 TAA F [ & T
IR F T E osifew f wd@r g,
T & foT v w7 AR fa=
qdr o &Y. "eEIE AT SEd

g |

gAY SIS gigs S® anT T @
et & oM fF a¥ gaTSETE &7
arg =gt foqr war g 1 TH Ve &
fraer & wME 99 9T AT 2
o7 w@g 7 Ay W AT g ofw
FuT gA gl & gr wifa W gwd)
g | wmaE 7 T OWfT B AW
x gawy g | AfFF gwrd Aar
SIS B CIEERE S i (I
T FTAEA AN TE A WT A
fer galr war @9 gdr TN
E\IWT%W?@ gﬁaﬂﬂz’?
T qET T AT FT N )
a3 gt gwifes %ifs ¥ BT om
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[srwat gar swrw T6)

gmrfas wfsarm &« af @ g3 =19
FNE AET 9w FIal g afsdq 39
qF F FFE F A AF@IA AT F
ag Fe FT CF wgedqel fezar &
il 49 ¥ S qEewify @
feafs & w7+ @wA vmw oFv oI
ase ¥ mwist afesga =ed &
da @ war g | # wwmar g f&
FHITT Sgia /G A A oA AT gar
FIAFT Y€, TAL AG T AT I
FRF AT, AT ITTH 7% fmq Sl
SR frur wat.®2 I Fwe.
FZT AT .F1T & | TATT qEaiFHw
nRE wW 7€ Z 9% AlEw S|
ELS gAT. AT g FAET I LT
JaET, Iy TH TIET }T('qrﬁ:ﬂ -Q("lr
FAM DT F FaEy § Ko gw
IV ¥ &) TIFATT V@ Tdi g, 3aF
qQi1 FIE B 2AU FAFegfez g o
queRs qT sfvamens gfez §4y
guRT g S| § AT o 3fee &
qY EAIY IO F  HAAT T FEErEr
ZAET qEATHER HLUT |

g & qraer 34 & fra gy A a9
g5 2 | A0 wF war g fasr Fwuq
F) IR TqAE & fqQ 3 ogwre
F g7 o7 W fFe we £, SasT
¥ wmd F7AE | OF qifss-grear
LgF WIT g 9 39 93w 1 TwE
sgeal ¥ AT H T A4 780 A
qHar, G97 TAFT SANTT TIA, [fwa
A% FIH qAA CF AFT &, F Towr
sy § 5 faw wdl agrs s
ZT #3q | qF 3z § fr O feaw
I @AIH Fid O F oA qrev
93 g T 9N FT JEr Jigr J97
2 w7 f{aT g FiT oW e
FAIT T A, SAF FUIT 37 Fi
F mE qF T fRAT AT a1 AR
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FOET ? quF ar ¥ H wydrwor
arfr §, auifs fagw arw a@ie
FAIF AT T @ @i AT TEU
7E% a0; | 3afAT Saar ZRIMT AU
T AN § § TFA

THI TFR FrAdas grarqas 9%
5000 3T aF IS FME ST gFY
g, AT FA WA A AT qHAA
IM& I A & T F 5000 TIC
& il 78 =19 977 zafac zas,
THF AR AT THE FF AF @Al
SIET IT wEY, THE X W Ay Eqsfr- :
FTO TR F

TF FIA@E W17 FgAr IEAr §
fr fasg ant oz gwqmi & fag
T a‘. 39 F7 IJ &, Arwe A
*=r F S, TAF AT BT Qe
ar g“r [ 1 ECIE A i -
W OIF E, 3T oA AT JT end ¥
10 4T ®IT FT T3 @l M4
g1 HETST & AR W OH qadaEr
9@ §, qm war g 5 wa g3
A FH T A 1 AR oagh 9%
FNfaaf, afews wife 98 s vt
FI0&F g2 ¥ 99 531 7 2 &
qeqa Frez fr fewdwa @ g &
Fiqr g, Afew wifqarfaai & oy
Tz g9 fwew ¥ foo mefag
g 9 qU %80 & 9t "R g
M2 AL AT & EHwT fzar
SET 21

§

A

T 22 &1 ATAT g % 34
FT ST Y FI8 WIS TET AT, ITH
FATHSA H FH VA | A FAF
FITF A Ffee, qifs agrads
HATHT FT FIATI47 &1 GF |

TH 9F1T wRAsi F i F 9y
F% 739 35iC ¢, 9% fag X gagr
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2t g, @fea 3% FIAT FT A AG
o L A o L T (LT
THA-TH7T FY FI, THF LT T
F HrEIGHAr § |
Hq § UF A aFT § KN |
gare T gar | fgae d OF mwar
s5a7 71 & fa Fe217 757 AT W AT
¥ wey gfg grY 1 @ TR W
RIAFHTF1 g2 FIA & [T T4 TIFTT
Z -9 WEF 91E OF AT TEL Foal
gxal, f5ay agqr @ @& i 39 q5
T FFE1G g7 FT AT 47 HAT 9
&g owdl ? TE_FTE W GANW
FTH AT A FAFHTL g I AT
F qrad vEq o gae uT fAa g
Az fwa qre & gzi-edfa et @
TEPIT T SAATH AT L, TA
q7g ¥ T AT [ W) qWAT grrﬂ f&
a5 F1 qeaT T AT TG 9T |
agi FFAT MAT fF 3g ag IR
fares o7 93w HI7 T T FARA
¥ Ffaam w30, dfEe GO SEE
g @ wars Hgrgqd oy | af
fagror wuisl SV g g I AR
&R0 Il wgl giar | AR T
qar g¢, @fmw qUEH FT I AHE
¥ owgr g Q| 3T AR B4
WAl ) FE@ FET T FFT | FQT
TR & qY-grg  fRIvr gl
- T AW F qFR, TAH qqAA @A
» F Ffww & wrfeg 1 A AW
91 Sraar g Ara.fis saEH
F frad) v g s g FfFs fram
FT§, JIgd gar g AR AT F.§
ALY Ia%T 7@ &Y S g | IART
TRy W fyadr =fgd AHv IaE
BN gedifes wTe @ Awa W OITH
WA W@ A war wrfge 1 @y &
qa g qETE @Y oW AW F
Faq ¥ Fr syzem @A wfgr 1 wa

% qar A gar § eard qisE
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gwed! gy, oFT g & AT O 713
761 § | @44 SARA F@H FT o«
wkd SR g @i g § adl wwaar
ggar fFT a7 4¢ 718l amarg |
FTAT WS F &G & WEAT WG @7
g IR H gfg gar @ & e
¥ @I SaTH %) W RT3 % Fiforw
F 0§ § | WAiwT IIF A9 AT FH
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o< VE| § IW § HIT G T & HITTRG
§gange T QT Fifc g w1 TIm
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2 EI TE FHaTHl g4 @ 7 fag
Afma IqF AT AT FE & 6ATH §Y
ST sl =ifea | e aar g g
A S AT AT A FAFT § AT
g TEA &1 fow@ e IF 9OFFR F1 T 29177
qEq 2 &g FEITTATEY &7 Ig FOAWT |
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fsg #iwA | SATEN €T &, Sigh Sarar
Q| g, siegr Al ey samr ey
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ifed 1 T7foz i Fa0erss 3 @)+ gy
Tiad weF oty 5.8 2, T gee
§ Agl #7Q1 E, IIH WOET AW FQ
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qF & S gar 2ar & 1 Fgrqr{
ge it § quadlg [« fagqd 21 a7 fearar
FATg T FEAUEF FIAr g 7 a;;'r &
fearar 1 wifas gfz & aga & 3
gig | A HgTfasgigui g & 1
38 G 5VA fzar siwr wifed 1w
F3AE IFACH N AGAGER 1 Fgl
F15 T2 ITE! A A & 19 Fovf 31
sfagra § 99 ¥ faed #) ez
& wowr w791 § 5 o femrza wgay
i % fead & fQ g8 wiary fimar
S, I Y g 49 FT FE fHa
fwar siigsr |
T4 USRI KA T T T7C FT quaT
HTATE M7 37T A0 TR FTAE |
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SHRI S. A. DORAI SEBASTIAN
(Karur): Mr, Deputy-Speaker Sir, I
rise to support the General Budget
submitted by our able and young
Finance Minister. He has paid more
attention to allocate more funds for the
implementdtion of the new  20-point
programme in the rural areas, as an-
nounced by our reverend Prime Minis-
ter, Smt. Indira Gandhi. Recent statis-
tics have shown sharp increase in the
industrial production by public sector
uniis, besides earning lot of fcreign
exchange reserves. It js quite en-
couraging that our public sector indus-
tries have earned. profits in the year
1981-82. In the agricultuyre production
we are self-sufficient and more en-
couragement is provided for exnloring
new areas under cultivation.

In the light of the observalions made
by our hon, Memberg from thig side
and that side, I would like to restrict
myself to say only two points regard-
ing our native constituency, Karur in
Tamil Nadu. Government have paid
more attention in providing potable
drinking water for 2.3i1 lakh problem
villages. Their programme is found
under Point No. 8 in the new 20-point
programme, 1981-90 is a decads to
provide potable drinking water to all
the problematic villages in our coun-
try. But I should bring one point for
the immediate consideration of the
hon. Finance Minister and hen. Plan-
ning Minister and for thinking seri-
ously about the drinking water pro-
blems of financially weaker municipali-
ties.

There are hundreds of Municipality
towns in our country where they are
not able to provide potable drinking
water to the people. Whenever they
draw up some projects the State Gov-
ernment is again and again asking for
repaying capacity. Those Municipali-
ties with little resources of revenue
would not be able to mobilise funds
for repaying the loan- sought for the
purpose. For example, in Tiruchira-
palli District, the Manaparai Munici-
palily had drawn up one project -at the
cost of Rs. 3.25 crores and sought a
grant from the State Government. But
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this scheme is not yet cleared for want
of funds by the Tamil Nadu Govern-
ment. Therefore, I request the hon.
Finance Minister to think seriously to
provide some amount in this budget to
implement drinking water schemes of
problematic Municipal towns also which
have less resources. Then only all
the people irrespective of whether they
belong to Municipal towns or villages
will be provided with potable drinking
water.

Regarding match manufacsturing
units, the Governm=nt have grouped
them in three categories. that is, cot-
tage sector, middle sector and mech-
anised sector. For cottage sector, the
excise duty is Rs. 1.60 per gross of
boxes containing 50 sticks; for middle
sector, the excise duty is Rs. 4.50 and
for mechanised sector, the excise duty
ig Rs, 7.20. Now, the middle sector hag
almost already mechaniseq their pro-
duction in one way or other. So, there
is no problem for their existence. But
the excise duty enforced for fully auto-
matic mechanised sector is so heavy
that they are not able to market their
products since the duty is. on the
higher side. This cvMently compelled
the machanised sector to close their
production resulting in ur.employment
for nearly 10,000 workers who have
to earn their livelihood oniy from this
source. 1 do fully agree with the
sentiments expressed by our hon. iody
M.P., Shrimati Begam Abida Ahmed
regarding the employees of the mech-
anised sector match industry. I re-
quest the hon. Finance Minister to
consider this problem seriously and
reduce the excise duty cn the mech-
anised sector.

I request the hon. Finance Minister
to kindly give serious attention to the
points which I have expressed in.  my
speech.

st T Wi f (F@mgR) -
qT=A1G TUEIE HE.Xq WA FH
R # gog § wUET waw A g
fe gga 9 T9Q §  HOAT CWMEOC
Fs fFar wm & fego Wl S
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® S e qn fRar @ oA aadA
F@I B! AT 9 ¥ gy &
i ard of qEr g wigar
o ofcfeafa & & wwmar § @
qfefeafa # oo & ws@i goe £ g@q
A8 9W & TEaT, faaer Wy wwar
f s g Fo daifae
A N TF T wEET W T
FT @t feqrat =smgar 1 aq § o
gt @7 fawm & QU gere )
W&%:wi‘sr‘-t‘aan@:ﬁ% faar
T ¥ U SErar ar  afrem
fear &, fovg <@ H 73w g fF
sEET dEr ST W) B oagd g
A W) q@ A7 AT ITH G T
TG qcE W @I 4 S aqrer
T B IW FW 9 wg AY wA
T gy w0 dfew T 9wy o
S¥are =N FT qrgwia
g W & S zAwT  wegT 2
f& whirFr ¥ S% a1 T #
SwEr FIar g1 S ogeafw faw
F19 & faC swe &7 ST &, wIT
1 &Y ®o Fr gaaiw fFEr e
& e warz & ot g @ IqRY
30 9TEz & ¢ whuw gwafw 33T
F 9FE WX gEfaa wfawrieat
o ¥ e 31 OF Owm ag
%&f*‘af“wm%ﬁmf—aqz ¥
wafr s # T ww A
3% ¥ TAr 77 9T @= A s
W aFT Wl AT dee § )
AT FgaT ug & F A=A ¥ aw
T FEMF J@ETU & 9¥ F0
FIMAT Y| T9T FIE JAT IR @I
g @ TEFT 1 FAT FT 3FT 2
fear T & ow ¥ ¥ mar @
grar & #IX wrur 3 WM T wfy-
Ffeat 1 qrde § = STar g
Wq gATY otw Ttgw § T9r g, ar
IHTI T 9T F4Y =80 w10 forar
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arr g & @9 ) "sgd A
it A foer & ? SFIT &
qreTw & Fur ww fear Srar g7
§ W& Sy &7 egA Wi feafa
w1 AT feqrar =gar g f& 9@
TFn & fAg ¥ qEr sEedr
FX fag & @ wwar wgI

a7 fuor, @gr @ T IRaATE &l

SFTITE &7 qrde B 5 ST

IR - 2 T Y R
e & SRl gaTe g g |
# 40, 50 TFT T A & 97 HHfenr-
A & 3% 2, Afew WG ¥ o M ¥
Fr T & AT @Y E FOST WA A
TEIFIC 48 o= 73T & a1 S i &0
ATEHT F1 Az T & | F o7 [ fwur
W7 3t 3 SN S IT T TV A
el @72 & 40, 50 TFE @ @l 91,
39 97 @i e §rg ? wEE F A
o7 F4T 7@t B dfer ad S S
agt @rEf FVSH W grf wMET wgr-
forsre armray o v & 7 Awr fAaaa
fiF wee B o aeufA A @ifaT S A
T "at S ¥ arg fF ody eaaem @) R
wge & Af A B wwRAr AT o

oM SEY £ fF arg B @R anr
feam v afwgr #sige & arEl
TEI w1 A& fraar & 1 7l T @
Fdww B 2, 39w F fawar &,
T ATAT 6, 7 TG AFT7 45 TTAE 0
o= A1 AT F T T AgEET AEHT B

5 Tl QW AWgY avgt wgr et §

TS & 4% ¥ w7 a5 f feawe ¢HIST
% §@ TIfw ST 7€ @ 10, 129WE
syTer & T ST § | W 15 @S
T A dF B I FTI A q@ ACH 99
T Q@ 16 &Y a1 q1¢ 17 | fAemm |
otv 77 § 5 T A 97 AT B
FIEWT T&R 9T 1800 T Awgql et



471 Genl, Budget.

[ <t At fas]

® | @1 OF Arsers 1 vt & €wg
15 g% 1 sarar g § #WW 15
BT &9 § @O oL AT | g T
T FGHT XS To TTo HIRFTT &7 §
SAET JTEHTE WifaT § FqHT 3,000
BT WFATT &1 AT | WA ¥ F
36 gwrr wyT fawar g | W =
T WYT A5 § THT FQ g Al 12
WTHZ & feue ¥ 36 g € s
oW WETE 1 3T A Wgo To THo
et 1 2T AT @G A g

TEY v ¥ Yo d@r. . # fa=mM
®  @wmd . FGIE IH 2,000
Ty famar §, 9 97§ 24,000 g
ST 8 | WY ) Mg WY §F § SAr
FI1 S a1 24,000 T4 T FT 4T 8l
STAT § | 39 ave & o7 7 @] & et
FT AT AT G | @A 4 & foieaady
FI FIHA K 957 FF ¢ | AT D AM Y
g foa &1 wfa feq 3 o &4 A wrwgY

U

A Fgarg 5 fav & A9 N
WTHEAT 2, 3 AT T g1 & T, AT H
T FE gFaFar Agl gl gwal & | 7 qrar
z & 37 v A geaedr AT =ifedr

Ma & oF F7 W & fawra & foy
faadt FI9ART HeAT WEEE E
THI B9 F FaT T4t v Jmwe
‘= fagEr oft #1 e QeE §, S99 U
geered 100 gfamd gar g 1wy
A GET BrIT amEsita g § g, 99
1 FQ™S 30, 35 478E § | 7 uv
Ziva gl &1 g9t eyt @ g 75y
q i ¥ 99 7% & | WAWAT qd B
@ faefral 77 gAY & qEs agy

A T8 B, Fasyel FEE | &

gt qgigs & spwr 5 fawusl € oF
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gfafs gar 7 oar wurg fFar wq fw
arE s da F1 geer, g faam
A% 37 wrfe § swife wiv 2e0a0 w0Q o
T QAT Al I, 1 FHISAE HT
AT WAAT AT 4F S |

gArR f{TgT /i arv gz g
WEHAT I & | g TH GLAT
# Wl gdr a5 w8 widt ) wivg &
wraq § S aure g8, Twm &
Y&t " 01T g, 41 HT U gHIT
00124 3k g 5 et & fqg gamay
%ﬂq A W T fFart & qaar

FEATR i GV igg 4 I =% (@@ @
fzar f& Tsrei F 157 98 F ATH 43
FIIT & FAGH HE FA0 wEa,
TS &) Y oF fgaqr wfze, S
fe TR @ 81 g w0fgq 1 sqaT

afewi 2z gur i of ?Tr?“r Tl BT
T FA GF] § S a8 319 42 §
f& I 5% S A TiW EFT oﬂ AT T
FTATE | ERIX TAAIR & 3 =g quey
FFY | A OF ¥ F AT W@l

A 6T JATTATTGY faeag:
A giaate 7 @i &7 577§ I |

Haiq, s fepd waAd wE §,
99 &I ) 48T WA A9 § GAFAT &
g&al g, fagra & zard & awsige o
SET] %;, faeg waq % ¥ gfgam w74
A FOTEAE FI, QAT AGT A
SEY GHAT GEA § | 35 T THAI 6
Fifw FAr AFTE

sigh @& ven faqm Er‘T awEry §,
Sq % wied auga 54 @ar g, a9
7F 43 %A fewiag qg_r HT I |
W T T & faq g wed) § frodw
# gsga fFar sig, s wh |
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WRAT (FAT ST, IT 5 WA T |
wq uligeiia %ifg F¢ &7 qHM0, §9
FATRE AT IR TN &
fag qrare g7 T4 § F1 fgaF 7
@ﬂ a‘.ﬁ;q |

faw wal w3l tagT sy gaeofw
wAgraa srfadt, givas F 71X IFEE
T F T e Fa Fr g 1 IT F foe
F YT FI o LR FTATE | abE
F fedas Fvar =gt g 5 swe A
AIRIAAT T THiAT gul 1 AT 3T
At faw faw o7 & &, @ Far 97
QAT FT FATT 7ET fFET JIQT 1 FT
TRTFTATFMZT ? sgy qai et &
I FEAM A &0 5 ) w55 & qh
w1 €, fora & gra w7 w8 §, oF Fg7
FArR Y wgY & #T & qEsd &
for®T? 2! T T F1 A AT &
fauasigT &1 % e w3 g Fagea s
fr O qfagT, wdgT ®7 g8 o &
faws gT AN €1 G3® W 4 8IM K,
fagl 7 am-wfay gan sifs & s
faar & 1 wa 7 %0 ) wifgs FHAD
F gag & ffag § &9 gug, asa
SRR T IERCER ok AR R ROl

St A% foedi & galq g, & a)
a7 forfer v =&Y g, wiww i siar §
fe Aiwar fexfe & 9s &% &3 fem
Fdi g U FaT IHT4 &1 TH
®Ie @3 W 5T TEN & | 7 faawmw
Fgal 7gar g f5 wrs gan-gafeai a
HaT FAS &7 7 OIS fLar sivwr §
T § A FaT Naa-faaly & fae
FI1E A FHF7q & 59T § | W 1 Y
drg g5d & o afFy osaig am aF
fareqy stiew w37, FAT I F G WA
§ 0 FT TS S AFATE —=—AGS 94T
g5 & | w8 #1€ mAfts w oA
FT GFAT | & AR F fq57 FIAT
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wRal g f& ) gaufn s agi-wfga
vew foen & fqT elgg & ST W@ &,
IF ¥ I 9X ¥ eFfAFa oRm AT
FAS Glay & M9 § HET SO |
HIT F&i 4T I7 §) US-VE FH FY
foreri & S1C | A wWEAT § AR AR &
gAY FH T JT GO g7 FIN FY
T CF =37 FSH AT |

gy, AW-AETA gAr fE am-
FIHITJFITF FT 574, T4AT -
TTAATIATATE | | AT F EH AT
g agl o¥ fFara 3 a7 @Eg faaw
TIATHE FET &, a8 FAC & Wi
3 fad & arsY g sy § & saER
fa& feara a7 3reee giar g, sak
T AR RATGE KT A&7 SATaTE qgqr
S§ gATATA ¥ SIAr 4% mar g |
FETAT & <gH ATHI ®) q&1T 80 Wfawa
& 4% a7 AT 100 W& W W@
FE(AT <E AT § qT gardra s(rAr9gar
g WAWi FH &G g wiwA gar avw
T TAET F EfACS] B 4T THIUT
fe Sa®T Fq&T 47T TE FTATAT §
faa avg 3 i & @A FrEy fraTAy
8 WIETATd ®) oFgdar &7 Qrar g
sar g5 ¥ afs slfaeewn, #1%-
g A WY FFar FAFH <Fd
AT A7 ¥ FT AgAl &I QI
1 AT & AN ¥ LE; AT
HT ATTAT | |

RIFAAY, RA &/ Fd B HIIG
¥ aAmsr MY afas qug a@ Far
J(EAT | 7 Wedi B WA § HqA~ -
Al faq g7 §iT Yega I9T &
g wlaT F dre & d@wmar g
gart fadet @ & wigd w0 W
TEFT ARgA FYAr w5 |



475 Genl. Budget,

SHRI K. T. KOSALRAM (Tiruchen-
dur): I rise to support the Budget re-
sented by my young {riend, Mr. Pranab
Mukherjee. Within a very short period
he has presented the Budget—a pro-
ductivity budget, I can say.

My friend, Mr. Fernandeg spoke in
an one track manner. My hon. friend,
Mr. Dhandapani, the DMK leader re-
plied to him point hy point exposing
~the figures reeled sut by him are all
wrong and he was misleading the
House and he gave the correct figures.
So I need not go into that.

My friend, Mr. Poojary is dealing
-with. banks. So much so I wanted to
make a suggestion to him. This is
about increasing industrial production.
This is productivity year. You are
giving excise concessions. But excise
concessions alone will not bring about
increased production. The  Reserve
"Bank of India has infroduced a credit
squeeze which has affected muony in-
dustries. Take for instance the sugar
industry. To increase sugar produc-
tion by 19 million tonnes they will be
requiring Rs. 650 crores to hold the
required stocks. But the RBI has
directed that only Rs. 450 crores would
be sanctioned. This is the dilference.
How can you expect productivity to go
up? By the. credit squeeze produc-
tivity is going down.

I come to the small scale industry.
Everybody wants Jjundreds and thou-
sands of industrial units to come up
in the small-scale sector. But I under-
-stand more than 2000 small seale units
are sick already. All of a sudcden you
have imposed a cut of 10 per cent. How
can you expect the small scale indus-
try to come up? What is going to be
“there? You should consider thig point
very seriously. Of course, in the bud-
get you have provided for all aspects.
"That we cannot- blame, But -this is a
small thing and you can very easily
solve this problem.

I am happy that the Finance Minis-
“ter has introduced the dual pricing
.policy for cement. Before that neither

the manufacturer gained nor the con-
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sumer; only the middleman made the
money. By this new policy at least
the manufacturer will gain something.
But one thing I wanled to tell the
Government. You must be very care-
ful about the manufacturer fixing the
price and at what price the consumer
is getting it. These are the two points.
How are you going io control—this
thing T am leaving it to you. Because,
the consumer should not be made to
pay the price for this. So, there should
be ‘a proper supervision at one point.

Everywhere cement scandal is there
involving our own Chief Ministers. So,
you must be very careful about the
cement{ manufacturers on the one side
ang the consumers on the other side,
The Minister must aiso be very care-
ful to consider this point.

I now refer to the large scale adul-
teration that is going on in cement.
Cement adulteration is so dangerous
that the public utility projects like
bridges, ms ete. may collapse any
fime. Adulterated cement is every-
where. Some stones are powdered and
with one bag of cement, ten bags of
this powder is mixed and that cement
is being marketed everywhere. So, that
danger is there that the buildings may
collapse or bridges may collapse any
time.

Another point is that the State Gov-
ernment should be directed to be cau-
tious in their financial dealings. For
example, the Poompuhar Shipping Cor-
poration of Tamilnadu hag contracted
with a West German firm to buy three
vessels at a cost of Rs 100 crores, The
DG Shipping as also the Shipping
Development Fund Committee have
asked the State Government to- re-
view thig proposal since the vessels
can be had at 50 per cent cost from
Japan or South Korea. The Southern
Shipping Cerporation, @ private sector
Cerporation ig buying a ghip from
Japan at Rs, 22 crores only. Where is
Rs, 35 crores? Where iz Ro. 22 crores?
The difference is more than Rs, 10
croreg for the vessel, Already the
State Government of Tamiluadu had
brought a bad name to the country by
withdrawing its -contract with Bulga-
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ria for the purchase of vessels, There
were rumours of huge kick-money for
interested persons in that deal. Again,
ihe funds should not Le Irittered....

MR. DEPUTY-SPEAKER: Why can’t
ihe S.C.I. purchase the ships and
supply them to the State Government?
" You can suggest that to the Govern-
ment,

SHRI K. T. KOSALRAM: The SCI
and the private people are buying
irom South Korea and Japan.

MR. DEPUTY-SPEAKER: If any
State Government wants a ship, then,
jmmediately, the S.CIL. can purchase
the ship from Japan or South Xorea
or from any other country and suppiy
it to the State Government.

Wagare

SHRI K. T. KOSALRAM: It is a
very good suggestion. I hope my
friend Shri Poojary will convey that
to my friend, Shri Mukherjee. I am
not talking only about Tamilnadu Gov-
ernment but I am speaking about other
State Governments also. The SCI can
purchase (ke ships and give them to
the State Governmentis. I thank you
very much for this suggestion.

The Government of Tamilna<du have
submitted many power gencration pro-
jects with the capital outlay of above
Rs. 2,500 crores. Tami] Nadu is deficit
in power. These schemes cshould be

 expedited.

Another small point is this. We have
-to do something about agricultural
» production. Water is the most preci-

oug resource of our country, Although
1440 MAF of water flows annually in
the country’s river sysiems, hardly 200
MAPF is actually being used, the rest
flowing down waste into the sea.

This means only 14 per cent of the
precious wealth of the country is being
put to use. We have now become
self-sufficient. We are proud of it. At
the same time, as I said eariier, we

. are utilising only 14 per cent of the
water. High powered Commissions
like the  Irrigation Commission the
National Commission on Agriculture
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and the National Floody Commission
have made almost identical recom-
mendations in regargq to the Centre
playing more active role both ag re-
gards planning ag well ag efiicient and
equitable utilisation «f water,

Now, I understand that a National
Water Resources Council with Prime
Minister as Chairman and Chief Minis-
ters of all the States as Members is
going to be constituted. This is going
to be a deliberative body only. No
River Board under the above Act could
be formed so far becausze the concern-
ed States did not agree {o their forma-
tion. I wonder whether they will agree
to accept the recommendation of the
National Water Resources Council,

" Since the impiementation of any
Central legislation reguires unreserved
and active participation and support
from all the State Goveriments—which
has not so far materialised from any
State Government—I demand that the
Centre should take powers to imple-
men{ the legal provisions compulsory.
We cannot afford to waste anyv more
time. The rivers should Le declared
as national assets and their ulilisation
should be left to Lhe responsibility of
the Central Government. For this pur-
pose, if necesary, you lnay amend the
Constitution and take  appropriate
powers.

Sir, some hon. Membess have criti-
cised allocation made for Defence. This
is unfair considering the role played
by America, Pakistan and China in
our region. This is no% the time to
criticise Defence allotment.

I must thank the Finance Muinister
for streamiining the excise processes
on cottage sector ma‘ch industry with
Rs. 1.60 per gross. The ceiling of 150
millions has been brought down to 129
millions for the tiny units. Unfortun-
ately, the Notification 22/82 dated
23-2-1982 has been given retrospective
effect from 19-6-1980. From 19-6-1080
to 31-12-1981 there wag no ceiling, Al-
though many cottage units had not
gone beyond 150 million limit in a year
yet some of them have produced more
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than 15 miliions in a month, Since the
Notification prescribed that anyone
going beyond 15 millions production
in a month should ke made to pay
Rs, 4.50 per gross, those cottage unils
who have produced more than 15 mil-
lions in a month will have to pay
Rs. 4.50. T think this is not fair. Kindly
waive the retrospective effect and make
it applicable from the date of notifica-
tion. Hereafter if they go beyond 15
mildon per month then they should
pay Rs. 4.50 per gross.

Wi AR & (F7T): careas
wgica, & FaT FT AWEGA AT B
faT @z gar g fag @ o 7
W FuT gwga faar §, ag Ato A
go wfae ¥ vamwer gaz fag
BT |

gRiIT 2w pfusa@ < g 1 9 g

® W 2 fam w3 & ;igmawar
Y & <4l avg 4 9T # oen *
fae ow £ sigwavar @ §,
AT AFEAYT FiT £ gEit qW
¥ walA @A We o WTooa

7 ®ifea ¥ | zafAe za g
w=t ue wfge i afge 13 @
T ATIIIFAT § Ho FAT ¥ T
TR giat wifge fagd za A
wga@ay w3 # afas O afgs e
fear @t a% | fsam o= do Fvar
g1 %3 & faw v w=ar g
9T AT, ST WO 9€ @@ HIT &0
W o7 faast wewmeg Fuid S
wiigy, A3l &w w&m a4 & «3 )
W AF KN T § & vIY w0
aRdy gafga g0 § 1 gwit ¥
3 mfgwnisg @ @ W oved §
WY 9ics T &1 &7 § | gafEw
Wra B g Wy @ w0 owlaw
¥ wfws qfear wxia 51, faga =Y,
97 9 F WEF WIT TE SN
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afe & g & 9w wifgr L @
NS & far gaz & ufgs <ifw a7
TAgA Al wifegr | atfe #ee
1T W fe Aw AT oaR 1
T & F&IT & G wWr @Al
s fv fasng #1 @€ 4i9-
A @ wig-uig faa § ahst el
TG &, AL-FAWE TiAAH H TIF-
fraar @ @ET wifgr ) I3 @w
oY T¥IE TF FATT W wIfgw
#1T Bie-ger afedi £ g afdi
& fosar smar sifgw ) 59 a<g #r
SISEIC T SEETE CLIC fr el 1 68
ga¥ 9T ®iwG &  Argd SAeey
Fur w1 wifge, fsa & fHamE;
F; s v fvT % 1 # ag «
Fgar w gar fa S nifgsr wawiaar
g, Wi 41qE &F § WX W W@
gT &F §, T W S wmwAar Q,
SA F L Al ® OWFWTAT §
o< A, a:r’rz AW, F AW &Y
FIE ® FA A K OAFWTAT § |
Ta eTa &) ydl & fag gwidrama-
A TgiA HAT AT A 20 AT HTFH
o & fear g At 53 3 fag 7
Fm€ & g § | gAY fauer ?
FO aifadr 7 20 AT FAFE 9T
Agr faar 1§ gl awmar fe Fai .

A8 TR 9w~ fHAT § 1 ¥R w7 F ¢

& v eF £ T3 20 gAT AT
7 8 q« & wwifaw, arfas ofe-
g QF Wl gl ®wiT RE #F
AEATRE FoTi, TG T Hi TA
w1 afgs & Afas v 9gswr
gt &% 4 wWemE Fgre HIT TA
1 Tegel Al @r awan, &R
ST miggsE qegd § 978 m.Ed, T8
TEFSFT, vA H wgwi§ OF €iF H g

g wafs =1 IegHl H WG qGY
%;—f’% T9r 9uwar g £ g4 Az A

o~

-
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gA ary = # wgarg a7 fafea
a1 o qF AT /T AT T a8
g f& oo ot 3w owr feafa g, S99
?” AFME IFWT F=” F AF g,
UF a1 X/ g AR ﬂﬁww EGE
| ST ATH R &Y JMAT § | I 84
ot B Arg-grg o gEA,

gk s wEFS A Afasd §

31 % amy I@AT AFEAT | /A
garT ag € & A Ry § afv-
feafa & 99 #7 J@T 3T 7 wAWEA
I AT A & FI 1 gATR
9 arfaal ¥ -Fgr a1 f& qfeqs aFeT
& ot F@A & m@ H =Faq
A AR S wrgaE AFT F F@M
3,3 qATe § way g HT ag Al
ara &1 & ¥ 9T AR WA A
FgAr FEAT Ae faw FaaT & FEAT
FEAT f& ATH HAWEA AT LAA-
I A AW FIAH 2T K ATT TGAT
¥ ok 2w AT ATEET B AWM 9T H
AT § 1 3@ IE¥A AT A T 3
® I FE L

§ fao @cy ST w1 FO AT
W 2af FEAT | TF g@MF 1 OH
ag 2 fF Are-ace qaz gAr =T |
gaz £ DN & ggfaa Far aEr
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arfge #1% faa g # st argmasar
g, Iq ® [ATAIT Fal FT IAT
FATAT FTET |

¥ ST 92W d FIKT AR HT
gfafafaca #var g1 gam<r w3w 2w
Tl G4 IS AT § AT A T
w9 *®7 sngara zAfgs FTaT § rar
g | §ATY XUy | gfasd Wy qrar
% g faad dmmrse, fofasr, <sr-
wige, AT 9kgv g | #fFA gurw
gl AT qF Ch AT FI¥GEAT Ag
ST & BEENA Y FT OWT [
¥ FE@ AW 8 AA0T FEM
f& agi ag *ra, wegfafaar #w
qHE & FTIGR T

qf% @7a Fga g AT g, 3@
fae & g wesl 3 arg gdz 0
SECCIRECI

MR. DEPUTY-SPEAKER: The hon.

Minister will reply to the debate to-
MOTTOW.

20.31 hrs.

The Lok Sabha then adjourned uill
Eleven of the Clock on Tuesday, March
16, 1982|Phalguna 25, 1903  (Saka)
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